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permanent assets like roads, schools, 
houses for Harijans and Adlvasis are also 
being built. These programmes are 
realiy very revolutionary because they 
are also creating jobs for the people. 
There are no two Qpinions that the 
Government have made a great revoluti· 
onary beginning to eradicate poverty 
thtough these programmes. Whatever 
money is given for these programmes, it 
wvuld be inadrquate and I am not satis" 
fhd with the present p;ovision even, 
Still. I welcome whatever has been 
provided out of the limited resources. 
However, I wou:d like to reiterate that 
1h:!re ill need to make provisioll for morc 
money. Besides, I wou~d urge the hon. 
Minisler of Stah~ in the MinistlY of 
Finance, Shri Poojary, that there is need 
to remove the bottle necks and plug 
the loopholes in the implementation of 
these progn1mmcs. .. 

[Ell}; fish] 

MR. DEPUTY SPEAKER: One 
minute morc. 

SHRT ZAINUL BASHER: Shall I 
contjnue after the lunch, Sir? 

MR. DEPUTY SPEAKER: You have 
alreadY taken ten minutes! 

SHRI ZAINUL BASHER: It will aU 
depend on your pleasure, Sir. 

MR. DEPUTY SPEAKER: We will 
reasslmble at 2 p. m. after lunch. 

The Lok Sabho then adjourned lor 
Lllnch till fourteell 0/ the clock. 

The Lok Sabha re-assembled after 
LUllch al six minutes past fourteell of 

the clock. 

{MR. DEPUTY SPEAKER: in the 
Chair! 

SUPPLEMENTARY DEMANDS 
FOR GRANTS (GENERAL) 

1985-86 -Cuntd. 

[English] 

MR. DEPUTY SPEAKER: Shri 
Z:linul Basher may continue his speech. 

[T,ans/ation] 

SHRr ZAH..:jUL BASHER: Hon. 
Deputy SPCt\kCf. Sir, I wns speaking on 
the implementation of N. R. E. P. and 
N. R. L. G. P. Efforts should be made 
to t'cm',)Vc deficiencies in these progra" 
mmes at the State level and particul-
arly at the district level. I suggest that 
more and more representatives of the 
people should b~ a~sociated with thcst 
programmes and their cffl.:ctivc 
rolu in the implementation of these 
programmes sholl ld be en5urcd. Unless 
this is done, complaints of this type will 
continue. Crores of rupees are being 
spent on these programmes and these are 
very good progrr,mmcs. As I have 
already said. these bringing ab,mt revolu" 
tionary changes in the SOCiety and in the 
economic structure of the country. 
Therefore, their implementation Bhould 
be made equally effective. The poor and 
the weaker sections of the society h'lve 
great expectations from these pro-
grammes. Their aspirations should not 
be allowed to be fraustrated. Recently, 
the Prime Minister visited the tribal 
areas of Madhya Pradesh and Orissa. He 
visited the villages and went to the 
houses of the people and made an assess-
ment of their poverty, problems and 
difficulties. A lot of improvement can be 
brought about in these areas by imple-
menting these programmes and their 
lot can be improved. More 
money should be allocated for these areas 
so that the lot of the people"could be 
improved. I would suggest that the 
Hon. Prime Minister should also visit 
some Harijan localities. He visited the 
tribal10calitics and it hu made a tremen-
dous 1mpact. The poor, the weaker, 
the down"trodden, the Harijans ,and the 
Tribals of the country have started 
expecting that their needs will b~ leoked 
after well by the Prime Minister. They 
have reposed their uoftinchirg faith ill 
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him as they had on Shrimati Indira 
Gandhi earlier. He should also visit some 
Hari)ln localities, particularly in Eastern 
Uttar Pradesh and Bihar where there is 
abject poverty. The Prime Minister 
should include these areas in his tour 
programme. The morale of the people 
will rise then by and the agencies cop-
Ied in thc developmental work. will be 
encouraged and they will also havo somo 
fear in their minds. 

Mr. Deputy Speaker, Sir, in this 
BUdget allocation bas been made to open 
100 model schools. I welcome this stt:p. 
The details of the changes proposed to 
be brought abotlt in the education policy 
have not come before us yet. I hope 
some worthwhile and revolutionary 
changes will bc made. In my opinion 
our prescnt education system does not 
give equal opportunity to all the people 
in the society. I have time and again sa;d 
that equality of opportunity cannot be 
ensured between students of the Public 
schools ~nd those from schools run by 
municipalities in the villages and towns. 
They cannot get equal opportunities. I 
would suggest that model schools should 
be opened in the backward districts. 
Only those students should be given 
admission in these model schools who 
belong to the poorer sections of the 
society ar.d who are economically and 
socially backward. The upper class 
people can admit their children in the 
public schools and good schools. Since 
the poor" the economically weaker and 
p ople living in the villages cannot edu-
cate their childrer in the pubHc schools, 
,therefore a beginning should be made 
by giving admission in these schools to 
the students of the poorer s(ctions of the 
society" whether they are backward 
socially and economically. They should 
be a ceiling on inC(lme in the matter of 
giving admission to students in such 
schools. I rcpr esen t o,hazipur districts 
of Uttar Pradesh which is a backward 
district. The people of this district had 
mnde great sacrifices during the freedom 
struille. I would, therefore, suggest that 
one mood school shoqld also be opened 
thete. 

In conclusion, I would say something 
about my constLuency. A steel fabri·· 
cation plant was approved to be set up 
at Gharipur. A meeting of th'~ Minister 
of Finance, the Minister of Steel, the 
Minister of Planning and the Minister of 
Ifldustry was held in May-June 1984. 
Approval was given to this p:-oject in 
that meeting. We do not know why it 
was entrusted to a committee later on 
for study again. Probably that committee 
bas biven a fl!port that it is not a viable 
proposition. Previous\y, al'Pfovel was 
granted to this project in the meetjng of 
so mlny Ministers and it was also anno-
unced on the Radio and in the Press. 
One Crore rupees were provided for this 
purpose in 1984-85. If dt:cisions are 
cbanged in such a way, it would give 
rise to acute frustration and agitation in 
the minds of the people. The hon. 
Finance Minister is prescnt here. The 
decision was taken in his presence that 
this fach.)ry would b~ set up at Dildar 
Nagar of Ghnzipur. A sum of Rs. one 
crore was also sanctioned for this project 
in 1984·l$S. If at' atL:mpt is made to 
alter this decision somehow, it wou~d be 
vcry unfortunate. I would like to draw 
pointed attention of Shri PO()juy to this 
matter and request him to personally 
look into the matter. 

[Englisb] 

SHRI G. L. DOGRA (Udh~mpur): 
Sir. I am here to suppcrt the Supple-
mentary Demands for Grants (Oeneral) 
for 1985-86, Sir, Mr. Reddy O1<'n-
tioned that this would nd be the first 
instalment of Supplementary Grant but 
there would he many more such ino;;tal-
ments of Supplemcntray Demands for 
Ora nts which would be brought (orwa rd 
in this House by the hon. Finance Minis-
ter. I do not know how far this state-
ment is correct. I thjn·k he has not 
understood the enormity of the prob-
lems which the Finance Ministry and 
tbe hon. Finance Minister have to face 
especially during this year. Sir, this 
year our country was faced with un-
precedented droughts after the· General 
Budl!t for the yet'r 198 5·~6 was 
passed in May last. Now, for the 
last two months tbere are unprecedented 
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floods in many parts of tbe country. 
Then there were ccrt,'tin political pro-
b'ems to which my friend referred, 
particularly what happened in Punjab. 
Some time back there were armed 
clashes between two States in the North· 
E'Rltern region. In this country when 
some similar things bappe~, do you 
think that additional expenditure wIll not 
be required? As and when the p~opJe 
need money, as and when the Central 
Oovernment has to help the local 
Oovernmen t" the State Government, or 
a particular section of people at a parti. 
cular place, money will have to be 
spent and they will com e to Parlia-
ment to gets it sanction through Supp-
lementary Demands. If the Government 
is very responsive to the situation, if 
the Government act'i as a responsible 
Government, responsible not only 
to the legislature, but also to the 
people, and it does its duty to the 
people, and spends morcy and comes to 
the Parliament to get its sanction, what 
is wrong in it '1 My hon. friend said 
that the defiicit is very large and it 
wou'd lead to infhtion and, therefore, 
it is bad. But if t he deficit leads to 
increased productivity, better social 
scrvices and it does n()t add to infla .. 
tion. it is very good. Even if you 
borrow money, you have a deficit budgd, 
but if y.ou maintain proper monetary 
control, what diff",rencc does it m3kc 1 
The question is, for what you are spend-
ing the money. That is what we have 
lot to see. Simply saying that bec~u:e 
it is a deficit bud.l!et, therefore, It IS 
bad, is not correct. Old",o days are gone. 
We arc no t running a police Stak, nor 
are we running a capitalist State; we 
are running a welfare State. We have 
to see the welfare of the people. I 
fail to understand the critiCism that 
bas been levelled by my friends on the 
opposite side. Probably they do not 
view these thinas broad-mindedly. A care-
ful Finance Minister will not do these 
things unnecessarily; he will make pro-
vision when it is absolutely needed. I, 
t berefore, say that what the Finance 
Ministry is doins is correct and also 
ita t echn iquos arc quito .ood and 
hOlUby. 

But r have also a complaint. The 
Central Government gives money to the 
States for implementation of 20·Point 
programmes and then forgets. My 
friend has referred to IRDP, NREP, 
ICDS, 'TRYSEM etc. All these pro. 
grammes are launched by the Central 
Government, but the money is given to 
th(.~ St ates, and whclt the States do, no-
body bothers. This is where the finan-
cial and administrative control is lack-
ing. When the Centr~l Government 
provides mt'ney, they must watch its 
utilisation, somebody must go there, 
and check whether the programmes are 
being implemented on the spot, or are 
just shown on the pape.. There may 
be certain States, where it is being 
implemented very well, but otherwise 
everybody is complaining abt'ut it. I 
do not say that all the States are doing 
injustice to the programme. but most 
of the States are doing that~ and in 
my State, this programme is a tntal 
casualty. Either the money goes to the 
pocket of certain Deputy Commissioners, 
who arc the Development Commissio· 
ners of the districts, or it is bdng 
utilised for some other purposes. In 
our Slate we have got a c1ass of 
ndmjni~trators. who are treated sUllcrior 
to the Indian Administrative Service. 
The young lAS officers ure not allowed 
to handle the administration of the dis-
trict, they are not allowed to serve the 
people. People Who have started below 
as clerks have sano tip by promotion 
and they are put incharge of the dis· 
tricts. My friends on the other side 
shout w~en my friend, Shri Namgyal 
says something. Choubey Saheb" you 
please listen. Certain clerks and petty 
administrators are given senior pay 
scales, and they are put in important 
positions. Young lAS officers who are 
better trained and patriotic, are not 

.. put incharge or tho districts. It was so 
earlier alid it is continuing now also. 
Many posh wit'h regard to the impte· 
mentatirn of 20·Puint Programrne 
particularly. I.C.n.S. are vacant. They 
aN not filled These programmes are 
very good but they arc not implemented 
properly. So, ltly request is that 
8Omotbina must be done in this roaard. 
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So far as aariculture is concerned. 
a lot of money is being Jiven for ani-
mal husbandry. It is very good. In 
the agriculture sector, money is being 
fairly provided. But we must also see 
that the Department popularises the use 
of more milk in rural areas. Some-
thing should be done to provide milk to 
poorer people at subsidised rates. Our 
people arc under-nourished and mal-
nutrition is a big problem and' without 
milk nothing can be done. 

As regards education, it is very good 
that we afe going to have a model school 
in every district. And we are going 
to have a' new p:"licy on education. Sir, 
my request will be, we must have a 
uniform curriculam. Whatever you 
may do, please consult the States, take 
them into confidence and so far as the 
curriculum is concern<!d, see that it is 
uniform. Otherwise, backward States 
will not be able to develop. Admis-
sion to professi.Jnal colleges depends 
on the basic curriculum and if the cur-
riculum in a particular State is diffe-
rent, the children of that State will 
not get admission in profcssklDal colleges. 
We have been suffering because of that 
ar.d our children arc not getting admis-
sion in good inst itulions. So, there 
should be one uniform curriculum and 
it should be finalised after consulting 
the States. Regarding the education 
policy also, the States may be con-
sulted. 

As far as food is concerned, public 
distribution system is lacking in the 
Coulltry. State Governments are failing, 
the cooperatives are failing and sub-
sidised food stocks, ultimately sellinl· 
through the black-marketters who have 
no respect for old human values. Our 
Government must see that States set 
the cooperative system aright and go 
in for a very good public distribution 
system. 

Now" I cC'me to medicines. Sir, you 
are a young man and you need D\)t 
10 to a medical Centre. But people 
like me have to $0 to tbem very 
Often. 

MR. DEPUTY SPEAKBR: We are 
also going. 

SHRI O. L. DOGRA : There are 
many spurious drugs. The doctors pres-
cribe certain medil .. in'es and we got· 
something else. Moreover, the Depart-
ment goes in for bulk purchase of 
medicines, aed the same are thrust 00 
us. Secondly, So far as the facilities 
in the All India Medical Institute are 
concerned, they are. welcome. But one 
institute is not sufficient for the whole 
country. Therefore we have to see 
that similar facilities are given in other 
areas also. We must ~]so see that a 
good medical syst em develops in botb 
rural and the urban areas; particularly 
in State capitals. Sir, as far as indus· 
tries are concerned, a lot has been 
done to promote the sman scale indus-
tries. I would only say that certain 
concessions are given for a limited time 
by the States and actually what happens 
is that as 800n as the period of five 
years pa8~es" tht~ new units, I would 
say always push out by t11e older 
ones" bec2use within a period of five 
years, a unit is not able to stand on 
its own feet. They cannot compete. 
Therefore, the problem is to be studied 
in depth. But I have no solution. 16 
or 17 per cent is the Sales Tax and 
Sales Tax cGncession is given to cer~ 
tain new units. 16 per cent is a very 
big amount. The older units to whom 
wo g:lve certain facilities to make 
them to stand OD their feet are imme-
diately wiped out because of the com-
petition by the new ones. 

Sir. the Petroleum Ministry must see 
that Kerosene Oil ,is amply provided 
outside, unless, we have a good lot of 
electricity outside. But Kerosene Oil 
is not very easily available. 

As far as Scheduled Castes and Scbe-
_ duled Tribes are concerned, I must lay 

that more attention is required to bo 
paid towards them. 

I again come towards this 2G-point 
programme. We have to compel tho 
States; r[l.ther we have to persuade the 
States to work with this 20 polD' 
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programme very seriously, very honestly 
and show the results. Unless this 20 
point programme is implemented.. the 
lot of the poor is not going to improve. 
In far flung areas, in those areas which 
are cut off, it is only the 20 point 
programme.. if implemented honestly 
that will help aod make the people 
feel that they are also part of this 
great country. Some people on the 
other side say that these programmes 
are thrust upon them. They c~\me from 
plains. They do not know the pro· 
blems of the cut off areas. If they go 
and see what type of life the pcople 
are leading. they will know the real 
conditions. It is only, if this thing 
is implemented properly that the livinS 
conditions in the cut off areas can be 
bettered. But it cannot be implemen-
ted properly unless officers do not go 
on tour and if some officers is not 
serious and honest, he will not spend 
money ~ivcn to him or he will misuse 
it. So this has got to be implemented 
in a very honest way and the Central 
Government must have some machi-
nery to check whet h er this programme 
is working properly or not And they 
must see that this is properly imple-
mented. 

MR.DBPUTY SPEAKER 
wind up. 

Please 

MR. G .L. DOGRA : I thank you 
Sir, for you agreed to give me this 
much time at my request and I thark 
you again. 

snar NARAYAN CHOUBEY (Midna-
pore): Sir, before I go into the Suppa-
lem~ntary Demands I request the hon. 
Minister to consider all these things. 
As you know all the State Chief Minis-
ters has assembled in Delhi and they 
aleed to have some Consignment Tax. 
But it' has Dot yet been done. I 
hope tbat you will consider this 
point. 

Sir, the shortage of small coins is go· 
·tng oft In this country for the last more 
"'_ two yeaTS and now that We arc 

loinl to import the Ci:oins-I do not 
know wbether it is for the first time, we 
are importing the coins-and that too 
from countries like U.K. and others 
where the labour charaes arc much 
more than that of India, whether we are 
spending more on them or not has to be 
looked into and this problem of small 
coins should be immediately solved. 

Then Sir, I beg to submit that you 
have, for problem villages sanctioned 
some funds. There are problem villages 
fixed by the Government some years 
back and this fixation of problem villages 
probably 10 years before new _ problem 
villages have come up. Some methods 
should be found, so that this list of pro-
blem villages is updated. 

Regarding water supply to these 
problem villages, there are two schemes: 
one, about what the State Govern-
men ts should do under the Minimum 
Needs Programme. All State Govern-
ments have this programme. There is 
also one accelerated programme for 
which Central Government gives match-
ing grants. It so happens that many 
States cannot spend as they deserve due 
to paucity of funds though some alloca-
tion is made by the Centre. Since the 
States cannot spend, the Centre also does 
not spend that mC'ney. So, thi s match-
ing grant system in the accelerated 
programme .. should be done away with. 
The Centre should spend the money, 
irrespective of whether the States can 
spend or not, as was done in 1984, the 
election year. 

Thirdly, the ban On the r'ecruitment 
to posts in the Central Government 
Services is going 00 for near! y two years; 
and it is causing havoc in the Centl'a\ 
Government Services. I request that 
this ban on recruitment to Central 
Government Services be withdrawn 
immedia tely. 

I also find that no money has been 
allocated here for Irrigation, as if tbis 
department does not roquire any funds. 
You are findina that in Olost partl 01 
tbo country-nort h, lOutb and ovory. 
where-thoro arc floods. You will 



I' 

309 Stlppl#melltary 
Demands/or 

alain come forward for Supplementary 
Demands for Irriaation in tbe near 
future. 

I would like to mention that from 
West Bengal, there is demand for two 
projects. One is the Tecsta project. 
You should give enough funds for the 
completion of Teesta project, because 
the more you delay it, the more you 
will spend. 

Another project for which West Ben .. ' 
gal is fighting is the dam on the 
Subarnarekha river at Basraghat in 
Midnapore where the irrigation faci-
lities provided are not for more than 6% 
of the area. 

About the Supplementary Demands 
which you have brought in l I do not 
want to repeat what other hone Members 
have said; but I am sure that there will 
be 2 or 3 more sets of Supplementary 
Demands coming during this financial 
year. The cost of Hving index is show-
ing a rise. Only in May, you released 
one D.A. The index will again show 
a rise. You have not stated what 
amount you want to sperd for givinl 
D.A. to Central Government employees, 
because you want to hide it. 

I do not find anythioB in the Supple-
mentary Demands, in respect of Defence, 
because you want to show tbat your 
health is good, whereas it is not so. 
You have to come again with Supple-
mentary Demands to meet expenditure 
on Defence. You have to purchase 
helicopters for ONGC, you have to buy 
1 Smm. guns. You have to purchase 
Bahter humbers, either Mirage or MIO-
29. You are not saying these things 
in the prescnt Supplementary Demands. 
Perha.ps you will be comina UP with 
another SuppJ ementary Demands, or 2 
or 3 moro of them. 

Tben about overdraft.. You have 
turoed overdraft. into loanl. Wben-
ever thi. question overdraft. arose in the 
House durin. 1982, 1983 and 1984. 
you alway.. talked about West Ben pI 
bema tbo ft tit. Now W cst Bonlal is 
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not the first. U.P. is the first. ,But 
the States are compelled to take over-
drafts. (Interrup:ions) All the State. 
ha vo to do th eir job like hospitals, 
medical sericC:8, roads, education, irri-
gation etc. which are under tholr 
charge. From where will the, lot 
money for these works 1 You mop up 
resources from the States. 

SHRI G.L. DOGRA (Udhampur) 
Th,~y have their own sources. 

SHRI NARAYAN CHOUBEY 
Their sources arc much limited. Because 
there is a National Conference Govero· 
ment in your State, you are speaking 
like this. But people from U.P. will 
not. 

Between March and 21st June, you 
have taken RBI credit for a greater 
amount than last year, i,e. to the tune 
of Rs. S2~O crores more than last 
year and for the last four weeks, from 
21.6. 1985, your credit is Rs 3,106 
crOTes. S(), you are borrowing more 
and more from t he RBI 'f and you advis~ 
the others. Your health is not so lood 
as you pose. Of course, in the mean-
t imeJ advance from the RBI to States 
bas come down by RI. 3~4 crOfes. 

Unemployment will grow further. 
Already you are inviting foreign multi-
na(ionals in your country. You have 
already given 200 items of capital 
goods under OGL by which you are 
importing hydro power plant machinery, 
thermal power plant machinery, textile 
machinery, jute textile machinery and 
you are killing BHEL. So, there b 00 
doubt that unemployment will grow 
further. 

The other day, the contract for Gas 
Pipe from Hijapur to U.P. was livea 
to an Italian company. A paper report 
says that the Electricity Board at OuJa-
rat bas given a contract for desalioa· 
HOD plant to a French Plant at the 
coat of Indian firm and Indian know-
how. Had you taken Indian know-how 
you could ha,vc laved 10 million dollar. 
in foreilQ cJ.Chanae. 
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You are taking money for your 
&'tQeraJ revenue from public borrow· 
illl; tbat means gradually from public 
borrowing you arc bavins money for 
.netal revenue; you are mortgagina the 
future of our couotry. 

I do not want to speak on black-
money. Somebody says it is Rs. 32,000 
crores. Shri Vasant Sathe says, it is 
Rs. 54,000 crores. I do nc. t know who 
is oorrect. By living concessions to 
to these great people, people of money, 
you thought that you wil1 be collecting 
more money; it bas prov~d to be in-
correct. For the last few months, your II 
collection ha~ arisen only by 8 per 
cent, although your target for 1hc whole 
year was 20 per cent. lfYl)ucollect 
8 per cent within five' months, you CJn 
never reach your collection by 28 per 
cent. 

Even the President of the Calcutta 
Chamber of Commerce said 1 i ke this 
the other day in front of the Finance 
Minister, Shri Vishwunath Pratap Sing.h. ae said, 

"The conecf>sions to black money 
do not persuade the hoarders to 
surrender i:Iegal accumulations 
nor to confine themselves to 
honest wealth and legal enter-
prise. tt 

So, this is what you are achieving 
at. When you had placed the Budget 
before us in the month of Morch you 
said that it will usher in a new era. 
We will go to the 2 lst ccntuilry which 
will be much more prosperous. But, 
actually, what you are prescnt ing, it 
is a aatewny to national disaster, happy 
field of e",ploitation of the multinatio· 
DaIs. You kindly reverse this p~1icy 
p.nd be pro-national l more anti-mu1tina" 
tionals. be pro-Indian, more anti-multi-
natioDals. Otherwise, more unemploy· 
ment will grow. Already children have 
becn sold in l{al.ahafldi. Already, we 

. are aeeina tbat lakhs and lakhs of people 

are unemployed. We are first in the 
matter of unemployment; we are first in 
the matter of illiteracy in the world; we 
are first in tbe malter of people liv-
ing beyond tbe poverty line. Even now 
if you don't stop it, people will have to 
fiabt. 

Even your party people - they are 
along with us-are going to organise a 
movement for these things, for opening 
mills which have b~en closed down, for 
getting more aid from the Centra1 
Government. On the 12th of Septem .. 
ber there will be a total Bengal 
bandh in which INTUC leaders are also 
a party. I am tharkful that they also 
understand that they have to combine 
with us to face the Government of 
India's ar.ti-people policies. It is goil g 
to happen in this month, or in SlP-
tembcr, 1985, and I think by at least 
September 198 G 11'e whole House 
will be united for changing the present 
anti .. people policy. If you do f.ot reverse 
your policy, you wilJ be made to listen 
to the voice of the people of India. 

MR. DEPUTY SPEAKER: Shrimati 
Basava Raj'e~wuri . 

[Translation] 

*SHRIMATI BASAVA RAJESWARI 
(Bell41ry) : Mr Deputy Speaker, Sir, I 
feel greatly privileged to support supple-
mentary demands for grants for' the year 
1985-8G. For the first time in this 
current year we are 
supplementary budget to 
387 2. S 4 cror cs. 

dIscussing the 
the tune of 

Many States have taken overdrafts. 
OUf Finance Minister has enabled the 
States and Union Territories to get rid 
of this malady of overdraft. An amount 
of Rs. 1628 crores has been earmarked 
as mid term loans to the Statos so that 
they can avoid overdrafts. But now it 
is for the States to see that this assist-
ance is utilised properly to the maximum 
extent. I hope that at least hereafter 
the States will be highly 'reap'" nsible and 
avoid overdrafts . 

. _--- ... _ .,,, .... ~ .......... , . -_ .. ,.--.--~-----.,..~ .... ~~ ........................ 
·Tbe speech was originally delivered in Kannada~ 
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The Central Government is spending 
huge amounts for the development of 
Sta teSt But I feel that the expenditure 
is too high both at the Stat e Jevel and 
Central level. In all most all the Stat es 
tbe Non-plan expenditure ·is much more 
than plan expenditul e. This has to be 
stopped. Regarding non-J)Ian expenditure. 
I want to be very critical and I hope 
our hon. Finance Minister will not 
mistake me. 1he Government may give 
severa) reasons like payment of dearness 
instalment, interim relief etc. for the non-
plan expendHure. But in spite of that 
I am of the opinion that the non-p1an 
expenditure should be reduced to the 
maximum extent. Out of the total 
amount of 3872.54 crores 2516.71 
crores is for non-plan expenditure. For 
plan expenditure it is only 1355.83 
crores. This kind of sItuation bas to be 
avoided and it should be seen that non-
plan expenditure is less than the plan 
expenditure. 

W -.; have our hon. Prime Minister as 
the Chairman of the Planning Commis .. 
sl0n. Our hon. Finance '.~inister and 
other finance experts are on the Planning 
Commission. This Commbsion allocat cd 
funds to various fi eJds according to the 
requirements. But it is equally important 
to see that these allocated funds are utili-
sed properly. Good guidance and proper 
supervision is very essential to see that 
the funds are 6pcnt appropriately. An 
expenditure commission has to be set up. 
Thorefore, I urgc upon our hon. Finance 
'Minister to think about this matter of 
setting up of an expenditure Commis· 
sion. This Commission will take 
preventive measureS to see that there is 
no misuse of' funds in extravag ~nt expen-
diture. 

An amount of 12 I crores has been 
allotted for constructing houses to 
weaker sections of the. society like 
Schedu1ed Ca~te aDd Scheduled tribes. 

About Rs. 121 crores has been sought 
for constructinl houses for Scheduled 
Caste and Scheduled Tribe people. But 
the houses that are being constructed for 
these people 'are of no usc. It has beeD 
done in a 'Slip shod manner. Tnese con-
structions will collapse within a period 
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of two years. Therefore, it is very 
essential to see that some permanent 
arrangement should be m:ldo while conS· 
tructing the houses. A cluster of villa,es 
must be taken up and good and strong 
houses must be constructed for them. 
In addition to construction of good 
houses oth'Cr facilities like drinkios 
water, s;hools, good roads light etc. 
should be provided to thelll. Then only 
they can also comt' up in the society and 
live like any other group of people with 
respect and happiness. 

There orc severa) programmes like 
NREP, IRDP, RLEGP I APDP aDd 
others for the emancipation of poor 
people. But unfortunately the money 
that has becn a]Jocatcd for such pro-
grammes is being misused. Only about 
20% of the amount allocated is being 
used for the purpose. Anti-poverty 
scheme is not functioning satisfll.ctorily. 
There are several Programmes for impro-
ving the life of women. 

Huge amounts are being spent by the 
Centre to the States for those pro-
grammes. But I regret to state that the 
money il\ not being utilised properly. I 
urge upon the bon. Finance Minister 
to enquire into this matter and do the 
needful. I request him to involve 
Membe."s of Legislat ive Assembly and 
Members of Parliament and to set up 
Cl'mmittees to look into the working of 
these various programmes. These Com-
mittees will avoid the misuse of the 
funds and hl!Jp the programmes to go on 
in the desired directions. 

About 60 crores hay\! been allocated 
for the agriculturists to buy good sowit'& 
seeds, mi;!nUreS etc. Crores of rupees 
are being given to agriculturists ill the 
form of subsidy. In spite of this the 
condition of the farmer is not satis-
factory in our contry. His condition i, 
miserable because he is not getting 
remunerative prices for his produco. 
About 80% of our population are 
farmers. Agriculture is an unQfganised 
sector. The farmer's voice is being heard 
from the nook and corner of tbe country 
for remunerative prices. Unfortunately so 
far the farmer bas Dot been looked after 
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properly. Our Government should look 
into tbe problem') of farmers sympathe-
ti.;:ally. 

We have achieved self-sufficiency in 
the production of foodgrains. But we 
continue to import some commodities 
like oil seeds, sugar, pulses etc. and 
spend c rores of rupees for this. If the 
farmer gets remu1erative prices and 
other encouragement I am sure that he 
would grow aU the commodities and we 
Can save previous foreign exchange worth 
several crores. 

An amount of 1. 5 crore rupees has 
been set up for the const1 uction of buil-
di ng for the installation of super com-
puter in the Indian Institute of Science, 
Bangalore. Tho actua 1 amount that 
is needed for this purpose is Rs. 40 
ccores. Therefore~ I urge upon the 
Minister to allocate more money for this 
immediately and to av,,- id the escalation 
of cO.1Struction prices. 

Karnataka people hal to bear maxi-
mum tax bur den in the whole country, 
still it is insisting on implementing consIgn-
ment tax which is burden to the public 
and is brealing the back of the people 
in the State. 

There are certain projects which have 
to be started immediately. Vij1y Nagar 
Steel Plant should start functioning soon 
without any further delay. MaDlalore 
Refinary also should begin to work at an 
early date. Certain private industrialists 
are also comilli forward to toke up such 
projects. They should be encouraaed 
to sec that these major units starts func-
tioning as early as possible. I hope our 
hon. Finance Minister would m'lke all 
his efforts to see that Vijay Nagar Steel 
Plant and Manlcllore Refinery would 
start immediately. 

An unit of digital plant has been san-
ctioned to Ultar Pradesh. In fact 
Karnataka was e~pcctinl this diaital 

unit. Now the Centre is alsurioa us 
that the second unit of IbiS plant would 
be installed in Karnataka. I hope that 
this would be done early. . 

Our hon. Finance Minister has taken 
various measures to curb hoard ina. black 
marketing and bring in stabili:)ation of 
prices of all essentia I commodit:es. The 
Wanchoo Committees report on black 
money has to be considered and the 
recommcndat ions contained in the recent 
study of the premier institute bas to be 
implemented. 

I take this opport unity to congratuJate 
our hon. Finance Minister who has 
taken severa) steps to put an end to 
black money. I hope his sincere efforts 
would enable our Government to wipe 
ou t black money which is playing havoc 
in our national economy. J thank you 
for giving me lhis opportunity to speak 
and with thesr words I conclude my 
speech. 

·SHRI R. JEBVARATHINAM 
(Arakkonam) : Mr. Deputy Speaker" Sir, 
in support of the Supplementary 
Demands for Grants for 1985·86" I wish 
to make a few suggestions. 

On 2-8-1985. our hon. Finance Mini-
It"r has assured the House that stringent 
steps would be takon to ensure that 
prices of essential commodities would be 
kept under check. . Similarly, he has 
also announced tha t a DeW financial 
policy is under rormulation and it will be 
announced shortly. If the price.spiral is 
to be prevented, than the activities of 
anti-Social elements, particularly, tho 
black·marketeers, the profiteers and tbo 
hoarders, shoUld be eliminated from tbe 
national scene. They are holding the 
economy of the country to r.1DSom. Puni-
tive action should be onsured for these 
people thr~uBb a spe.ific law, if 
required. 

Duriu, the past two years, throu.bout 
tho country there is one-rupee Doto 
ahortaac and tbe coin sbor tale 
is widespread. In the capital city 
of Delhi the D. T. C. is .ivillJ ooup.OQs. 

-The speech waJ orialnaUy delivered in Tamil. 
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Whother it is small shop, or Supor Bazar 
or a big sbop or a retail ,botel-nut shop, 
the balance is not given because there is 
no small coin. Whether the value of a 
rupee is just 1 6 paise. you can imagine 
the steep fall in the purchasing power of 
our people. They are now distraught on 
account of continuous coin shortage. 
Our bon. Mini.ter Shri Janardbana 
PooJari bas stat.ed recently that Rs. 4S 
crores worth of small coins are loinl to 
be imported to m wet this coin shortale. 
I want to know how soon this would 
be dono. Bearinl in mind the huge 
population of the country, I demand 
that Rs. 145 crores worth of small coins 
should be imported as early as possible. 
Sir, under the vt:ry nose of Centr~l 
Government, in front. of R· B. I. In 
Parliament Street, a discount of Rs. 10 
is taken for. giving small coins to 
Rs. 100. Why should action be not taken 
against these people? Small coins have 
become a profitable business propo.sition. 
I want that effective steps should be; 
taken against such hoarders of small 
coins. 

Under the Demand entitled Currency, 
Coinage and Mint, the Government has 
sougbt the approval of the House for 
Rs. 5 5.38 crores to establish a new mint 
near New Delb;. Some fmc back, the 
hOll. Minist er of State Shri Janardhana 
Poojari had stated that two new mints 
would be set up. The proposed new 
Mint near New Delhi should be set up 
soon. The second Mint should be set 
up in TaQlil Nadu, because .Tamil Nadu 
is a secure place for a Mint. 

Recently, our Minister of State for 
Finance bas stated that new Rs. 500 
note would be print ed soon. I demand 
that Rs. 200 note besides two-rupee 
Dote and one-rupee note, should be 
printed in abundance to remove one-
rupee and two-rupee shortage. 

The Reserve Bank of India has di~e. 
cted that no branches of commerlal 
banks should be opened in rural areas. 
At the same tim e, we do not ba ve bran-
cbes of R.egional ~ural Banks in all the 
diatrlets of the countlY. Out of 460 
districts we have branches of Regional 
ltt&r&i Battb only' in 2~O 'district.. for 

exampl e. in Ttl mil Nadu onlY in two 
districts we have branches of Regiona I 
Rural Banks. When there are no comm-
ereinl banks and no regional tural banks. 
naturally the rural people are denied 
the required flnancial infrastructure. If 
the Government is keen- to ensure agri-
cultural growth, then the branches of 
Regional Rural Banks should be establi-
shed in all the districts of the country. 
The hon. Finance Minister should direct 
tbat this should be done without delay. 

The rural development proj ~ct8 like 
IRDP, TRYSEM have not yielded full 
benefits to the rural folk. According to 
a recent Report of R. B. I. only 20% 
benefit from these schemes has rcached 
the poor people. Our young and dynt1mic 
Prime Minister dUl ing his recent visits 
to Madhya Pradesh tribal areas and 
Orissa tribal areas has seen that this 
is so. He wanted a monitoring (.ell to 
be set up at the Central level exclusively 
for this purpose. The Centre is also 
preparing a revolutionary programme 
for eradicating poverty in the country. 
This should be announced soon and 
implemented effective with verve and 
vigour. 

In these Supplementary Demands, for 
rural development and for agriculture a 
sum of Rs. 121.54 crores and a sum of 
Rs. 60 crores respectively has been 
provided. I want to have c larificatioDS 
regarding these schemes and 1 want also 
to wbut States this money would be 
allocated. 

The unemployme nt problem among 
the educated young men is becoming 
endemic. ]n 1980 the registrants ill 
Employment Exchanges numbered about 
162 lakhs and by the end of 1984 their 
number has gone up to 236 lakhs. 
Thloughout the country, the Unemploy· 
ment Guarantee scheme should be imple-
mented, under whicb these unemployed 
educated young men and women should 
be given monthly stipends. Then only we 
can save these young people from frust-
ration and annoyance. 

Und~r Demand No. S 8, 
aam of R.I. l7. SO crotOS i. 

Industry. a 
beiDa pro-
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vided for no·industry districts in the 
country. This is the First Group of 
Supplementary Demands. I am sure 
that there will be a second group of 
Supplementary nA:mands during the next 
session. At th at time, I demar.d that a 
sum ofRs. 90 crores should be sp"cifi-
cally provided for the expansion projects 
of B. H. B. L. at Ranipcttai in T~ml \ 
Nadu. With this submissipD, I cor-chIde 
my speech and I thank you for the 
opportunity given to me to say these few 
words. 

15.00 brs. 

[English] 

SHRt N. TOMBI SINGH (In ner 
Manipur): Mr. Deputy Spe~ker" Sir, 
I support the Suppt ementary Demands 
for Grants for expenditure in 1985-8; 
spreading over 26 Grants. We are discu-
Bsintz this Suppl ementaTY Budget in the 
38th year of our Independence and 
36th year of our Republic and also in 
the transition from the Sixth Pl::ln to the 
Seventh Plan, al'd from the Seventh 
Finlnce Commission to the Eighth 
Finance Commission and also on the 
tloor of this Eigh1h Lok Sabha. Hence 
the significance. Therefore, it is high 
time that when we disscuss the Supple-
mentary Grants, we look back to our 
performance. 

Before I go to some of the D;!mandsJ 

I would like to make some general 
observations. In spite of our best ir'lten· 
tions and efforts over the last decdJes" 
we have not been able to remove the 
relional imbalances. As we progressed, 
there is undoubtedly wonderful prOlreS! 
in our country in the scientific sphere, 
in tl1' industrial sphere and in the agri-
cultural sphere, and in almost all the 
spheros we have advanced generally al\d 
there is no duubt about it the gaps be'· 
weco the region have become wider. We 
have also to note that the concentntion 
of infrastructure for development and 
concentration of developmental activities 
in certain regions is increasing very fast. 
Sir. I reprosent a resion known as the 

North-Eastern reJi~n. In .fact this word. 
'North-Eastern' is a very vague and 
meaningless word. Just as we cannot 
sa y that '1 am taking Care of the South. 
and to plerse Tamil Nadu, Kerllu, 
Andhra Pr~\dcah and KG'rnataka we 
have to see South State-wise and lingui-
stic ,roup-wise', in the same manner 
we have to ~ec the North East Slate· 
wise About North too, when I say, 
'I am taking care of the North', 
Halyana will not be pleased, U.P. will 
not be satisfied aDd Bihar too will not be 
reconciled. We have to see the North 
State-wise. In the same manner, when 
we say 'North"East' it is a very very 
complex and knotty area because here 
so many small States and Union Terri-
tories co-exist. 

15.02 hrs. 

f SHRIMATI BAS A VA RAJESW ARI : 
in the CIealr] 

Madam. I will give a very recent 
exnmJ11e. The 110n. Textiles Minister, 
Chandrasekhar Singh Ji" pr()mh~d 
during the bst Session that he would be 
taking cur~ of the North-East and he 
would go to see the North-East to see 
the prob1ems of the handloom weavers. 
Perhaps he had been to Shi \long under 
the wrong impression, under the wrong 
notion, that Shillong means the entire 
North-Bast. Some people will see 
Gauhati and say, 'Yes, I have seen your 
North-East and I have taken care of it .. 
Similarly, aome VIP (Very Importa:1t 
Person) or a knowledgeahl e person 
otherwise will say, 'I have seen 
Agartata, so I have seen the entire 
North-East. t It is not always money that 
fulfils the aspirations l.f the smal:er 
States. Money alone will not satisfy 
those people. Ther e are many other 
aspects. Here, I will make a refer.!r.ce 
to certain aspects which the Home 
Ministry can look after. For instance, 
some States and Union Turitories in the 
North-Bast and some linguistic Iroups 
in that region aspire that their lanauage 
shJuld be in the Eighth Schedule. It is 
not merely in the sentimental sphete. 
What is happenina actually is that a 
laDluqe not boiDa in tbe Biptb Sobe~ 
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dule meat'll 8'uppfession of that laftluage 
in marty respects. As a tleAt exa'lript"~ 
we t8 ke tbtr 'National' Film Aw!rdt. ' 
B'enaali films ure camp'eting' anton, 
Bengali films, and Marathi films are 
competing amo'ng Maratbi films'. ,J' 

Tamils and Teluges ate aU competing 
among themselves with their, respectIve 
languages, in the name of regional films. 
But Konka'1i has to compete with Mizo. 
Mizo 'bas to compete with Khasi; Kb~si 
has to compete with "Manipuri; and 
Manipuri has to compete with Chuo. 
It is becallse t her e is no money to be 
spent on awards for the small Jengu· 
ages seJ'arately. The Films' DivisioD ,in 
the I & B Ministry suys that it bas ,no 
money. The constraint is finance aDd 
they say RI. 20,000 has been earmarked' 
for tbe best film produced among aU 
these regional langtlages in the Sahitya 
Akademi list but not in the 8th Schedulo. 
If there are no sufficient films produced 
in thele languages, let there be no· 
compet ition no awards given. But when 
Marathis are competing among them-', 
selves, why shou Id a Manipuri film should. 
compete with Konkani '1 What is t~{ 
cornman background ? This is very very 
wrong. The regulations have ' to ' be 
obanged. Madam, I am giving this 
example just to draw thc attention of 
tbe pioa ~lce Minister that we shou.ld· 
spend wisely and also to fulfil tho aspita-
dons of the different .mal~ communities, 
linguistic communities, backward, 
classes, Scheduled Cclstes, Scheduled 
Tribes and Adivasis. The linguistic 
c(lmmunities demand that tbe number of 
languages in the Eighth Sch.}" 
should be inoreased to satisfy. tboir 
aspirations and to meet the eGQS of 
justice. Then, tbe reply from the Hom,e 
Ministry or the Law. Mini,try is that 
practically there is no restriction to til" 

, laD&U8gel not listed in the Biahtb Sche-
dule to have their owa 1eaitimate 
facilities. But there are.to many tostri~ 
tions. For in'taucc, in tbet publio 
service commission, io the Kavi. Sam-; 
molan on tbe occuion of republic ck" 
the Independence day in. I tbe Ala .• lId; 
TV ·and so mallY other IuncUont. ,daere.' , 
are rcUrictioD8. .Oaly, the , laaauaaea 
mentiOlle~i,in Uw Ei,btb, ~~ule' ,aro 
takioa par~ aad leUinl tbese faoilitiCi 
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in functions andi.e-m'datl: il ,If 16u ":. 
not like to inorcase the number of laolU. 
ales :in}the Bigbtfr sbhedule, Jet lther~ _'. 
no' re1;tricHol'l to other languages aV8I&I" 
all these facUities .. ! This "'ill:sati~ me \ 
aspirations ,'of tbe' sman ·lan·f4sa,e· If 0..,. . 
alit! there' will be recO'DClfffttiOft. ·Sut1thal I 

is a1sd! not happening:" 1'11'e onl,.·' '."q~;, 
noW is to amend the 8th' S,chedule. " . , ;\' 

Madam.-, in t'hle sph'ere of cu1ture~ m6st, 
of the smal'l com~nities 'and SalaU' 
Statr;s, ta~e their owri culttire( sdrioq.'~ly:':: 
O'ne"o( the reasons why the sm.dll' ,Sf~}F." 
like ManipurJ NaSaland and, MeahaUtra' 
h~ve b,ecome separate States in spife 6f" 
tbe,ir small size or small poputation'6r I 

lit·tle ,resources is thflt they 'are not in .. : 
positi9n to be meraed with 'any other" 
neiglll)ourlog' State be'cau:se o( thelt;1 
cultural and traditional backaround. i 

That has to 1'e recognised. Otberwi8c, 
the 'discontent among the yOungbr 
generation' will continue .. 

.Madam, I reeen the' remarks of· the 
lat~jl Prime Minister while addreutnl' 
a I, conference of the Northeasternd 

Coancil. She clearly said : ~ 

"I und~rstand why the YO~I 
, people in the Nortb.ea~terq 

region are angry is that they" 
ha~e 8e~n the prosrcss elsewhere 
and they have seen also tbe lack' 
of progress in their own re,io~.·· 

Naturally, Madam, this'! ba.s tO ' ; bo 
rectified. 

MR:~ CHAIRMAN ~ Hon . Member's 
tiine is up. 

l, 

sl·n~i~ N. TOMBI SINGH ~'l 
Maqam, ( am the only man reprc.eQ-j:" 
ting the enllr~ area in thi, debate.!' 
Assam ~ a~ pot ,repres~~t~d., So, 1', 
m.ay bo gi'foD:a few moro 'PIoute&.. 

. ·Q110 "of tM} domandJ of:" 
Supp1emeetaf)' .. :,Budp rola~.\ t. ~, 
arant&, ~o:: the All ,I04ia IQstitut", G( l' 
Mod.. ,Sci.eacoa f~ .,tho PJlrqba., 01, 
cc;.rtain eqQipmeAt, t" ,mak~ it ~a, 'b~,terN 
' .... ,: J:in.t~,tc. "W~ lWe.lComo th,-, ,_,., 
There bas been certain accuatioa 



3~ ~ , SupJl/~~~tllry 
Dema"ds 10" 

Iltbri N. lombi Si,ah] 

."inst ,tbe All India Instit'lte of Medical 
ScioBtes that it is Dot doina justi~ to 
t~l .. iont.. I do not like to sba:e 
t ..... t view ~cause thi. Illltitutc i. 
already over",burclened and it cannot do 
jasU,o to all Jlatienta. We ahould see 
tbat similar io.litu.tions aro oponed in 
different reaions while this molY continuo 
to be the best institution in the country. 
We should start similar institute in the 
rOQlOte rogions of the country. in tbe 
Squth, in the Northeast. in tbe East and 
hi tbe West. Ours is a vast country, 
alld' ~11 the people needina special care 
hive necessarily to come and crowd 
b~re iD this All India Institute of 
Modical Sciences. So, we should have 
owre facilitiosl more institutions of this 
pattern. 'in the different regions. 

I would like to make a special reference 
to my region. 1 think, the Government 
of India is proposing to start an 
institution of a similar pattern in t.bat 
N. E. reaion I 4eman~ that tbis should 
b" located in Manipur because the 
RelionaJ Medical Ca1leae, Manipur, 
wouJd provide the infrastructure for it. 
A report says that it is being located in 
Sbil'ODg. Shillons is tbe headquarters 
ot the North Eastern Council and it 
Is also the headquarters of tele-communi-
cation aod other thinp- •• It may forlo 
certain facilities. 

MR. CHAIRMAN: Please try to 
conclude. 

SHRI N. TOMBI SINGH: Finally 
I would like to make 11 reference to 
FCI particularly before. I conclude. 
We have been dc~andin. that the FCI 
offices .!hich !~are now located in 
Agartala, Manipur. 'Maialand. etc., 
should 'be railed to regional status. 
Nbw, one office located in Shillon, 
looks after them and the rest of the 
branches are called district oftices-
*"ipUr District Office, Alartal'a 
Di'etriel Ofli()e. otc." Manipur i. DO 
mbre a distritt;, it Ita. many districts. 
Similarly" Tripura ... man,' district •. 
When :Naaalan4 is bam, more than 
~~ pt, nine .iatricta. wby aboald 

~ ',: ~, 
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the Nalaland office be treated as ,. 
e Diatri ct Office' '1 It is not a matt er 
relating to cost. Ooly tho norqenclature 
should be chan.ed. But the Food 
Ministry is not listening to this demand. 
I hope there will be second thought on 
th e su bject . 

We should take care of tbese small 
thin,s 10 that the aspirations of the 
small States and Union Territories in 
this backward area nrc fulfilled. Then. 
I think, the much-needed chanae in 
our outlook will follow. 

[Trans latlon] 

SHRI OWAISI (Hyderabad) : Madam 
Chairman, the House is now 
discussiol the Supplementary Demand.s 
ror Or ants presented in the House. 
When provisions have been made for 
various projects. including the 20·Point 
Programme, it is also necessary that 
due attention should be paid towards 
the opening of Urdu-medium schools, 
because Urdu has been in use in Ind.ia 
for a 10Da time. There is much 
agitation in the minds of the Urdu-
speaking people because it has no patron. 
Urdu had made its contribution during 
tho freedom strulla1e in India. I think 
in the intClrelt of Urdu, the President 
should grant officinl recognition to tbo 
Urdu languagc by exercising the 
pi>wen conferred on him by the 
Constitution. Only then the problem 
of Urdu wilJ be sol ved . 

There are problems cODcernipg the 
minorities, tho Urdu language and the 
Muslims, but Urdu is being utterly 
nealected since independence. We do 
not feel secure and go to sleep with 
the anxiety as to wbat may happen to 
us the next day. We do not feel that 
our life and property is lafe, because in 
India, any problem-it may be the issue 
or relerva~ion in Oujarat-could be given, 
tbe shape of riots. When the issue is, that 
of resocvation, . why then our peopl care 
beina maesacrcc:l. If they have to 
fight tb. reservation ilSUe, let them. 10 
in for oel0tiations or relort to alitation. 
We tbaH not have objectioD to that. 
Merely to crush the alitatioo, it ahould 
POt be 000114«04 tbo _i,. wa, to aiM' 
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it tbe shape of commuoal riots to 
de8tn,)y the life and ,property of tbe 
Muslims., This is wrong- I feel the 
riots would cetainly have come to an 
end within 2' bours; had the Central 
Government so wanted. If the Central 
Government bad told the, Chief 
Minister that be would be dismissed 
by ned morning jf he failed to put an 
end to the riots, tbe riots would 
definitely have come to an cod. The 
result is already before us. The Chief 
Mini<;ter was removed and the situation 
bas ~inee returned to normal there. 
Are we h\)stages to be made scapegoats 
in ever y issue ? We flil to understand 
that. It is a matter or r~gret and we 
have seen what hld happened in 
Gujara t. Riots broke out in Sahlranpu,r 
also. Therefore, it is necessary that 
the people belonging to the minority 
community the Muslim; are inducted 
into the police forc~ and the number 
of Muslims therein should be increased 
in order to prevent atrooities on 
them. 

Madam, I would like to point out 
that in the Constitution of India, the 
reli ,ious freedom bas heen provided for. 
But, with the recent judgement of tbe 
Supreme Court, tho process of 
interference with tho Muslim Porsonal 
La w has started. That judpment is 
most unfortunate and such a thing bad 
never happened ev~r since the inception 
of Islam during the past 1400 years. In 
tbe Supreme Court judgment, it bas been 
stated that a divorced woman should 
be given maintenance a~lowance even 
after the p~riod of lddat. It is totally 
against the tenets of Islam. Till now 
such a thing has never happened in any 
country of the world. The situation 
has already deteriorated considerably 
and I feel the OoverDlDent Ihould 
enact a comprehensive lClislation to 
clolO this controversy forever and to 
brina about an end to the interference 
witb the, Muslim Personal Law for 
lood. 

Tbo . percentage of Muslims ,iu 
the services is ne&ligible. It is Dot evoa 
two per Cent. The Minorities Commission 
aubttdta h. reports In tbis ro.rel. 

But th e Commission bas .Qot ~teD 
given statutory status. If 'such' a 
siatus had be.en· cOQferred .ppon 
tbo Commission, I feel that maorI '. 
probloms would h.ve ,been aolve4 1 

automatically. But it bas Ilo,t, bcCQ, 
givC1l statutory status. I~ evory ISl'~e. 
Minorities Commission is thero., Ia 
Andhra Pradesh also thoro is sucb a; 
Commission but it has no .ta~utot', 
status. It merely submits itl reports,. 
Four reports have so far corne, but nq 
action bas been takon 011 them aa )Jet. , 
I would su,blDit that Similar rop'.)r~ 
will conti 11.:" to be presented but ,>,tho 
condition of the minoritie,s will, never' 
improve. I, therefore" submi.t tlaal 
the Minorities Commissh..'D should be 
given statutory status. 

So far as the Public Service Cornmia-' 
sions are concerned" the Centre hal lot 
the right to see whether examinationa 
are being conducted regularly or Qot and 
how they are funtioning. Th e powers 
cd the Public Service CommissioR in 
Alldhra Pradesh have booo taken away. 
It is the respontibility of tile Ceatro 
to provide re,er vatioll for us ' 
proportionatoly in the services. Yo" 
know bow things are going 00. 

Naw, I CJQlO to the law and order 
situation. Law and order situation ha., 
ooosiderably deteriorat"d in Aaclbra 
Prudesh also. I caD show you tbo 
pbotographs which have appeared in 
the pross also. The fJah-hook w.s' 
inserted in the wlina and tben ,put". 
These people shOUld f~l asbaaud of .t. 
Bven then they. say that tbe law aoct 
order situation 18 very satisfactory. 
Have such thiDas ever happened. in aDY 
oivlli!cd Goalltry , The fisb·hoot •• 
inserted 111 the valina and then pall .. 
and ever tbon it is said tbat tho law 
and ordor situation is satisfactory. It 
is·a matter of roaret and tbe OovoromOdt 
Ihoukl pODder oVer it. 

Similar stops should be 'taken io tbe 
field of educatiou allo. I am, thaOtt.l 
to you for aivina tne time to ~k. 

'; 

·DR. PHULRBNU aUHA. (Conta')": 
Madam Chairmu. I wolcome this suPPle--

"~e speech wa. oriliaall, delivered in DonlaJi. 
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mtmary demands for ara,nts. Many' of 
Oa'T ,friends on the other side 1hink that' 
tHe presentatlbn of a' suppkmentarY 
bld,e:t so '~rly reftects,the inoompetence 
or'tlJe~'~Govetndtent. But I db not think 
SO~· I think that th'erd has been a short-
ate of funds 'because the OoVern~nt 
has .. oried with speed rcinltibl in fast 
ext»'etr.iture. That' is ',vhy they need 
more funds and have come befor e this 
HOUle with these supp' ementay demands. 
Tie Government need mone')' '~'11' tHe 'time 
to neoute various work and pr'Ogr.lmmes. 
nae 'more funds the Government ean 
nlCJtMlise~ ~e more devefopm(mtal work 
wRlprogress In OUr country the' feco .. 
very of I;icorne tax JS not upto the mark. 
Many people do not pay their income 
tax 'pr()lpol'ly and honestly. As a result 
of tbat t h.e amount of money that shoulJ 
have come in the Governm mt coffers. is 
riot comil1:l thus cC'uling a shr.J{tale of 
resources. Added to tbat, smU'lIling js 
rampant in, tbe COUl1try. Ali" sorts of 
r~ ;goods arc being sbid,at a caea, 
pt.... ,I have seeD smuggling foreign 
&Gods being freely sold by the' l10adt siJe 
at' 'Siliguri and ·Mirik ill W~st Bengal" 
The same situatio'l ,prevails, in all the big 
cities like Calcutta. Bomb.ty, Delhi etc. 
Tbino, Imngglcr'l _II goods w rth crores 
til • 'rupees! wHhObt payillg any rtaxes ,to 
tta. Cic1vernment, and the Oovornment, is 
d:eprh~e4 of huCe amount of revenue. If 
*hese:_ aetivities a .... stt)pped, tben it wiil 
1M .. ' possible to coUect iat8~ amount of 
rtoda ~in tbe ,QovCfQp1ent coffers. AI, 
my aime is ~ery bbort~ I ,will no' go into 
Iwt,her details rClal'ding tbe smuggling, 
aot.ivitiOS ,but will oontine Ill\)' speech to a 
f_ _bj.cts J;~e R.ural, DJvoloprnoat .. 
iWucl.\tioa . J ' aad f Health ' ~ . Family 
•• If,re." ':: ' " 

, ":1' 

,. M~,lChairmani yn know that 
thore was. tiale when Indit*,i\id not ,pro-
duce even a sewing aood\o. aut, today, 
within 38 years of independence our 
to.tenUsti have lteen' ablo to 10 to the 
lIMP" ln4ia bas ma4e ,such, rapid pro· 
IrCSl in ,maay other fields that we feel 
proud about it. But I regret to say that 
eye" now "a' large >Dumber 0" people in 
our' country are li~inl be,low ,tltC', PG,"erey 
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tirte. Large number of :children have no' 
facilities of education. Large number 0' 
young men are unemployed. Many 
women ar~ \eadi", a very hard life due 
to eC,?Dom:c rct\sons. ,Every day they 
have to travel 7 or 8 miles to fetch 
water and fuel which nre essential and 
i:ldc8pensable for living. Millions of 
women in our country are living such 
bird and miserable lives. Madam we 
have a department of 'rural develop-
menf but the development of our vitta-
gel; i~ far awav. 1 will draw the 
nt'cntion of the hon. Mbister to my 
constituency, Contai. There many villa-
ges are withl)ut water. No medicine is 
avaihtble in many hospitals and dispen-
saries. If you gO to the villages you 
wilt See hundreds of small children roam-
ing about. It will appear that the famiiy 
planninl programmes' have not be en 
particularly successful, On the one hand 
hundreds of villages are without water 
but on the other hand out of the amount 
allocated for water supp ly projects, the 
West Bengal Government has returned 
Rs. 8 crorcs and 67 lakhs of rupees 
unutiliscd. They failed to utilise the 
amount allocated for implementing the 
water supply ,schemes in the pr('blcm 
vit1ages. Again, Madam, Rs. 30 Crores 
were lilocat'!d for rural development in 
West Bangal. In my opinion this alIo" 
cation was very inadequate. But I 
TCgret to say that even this amount could 
not be utiliscd by the West Bengal 
Government for rural development work 
and they have retut!ned more than twenty 
five 'crores llnutilised. I will like to know 
from the ,bon. Finance Minister what 
action can be taken against those State 
Governments who cannot utilise and 
return tbe money nllocated for specific 
schemes. 

Mttdam~ I (M'8'ny areas of Midnaporo 
distriCt of'WeJt Beng:+l produce very ric'l\ 
crops. If sutBcient water can be made 
available tbere, then the farmers can '0' 
in for two crops In' a year. This Will not 
only increase the food production consi-
derably but the economic condition of 
tbe farmers"will also improve immcuely. 
This may kindly be kept in view.' Tbe 
Weat, Bongal Government bas forwarded 
the '8hagawaftpur*Nuodiaram master plan 
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to the Contral Government for approval. 
I will oarneltJy request for tbe earJy 
approval or this scheme. 

Most of the children in th" rural areas 
lack nutritious food and opportunities 
of education due to various reasons.' 1 
will request that an all out effl)rt may be 
made for the alround development of the 
poor Inral children. Then voluntary orga-
nisations should be extended all assistance 
in this r,·gaad. It is not possible fOG the 
alround Government alone to achieve 
d·evelopment of the rural children. The 
Government and th~ voluntary organisa-
tions should work tog !thcr as comple-
mentary and su~plementary to each other 
tow.lrds lhis end. Without the spread 
of education it is not possible to achieve 
progress of the country, specially of 
rural Indin. Many voluntary organ isa· 
tions are keen to undertake this work but 
the State Governmel\t~~ do not f\lfward 
thoir appHcations to the Central 
Government. I am saying this from my 
personal exp ~rier.ce. I had many other 
tbing' to say but there is no time. In 
conclusion I will request th~ hon. 
Finance Minister to take etft!ctive steps 
to improve the lot of the paor widow 
and destitute women, \ he poor widows 
and those who h:tvc been deserted by 
their husbands and are living in extre-
mely difficult conditions. Such of those 
worn.,n who do not pay incame tax, 
sbould be paid and additional 3?;;; i.1terest. 
The condition of such wo nen is very 
pathetic all over the countrY. Let us 
all strive together to ameliorate their 
d;stress and agony and to wife their 
tears as' fdr as we can. This is our 
mpral duty. With tbr~t I conclude. 

SHRI UMA KANT 'MISHRA 
(Mirzapur) : Madam Chairman, I rise 
to support the Supplementary DJmands 
fo·r Gralnts and oonsratulate the hone 
Fiaance Minister for making special 
budgetary proviSions for the rural deve-
lopmeat programmes. 

Only yt"sterday an Opposition Member 
h3c1 said that the funds provided under 
the Nation,l Rural Employment Pro .. 
Iranlrb! and Rural Landless Employment 
GUarantoe Programl11e were thrust. upon 
the States and they spent these funds as 
thf)Y dosired. Therofore, thes C! program-

mes should be 1YOUDd up. I caul4 not 
understand what be wanted. Ru'ral 
Employment and Rural Landless Bmpl~.r-. 
mellt Guarantee Programmes and Rural 
lotcsrated Development PiograrnUl~ 

cqme under the 20·Point Programrno. 
All these prolrammes were introduced 
by the l&:te Indi ra Gandhi. She was a 
great Jeader of this couatry. Sbe kqow 
that if the rural areas are not dlo}veloped, 
poverty 10 the rural ar~as will not b~ 
eradicated. If rural people are not 
lifted '~b\Jve the poverty line, this coun.~ 
try will witness an armed rebellioJl. 
That was why she h1d introduc~d tbe 
20·Poillt Programme. The IUlin aim. 01 
the 20 Poir.t Programme is to increaso 
production, to ensure proper distribution 
and to lifl the poor farmers, poor wor-
kers, Adivasis and Harij.:los livirg in the 
rural areas above th'! poverty lille. St>, 
to say that such programmes should be 
wound up wilt be ag'linst th¢ interests 
of the C'Jun try and its people. 

NREP is a very good programme 
under which lakhs of rural people get 
employment under this programme rural 
dcvcl 'pment works ar~ undertakcta, link 
rOJds are b.Ii It, school bUildings are 
constru ::ted, sources of irrigation are 
developed' and plantation of trees is 
undertaken. Thus, mlny important 
programmei C00le llndC!r it. It is re~t.lIy 

strange to say Uut such a good pro-
grammo should be wound up. 

Funds given to the districts under the 
National Ru.ral Employment Programme 
are utilised for convcnin& meetings ill 
the districts. The representative of tho 
people are invited to these meetings. 
But, for the funds given under R.L.B.O P. 
the Stat e Governments c.lll for reports 
from the district authorities directly. 
The district autborites send the propo· 
sals and the .proposals come before the 
Central Government and arc approveQ. 
III my district, Mirzapur, an amount. of 
Rs. 3.5 crores was given under Ol~ 

head only. Under R.L.E.G.P .. an amount 
of Rs. 3.5 crotes was liv~D fo~ Boil 
conservation only. The work of soil coa-
serV.ltioD is in progress, but many other 
useful programmes have been left out 
like construction Qf the link roads~ Had 
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lbis amount of Rs. 3.3 crores been spent 
on development of the vH1ages, their face 
would have totally cbanged. I had given 
a IUlle.Uon that the representatives of 
the villages may be associated with these 
programmes. They may be invited to 
a meeting to decide where Hnk roads are 
to be constructed, where means of irri-
gation are fo be provided and where 
sCbool buildings are to be constructed. 
An these thing; should b! decided before 
the proposahi are sent I hope the pro-
posals to be called for by the Central 
Government this year would be finalised 
only after consulting the district repre-
sentatives. 

Also, when the Central fu 'ods arc u~iJi
sed in the villllges, the poor get employ-
ment along wLh the dCvelopmental 
works. With these funds school build-
ings, link roads, canals, culverts and 
barrales etc. should be constructed and 
p 1ant a.tion of tre~s should be undertaken. 
There should be all round development 
in the rural areas. 

Smt. Indira Gandhi bad introdu~ed 
another programme. This prog~~m~me 

was meant for educatt:d unemployed 
pers'Jns. The number of educatt:d unem-
ployed presons is increasing rnpidly. 
They are wand.}riug about aimlessly and, 
sometimes, they indu_lgc in und(sirable 
and criminal activities 0 She had int:·odu. 
ced another programme for th~m under 
which they can gtlt )oan~ of Rs. 10,000 
to Rs. 2 S,OOO from tb~ banks to enable 
them to start their own busmcss, increase 
produc'ion and earn their livelihood. This 
profJramme has proved to be a great 
success. About 7S to 80 per cent of 
the people who have received loans under 
this prosramme are doing their own 
business. No orders have been issued 
in respect of this programme this year 
Dor any budget provisioll has been made 
SO far. 1 would like to submit that 
adequate funds may b) provided for the 
programm'es meant for eduC4ted unem. 
ployed persons. 

Now, I shall sp~ak po;nt.wise in bricf. 
Uttar Pradesh is a very big SlR tee SOl11e 

Crants (Oelte",h, 
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of its areas exp~ricnce drouaht, the others 
(ace floods and sdrno otbers face some 
other calamities. MirzJpur district aod 
its adj,Jining areas witnessed droua,ht. 
You will be surprised to knQw that ~hi8 
acea witncslled drou~ht in spite of heavy 
rains. fberc hus been rainfall there on~y 
3 or 4 days ago, but bow can p.iddl 
crop be sewn now? Maiz~ cannot bo 
sown, 'Bh:d li' crop has withered ~\way. 
Maize and Sawan have also withered 
away. 'Bhadai' crop has been damaged. 
Maize and paddy crops could not bo 
sown. Such drought conditions were 
witnessed there. When it has rained 
now, the remaining 'Bhadai' crop has 
got damagt:d therebY, Mirz;Jpur District 
and its adj.Jining districts of Varanasi, 
Allahabad and Jaunpur are in the grip of 
drought. But now the h"avy rains ha,'e 
damaged the remaining 'Bhadai' crop 
also. Whenever any area in the country 
is affected by the natural calamities, a 
Central study team vists, tha t area and 
submits its report. Bllt after the report 
is submitted, there is a lot of delay in 
pr0viding assistance" Recently, a Contral 
team visited the drought. hit area and it 
has submitted its report that there is 
drought but no drought relief has so far 
reached thore. The Central Government 
should lake immediate steps to provide 
assistance to the di&tricts affected by the 
natural calamities in Uttar Pradesb, 
particularly Mirzlpur District and ita 
adjoining districts. OnlY then the rural 
people would be able to earn their liveli-
hood, otherwhe a very serious situation 
might develop thero. 

I would like to mention Eastern U.P. 
again. The Minister of Industries is 
present here. Population in Easter.ll 
U P. is in creasing rapidly and DO indus-
trial development ia taking place there. > 

At least one industry was to be set up in 
'110' industry districts' like Jaunpur and 
B.Lllia But no work has so far started 
there. Mirzapur is a very Jarsc district. 
Even a single Tehsil of Mirzapur is equal 
to one district. Sadar Tehail of Mirzapur 
is also equal to one district. I, therefore, 
f\!cl that biS industries should be set ~p 
there, but no action has been tak~ 'in 
that direction. The population of Eas-
tern Uttar Pradesh is' very 1acae aad 
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pressuro of population is increasing and 
the people are fteeing to other ,Slates. 
People are migrating even to Arab coun-
t ries. Seven ty per t: ent people of the 
total population 01 five crores in eastern 
U.P. are poor and 60 per cent of the 
people aro livinS below the poverty 
line. It is, therefore, necessary that pro-
Irammes should be undertaken to pro· 
vide employment to the jobless and to 
lift them above the poverty line. 
loclustries should be set up there. Incen-
tives should be given to the handlC'oms, 
Carpet industry, Banaras Saree industry 
and utensil industry in Mirzapur. In 
addition, according to Shivaraman 
Committee's report, each tehsit and each 
block should be declared backward and 
industriel) should be set up there. 

A lot of discussion has already t!Iken 
place in the H0use on rising prices and 
I do not want to discuss it any morc. 

But I would like to say that the prices of 
essenti~l commodities like salt, Vanas-
pat i, match-boxes, coarse cloth, etc. have 
risen slightly, but the Budget of the 
Centra] government is not to blame for 
that. The local- administration is to 
blame for that. I would request the 
Central Government to direct the State 
Government to strengthen tb e district 
administration so that it could take strict 
measures so that profiteers, hoarders and 
smugglers cou!d not exploit the people. 

Madam, several Members have made 
their speeches today in their own motber-
tongue and listening to their speeches, 
it appeared that thi s Lok Sabha is now 
the Lok Sabha of Indit.1 in the real sense. 
You made a speech in Kunnada and one 
hon. lady Member spoke in Bengali and 
many other Members made their speec-
bes in Tamil. It app:ared to me today 
that we are sitting in the House of the 
people as representr:tives. I would )ike 
to express, my thanks for Siving me 
opportunitY to have my say. 

[ENglish] . 

'SHltIMATI JAYANTI PATNAIK (Cut-
tack) .: Madamt I riae to support the Sup.. 
p)cm entary Demands for Grant. The 
F~~"~$)' }4,inistty is PQder tremendous 

pressure from tho public sector, educa-
tion sector and 80 on to increase tbe 
a1locations. It has realised that with 
tho sum provided in tho budget, some 
pub} ic sector projects cannot be kept 
loing. 

The Supplementary Dl;!mand ,Includes 
proposals for a gross additional expendi-
ture of Rs. 3872' 54 CrOfes. The Don-
Plan expenditure of Rs. 2516.17 includes 
Rs. 1628 crores for loans to States for 
clear'ns part of the overdrafts. The 
G~vernment has decided to Convert 90 
per cent of the overdrafts of the States 
as on 28th January, 1985 into medium 
term loans. 

For the first time in recent years, the 
Finance Ministry b.1S sr)ught Supplemen-
tary Demands for ways and means 
advances to States having tt.lmost totally 
exhausted Rs. 800 Crores provided in 
the budget. There is no increase of 
Rs. 400 crores for ways and means. 

Of Rs. 1 3S 5.83 cror es for Plan 
expenditure, Rs. 991. 13 crores goes to 
the public sector. 

We are glad that the Supplementary 
Demand has put Rs. 290 crores for 
'NALCO. But NALCO has asked for 
Rs. 500 crores over and above Rs. 412 
crores provided in tbe Budget. It is 
pointed out that wi tbout the additional 
allocation, NALeO will not be able to 
meet the completion schedule. Its 
bauxite mit1e will have to become opera-
tional this ye'!f nnd phase one or 80,000 
tonne capacity alum inium plant is expec· 
tcd to commence production by next 
year. 

The cost of total project has already 
lone up from Rs J 242 crores to 
Rs. 2218 crores. So, with the amount of 
Suppl cmcntary Grant of Rs. 290 crore. 
instead of Rs. SOO crores. it is appr~'
hended that the project may aet delayod 
and it may not be completed within tho 
schedule. 

Also, you must have hrard about tho 
~hilllDe)' collapse case. We: haw beea 
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.told tbat the case is under in;vestiaation. 
How much 1088 it is going to involve, we 
do not know. I would like to know, 
how we are goina to expedite this 
project. 

The .Finance Minister should give 
au~ient allocations for completing the 
pn)ject immediately. Backward States 
.. t be aiven some industry so a8 to 
cuble them to develop. OriFsa is such 
a State and it made Sf'me progrl'ss in 
industrial development and this tr\.nd 
should be maintained and more industries 
should come up in the State. 

In order to· make up the shortfall bet-
ween demand and availabilitYI we are 
impressing upon the Government to take 
up the TaJcber Super-thermal plant in 
the Central Sector and the power plant 
at the IB Valley in State sector. But 
there is no metion of these in the budget 
as also in the supplementary demands. 

I am glad that NREP and RLEGP 
have been given more emphasis. When 
we consider all these, we should sec that 
relional disparities are removed. With 
tb.t view only all the programmes and 
.11 the plans shou~d be taken up. 

Orissa is such a State where 38 per 
~qnt of the population belongs to Sche-
duled Castes and Scheduled Tribes and 
where all the natural crlamities occur 
~very year. It has lost Rs. 1 60 crores 
and the Fin~nce Commission declared it 
as a revenue deficit State. Such States 
Ihould get the maximum assistance over 
and above the State plan. 

. Madam, when we talk about educa-
tion, we should consider the aspects of 
tribal people's education and education 
61 women. In Orissa, jn a modest scale 
~tabli.hment of at least one boarding 
school in every tribal Pancbayat bas been 
Introduced. However, the aim should 
be to cover all the children. This may 
came under a national plan and should 
BOt be left to the State, which cannot 
impt •• nt it beoauso of :jnadequrcy of 
funda. 

SupplemCUltary Demands for Grants 
havo fixed a loan assistance of Rs. 1 
C$'orea for Paradeep port to tide over the 
financial difficuldCfi. South Korea hal 
offered credit and technical belp to dee. 
pen the Paradeep Port so as to enable 
the Port to accommodato vessels or hi.,. 
ber capacity. With the deepeninl of 
the port, export of iron ore will be 
increased to 6 miJ1ion tonnes as alainst 
2 million tonnes at present. . The Project 
Report submitted by the Hynndai Cor-
poration should be considered by the 
Ministry ·of Shipping The Finance 
Minister should also take up tbe 
expansion of infrastructural facilities in 
the Paradeep Port. For this) foreign 
credit may also be taken and MM rc 
also may give part of the cost of resour-
ces. 

Madam, expansion of minIng activity 
after deepening of the Paradeep Port 
will greatly benefit the tribal people 
because these mining areas are located 
in the tribal belt. 

In the' Supplementary Deolands, we 
have not seen anything extra for women's 
welfare. As regards, work ins women's 
hostels the allocltion made this year is 
much less t han the last year. This year 
the International Decade of Women is 
coming to an end and moreover, we have 
created a separate Ministry for the wol-
rare of women. So, I request that they 
should take up the issue of 'workins 
women·s hostels. 

Besides other plants, the Daitri Steel 
Plant which is loinl on for a lonl time, 
should also c .. )me up. Since new techno-
logy has been found out for electric 
furnaces and other things, it will ·be profi-
table f<'r the nation and hence this plant 
should be taken up. 

Construction of Paradcep Pishing 
Ha rbour, which is banginl in the air for 
the fast ten years, should also be taken 
up. Orissa has got a yast fishin. 1'Oten-
Hal IS it baa a vast stretch of coast,at 
line. So, I reQuest that tho fllhin. ;har. 
bout should be coQatruct ed. 

Lastly, I submit that tho PiIIaaoo 
Minister should ooalidor tbo 0110 of 
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backward States like OriS81 sympatheti. 
cally. 

(Translation] 

*SHRI R. ANNANAMBI (Pollachi): 
Madam Chairman, on behalf of my party 
the A.I.A.D.M.K. I wish to make a few 
suggestions on the Supplem.mtary 
Domlods for Grants for 1985-86. 

At the veL'Y out')t;t, I exteild my 
support to Suppl ~m~.l tary Demafld 
No. 3S. This D~mand seeks the appro-
val of the House for a sum of Rs. 5S.38 

croros to import 20JO miUL>n pieces of 
coins and to set up a new Mi'lt in 
NOIDA near Delhi. The import of small 
coins should be expedited. The sm'dl 
coin shortage is assuming volcanic pro-
portions. The commOil people are 
distraught. The afHu~nt SlJctiOllS are 
able to tide over any such crisis, but it 
is oot so in the case of common people. 
This has become a question of survival 
for them. fhe paucity of small coins has 
been spreading like wild furest fire 
throughout the country. 041C rupee Dote 
is n'Jt therc at all. Th.; n~w Millt should 
be put into operation sooo, Some months 
back there was a news item that the 
Centre proposes to set up now two Mints. 
But I find that there is provision fOf only 
one Mint in these Supplementary 
Demands. When the decision to set up 
the SCCL)od Mint is taken, I wish that 
the Centre allots it to Tamil Nadu. 
Unfortuna tely the small c:.>ins have be-
come a pi.lything in the hands of hoar-
ders. This should be enquired into and 
the hoarders of small coins should be 
brought to book. A last ing solution 
for this should be found out without any 
further delay. 

Under Demand No. 38, it is proposed 
that a sum of Rs. 1628 crores would be 
liVen as medium term l~.lans for the 
States which have outstanding overdrafts. 
So far as Tamil Nadu is concerned, our 
Chief Minister, Puratchi Thalaivar 
Dr. M.O.R. is against indiscriminate 
rea'ort to overdrafls from R.B.I. Presen-
tly there is no outstanding overdraft in 

the case of Tamil Nadu, It i. resretta-
ble that this loans f'lCility is being given 
to States which have resorted to over-
drafts from RBI frequontly, It is reported 
that the Finance Ministry has directed 
the RBI to stop overdraft facility to the 
States. Ac; the States have inelastic 
sources of revenue, they are compelled 
to approach RBI for overdrafts. The 
revenue resourCes which are like miJQb 
cows are under the charge of Central 
Government. I sugaest that in the case 
of States which take overdrafts only 
in ullavoidable circumstances but which 
manage to repay them in full on time 
should be allowed to avail of this over-
draft facility. I am sur~ that the hon. 
Finance Minister should look into this 
and pa'iS a ppropriate orders to RBI io 
this regard. 

Under Supp1ementary D.!mand No.8, 
there is prOVision of Rs. 100 crares for 
construction of houies to SC and ST 
people. I want to know which States 
will get allocation from this provision. 
In 1985-86 General Budget, a sum of 
Rs. 400 crores was provided under this 
scheme. Since this scheme is now being 
expanded, the additional provision of 
Rs. 100 is bein~ given under this Supple-
mentary Demand. If m::>re money is 
required for this worthwhile scheme, the 
Centre should not husitate to come be-
fore for additional provision. This is 
only first batch of Supp!ementary 
Demands. I am SUfe that during the 
next SessionJ the second batch of Supple-
mentary Dem1nds would Com! befl)fe 
the IJJuse. If necessary, mJre money 
should be alloeated than ror construction 
of houses to SC and ST people. 

I find that a sum of Rs 300 Croros il 
being provided under Demand No. 83 
for Visakhapatnam Steel Plant. I wol. 
come this. Shri VaSl,-t Sathe', our Stocl 
Minister, announced recently that Sllem 
Steel Plant in Tamil Nadu woalct ,be 
expanded. But no provision has bO.tn 
made for expa.nsion scheme of Salem 
Steel Plant in these Supplemenatry 
Demands. [want to know how this hal 
hapJjended. I demand that funds should 

"'he speeQh' WN oriSiDaU1 4.Uvered in Tamil. 
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be made ava.ilable for the expansion 
project of Salem Steel Plant. 

In 1985·86 General Budget, there was 
a provision of Rs. 60 crores for giving 
subsidy to the entrepreneurs who wish 
to set up new industrial units in no· 
industry districts. Under Demand 
:No. S8, a sum of Rs. 25 crores is being 
provided for this purpose. I support 
this and I suggest that the Centre should 
adopt the policy of having ncrindustry 
block which alone will ensure equitable 
distribution of industries throughout the 
country. 

The small coins are distributed through 
RBI Offices located in Ddhi, Bombay, 
Calcutta and Madras. It means the 
metropolitan cifes arc bett cr than other 
cities and rural arcas. If pJssiblc, RBI 
offices should be opened in all A Class 
cities. Otherwise, it should be ensured 
that small coins are distributed through 
branches of public sector b.lnks locat('d 
throughout the country. 

In Western countries, particularly in 
U,S.A. you will find in all street corners 
booths with machines through which the 
people can get small coins after inserting 
the not ea. This averts hoarding of smull 
ooins. We should also try to have such 
machines in tndia also. This will avoid 
.uch a shortage of small coins in the 
CQuotry. The men.lce of hoarding can 
also be ended. I want the hon. Minis· 
ter of Fin~nce to examine the feasibility 
of doing this forthwith. 

The Finance Ministry issues directives 
to public sector Banks that they should 
extend loan facility to weaker sections 
of society. But they do not comply 
with the,e directives. I have seen this 
personally in my Constituency at several 

places- Kinathukaduvu, Pol1achi. Va\parai 
Ponaalur, Darapuram and Udumalpet. 
I 'SUllest that the Finance Ministry 
should issue directives ngain to these 
Banks that they should sanction loans to 
wetlc.er sections of the society, when such 
loans are recommended by people's 
rcpresentatives-M.Pts. and M.L.As. 

With tbe$e word. 1 (foQclude my 
,poech. 

SHRI DILEEP SINGH BHURIA 
(Jhabua): Madam Chairman, I rise to 
support the Supplementary Demands for 
Grants. India is a dcvelopioa country. 
After independence, Wl~ have made Jot 
of aehi ev~ments. India has always been 
a peace loving country and it has believed 
in peace. On this d,.lY, atom bomb was 
dropped on the Hiroshima city of Japan. 
At that time, 1,40,000 people had lost 
their lives. Today, the people of the 
world want peace. MilDY countries 
of the world today arc in developing 
stage. Many of these countries are 
facing famine and war. We should make 
an appeal to all the peoples of the 
world that all of us have to lIve in 
peace and we ~annot rise with the help 
of atom bombs. Government have 
provided roads, electricity, drinking 
water, hospitals and education and many 
other facilHics in the villages. We want 
to do more work in this direction. But, 
a lot of money has to be spent on 
defence preparedness. We are very 
happy ovor the agreement on Punjab 
signed by Hon. Prime Minister and 
Sant Longowal and it has b!en 
welcomed by all the pcop:c throughout 
the world. I would Hke to expr.:ss my 
thanks for the same. The people 
of PunJ\b arc I11PPY with this 
agreement because this problem has 
been permanently solved. The people 
of the State want that their 
representatives should go to Lok Sabha 
and the State Assembly because the 
people of Punjab and the people of the 
country believe in democracy. The 
people of the State want that the 
Government of elected representatives 
should be form!d in Punjab. The 
people of Put'1jab believe in bringing 
about prosperity of the State as also in 
the unity and int egrity of the countries. 
Therefore, this agreement bas brought 
about a wave of happiness throughout 
the State. That is why e1ections 
should be held in Punjab. 

Under these Orants, sufficient funds 
have been allocated for industries. I 
come from Madbya Pradesh and Madhya 
Pradesh is very rich in minerals. Many 
industrj~ ;aloeS 9Q those miacra1a could 
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b} set up there. The Minister of 
Industries is present here and he is aware 
of the fact that our SLate is backward 
in every respect. No industry based on 
such minerals has been set up there. 
The districts which I represent here is 
generally affected by famine and drought. 
It is affected by drought even now. The 
former Prime Mini ster had laid I h~ 
foundation stone of a Polyester Fibre 
industry in my constituency on 23rd 
October last year. This factory would 
come up with an investment of Rs. 75 
crores, but basic amenities have not been 
provided for the setting Ul" of thi,; 
factory. One ycar is going to pass. but 
facilities like roads, water and electricity 
have not so far been provided there. 
Even funds have not been provided. I 
would request the hone Minister of 
Industries to look into this matter. There 
are many such districts, tribal districts 
and backward di~tricts in Raj.lslhan, 
Madhya Pradesh and Gujarat which are 
generally faced with such siLU.ltions. 
Cattle die due to non-"vailability of 
water. Even drinking water is not 
available. P,-,opl", do not have aQY em-
ployment. They do not have any means 
to earn their livdihood. Government 
would hwe to chalk out ambitious 
schemes and set up big projects in such 
areas. One of the re .. sons for this situa-
tion is that the people of such areas can 
work as labourers only. People are 
not much educat cd there and hence they 
cannot do any other job. I would request 
the hon. Industry Minister to consider 
my suggestion and take suitable steps so 
that the people of these areas could 
earn their livelihood. Irrig<ltion dams 
c,:,uld be constructed there and it is also 
necessary to lay railway lines there and 
similar other projects could also be 
undertaken. 

I would also like to submit that our 
Government bave formulatl~d many pro .. 
arammes likc N. R. E. P.~ I. R. D. P. 
etc., but it has beon our dr.\wb:.lck that 
the people are not getting thu desired 
benefits of all these programmes. Tbe 
type of development agency which .we 
sblJuld have is not there. Wilat!s hlp· 
pelling today is tnat tbe,';} agencies are 
being tno.litored by tbe State OoverQ" 
'meots and these aaencies havo beea 

totally left at the mercy of the Sta~e 

Governments. Th ;re are many State 
OovernmcIlts which are workiol in their 
own manner. Indiraji bad brought tbo 
2 , p:}int programm'} bebre the country. 
Its objective is to bring about prosperity 
in the countryside. This prolramt1l~ 
was formuL.lteJ to bring about a revlJ-
lution in the vjllag~s. WoJ have baeo 
returned to P.uliamcnt i 1 such a larsc 
nurnber due to thil programme only. It 
is the victory of this p:ogramrne. I 
would also like to advise my friends in 
the oppositi()!l that they should d~sist 
from opposing this programm!. If they 
do not desist from opposing t his pro-
gramm:~, their strength in the Hou" 
would go no dimillislung. They shjuld, 
therefore, welcome this programme, be-
caUiC the poor h:l ve appreciated this 
programme everywhere. They want this 
prugramrne, bccau;e it hlS c()ntributcd 
to the upllftmcnt of many pe<Jpie. 

Madam, YJU also often talk about tb" 
farmers. Ac.;:ordlUg to an orJer of the 
Centr.ll G~wernm~nt, a rule has beCla 
framed for the Central G;)vcrnm~nt em-
ployees to work only five days in a week 
and working hours each day h.we b~en 
in creased. For the remaining two dlYs, 
offices remain closed. I am happy at 
this decision of the Central Government. 
But what is the eO'1dltion of oar fumers 
today. We should lo;)k at their condition 
also. He works along with his wif..; and 
children, but has he Cl)me above the 
poverty lille ? whether it is cold winter 
or hot summ.!r, whether it is rainY seac;on 
or autumn, he has to work found the 
Clock., but eV0n tllen he continues to be 
poor. I wvuld like to submit to you 
that some soheme must b.;: formulated to 
lift them above the poverty hne. Sohemel 
must be formulated .0 help them. If the 
farmers also start working fiv~ days in a 
week like the Central Oovernrnettt 
employees and if they also do r.ot do 
their work for two d 1Y8 it1 a WJck. this 
country will I') to the dag~ and n\)b~y 
would b~ ab!e to sav,;: ollr CjUlltry. 
Eiahty p.:r cl!at p~oplc of our co\utry 
are either fJrmJcs or are connected with 
agriculture. 01 the one h lod., w ~ pay 
pllblic lU)ncy to th )Sc p=ople wh) work 
ouly for five days in a we~k and talce 
rest for two days" this public mODoy i. 
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oollected from the people by levyjng 
tues and on t he other band, we do not 
pay attention to the farmers. If we took 
tnwards the coodition of the farmers, we 
would find that the farmers have to pay 
hiaher prices for fcrtilizl:rs t agricultural 
implements and other agricultural inputs. 
Have w: ever thought about it ? Many 
representatives of the farmers have been 
returned to this House. I would, there-
fore, reque st that mudmum subsidy 
should be grven to the farmers so that 
tbe damage to his crops could be com-
pensated to some extent We should 
consider all such measures so that the 
falmers cl-uld march forward. We see that 
~ubsidy is given to the big industries, why 
then should the farmers nol be given the 
subsidy so thtlt they CQuld make progress 
and prosperity could be brought abou'- in 
the country? 

I would like t~) submit to our hon. 
Finance Minister that our cOu;ltry is 
d.ependent on climate. If there arc suffi· 
cient rams in our country, there could 
be prosperity iu our country and price 
rise could be arres·cd. But, if there is 
drought or there are floods in the country J 

there is poverty and disease in the 
country and there is price rise and 
devastation in th,_, country. I would. 
thercrort', request lhe hon. Finance 
Minister to provide maximum facilities 
to the farmers. 

With these words, I support. these 
Demands. I would like to expre S8 my 
thanks to you forgiving me an opportu· 
nity to speak in the House. 

{ English] 

KUMARI MAMATA BANERJEE 
(Jadavpur) : 111 fsupport of this Bill 
I would like to raise some important 
points. I think this is an appropriate 
time fOf U8 to raise important issues of 
leneral importanco and at the same 
time" we can also make some 
observations about the Jocal problems. 

We are 16 Members belonging to the 
COD,fOSS Party, out a total of 42 
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Members ('If Parliament coming from 
West Bengal. I am very sorry to say that 
we sixteen Members are not getting any 
facilities from our State Government. 

AN HON. MEMBER: What facilities 
do you want? That cannot b" raised 
here. (Interruptions) 

KUMARI MAMATA BANERJEE: 
This is the proper place, so I would liko 
to raise it here. 

MR. CHAIRMAN You please 
address the Chair. 

KUMARI MAMATA BANERJ~B : 
The Government gave suffic ent at.t ention 
to the General Budget 1985-86 to see 
that India could be advanced economi-
cally in this age of competition and to 
generate employment opportunities. It 
was also told that the poor would be 
benefited by it. And for this purpose 
the Government had to imp0se further 
taxes and it was natural that the prices of 
certain commodities would risc, and at 
t he same tjm(.~ it was also expected that 
the Government would make efforts to 
control thl~ prices of such commodities. 
The prices of daily commodities arc being 
raised speedily. It is, therefore, neces. 
sary that some immediate scheme should 
be devised to control the price rise. 

Secondly, I want to raise another 
important point. Our Government is 
committed to provide employment 
opportunities for the unemployed youth. 
Self-employment schemes are to be 
started. We are very sorry to say that 
the poor youth arc not getting any 
facilities for startina :-1uch selr-employ-
ment projects, because the loans meant 
for them are being given to some other 
families which are not en'titled to the 
same, but who arc supportir.S the Left 
Front Government in West Bengal. They 
are being given the opportunities or facm-
ties from the yl U.!l p.o~r. mme!, at the 
Cost of those who really deserve it. So, 
J would like to request the hOQ. 
Minister to check up this from the State 
Goverr.ment, arId to sec that the pro-
grammes are utilitcd for the benefit of 
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those for whom it is meant. To imple-
ment this thing. Government should 
set up an Advisory Committee. All the 
M.Ps should be the M embers of this 
Committee. Then they can look 
after it seriously. This beit'g the Inter-
national Youth Year, [ would request the 
Minister to specifically see that the pro-
grammes meant for the youth are proper-Iy 
implemented. This i~ an International 
youth Year. So the Government 
should chalk out some new poliicies, new 
projects, where the Y()u~h should be 
absorbed. Then, it will be the greatest 
achievement in the International Youth 
Year. 

Thirdly, some factories in West Bengal 
are closed down and this is specially true 
of those manufacturing steel and allied 
products. This factory has been closed 
for the last five yt:ars and 2,000 workeis 
are afl'ccted. 

16.04 brs. 

[SHRI SHARAD DIGHB ill the Chair] 
Thl! conditll n of tlll'se workers is 

miserable, and they are livir' g like street 
beggars. They are n,)t ewn gl tting 
proper food, and th';":Y are starving I 
wou\d therefore request the hon. Minister 
to look into this. I do not know whe 
ther it will be pos~ibJy for the Govern-
inent or not but they shou Jd approve 
some project where these 2,000 poor 
people can be absorb~d, They are about 
to die. They are just 011 the road. If you 
do not help them, they will die. I met 
Mr. Jyoti Basu, our Chief Minister, but 
he just told me that he could not do any 
thing. Wh:n we, the Members of Parlia-
ment, meet our Chief Minister, he 
,imply says he cannot do anything. I 
met the Industry Minister of West 
Bengal Government also but he also said 
that he could not do anythiol So, we 
are helpless. We cannot do anything 
for these workers through they are· 
approacning us like anything. So, please 
put up some proj\.cts where these pC("Iple 
can be absorbed.. O~ly you can save 
these peopl("o This is my request to 
you. 

Fourthly, ill West Deliga) there are so 
many areas where there are no means of 

communications. Even a prcgn::.nt lady 
cannot go from one pJace to another due 
to lack of c:>mmuilications. There are 
so many places where there is no water 
facility. The people who are living 
in rnral are~s, in West Bengal, are not 
getting even drinking water. So, this is a 
Hry s\!riou.i problem I am mentioning 
\ 'lese because this is the proper forum 
where we can raise our impJrtant issaes, 
where we can raise the problems of our 
people. 

Go vcrrmcnt has announced 20-Point 
Programme for the upliftment of the 
poor. There are number of schemes 
like NREP, IRDP, RIEGP, etc. Wc are 
gratLful to Shri Janardhana Poojary that 
last m()nth he camz to West Bengal to 
disburse m~:ss loans to thc poor people 
in Midnapore district. I would request 
the Minister to come to West Bengal to 
save these ruml people also because the 
State Government has become bJnkrupt, 
they arc not interested in the rural 
peop'e, they arc interested only in their 
own pcop' e. We, the Members of 
Parl ament, are totally helpless. We afe 
not gt:tting any help from these people. 
IRDP, NREP, RLEGP, and DRDA, all 
these schem.s are totally captured by 
these people. Only the Marxist are 
get! ing all the facilities and the general 
people arc not getting anything. So, I 
support these Deman·,ls and just request 
the hon. Minister to see t hat proper 
monitOring of these schemls should be 
done ot.bcrwise it is vel y diffkuIt to 
so lve the probl em of the people. 

[Tronslation] 

SHRI SHYAMLAL YADAV 
(Varanasi) : Mr. Chairman, Sir, Supple-
mentary Demands for Grants have been 
presented in the House and detaiJe(jl 
discussion on them is going 00. As a 
mltter of fact, srecial cilcumstances had 
arisen after i he presclltation of the Bud-
get and in m·der to meet thos~ circumst-
ances ei. b~r additional funds were spent 
from the Contingency Fund of India or 
additional provision has been made under 
certain heads. I would like to coogra-
tulate tbe hon. Finance Idinister for 
the same and I would like to refer to 
two points specially. 
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Under N. R. E. P., inadequate funds 
were provided for all t he programmes 
aimed at removal of poverty, but under 
these Supplementary Demands for 
Grants, adequate funds have been pro· 
vided. I hope that pfter the approval 
of these demands, a 11 th'~ programmes 
would be undertak en speedilY after the 
rainy season is over and the people 
would be able to get sufficient benefit 
as a result of these progrClmmcs. I wou'd 
like to make only this scbmissi on that 
various projects are being undertaken 
under N. R B. P., but special emphasis 
should be laid on taking them up on a 
regular b~sis. Responsibility for such 
pro grammes Ii es on the S ta t e Govern-
ments. 

There are Gov,",rnments of different 
parties in various States. Just now I was 
listening to the speech of an han. lady 
Memb::r. She was speaking abJut 
Bengal Other hon. Members have spoken 
about other States. I would like to sub-
mit that the Central Government should 
monitor tho progress of various 
programmes bcin~ und~rtaken in 
different States and should make a 
review of the benefits accrued to the 
people and the results achIeved. It would 
be better if the Central Government set 
up a machinery to monitor the Imple-
mentation of these programmes. 

I do not mean to sny that agency 
should keep a watch on the functioning 
of the State Governments but it sh')uld 
see whdhcr the funds that have been 
sanctioned are being properly utilised or 
not and whdher the benefits are perco· 
latina to the descrving cases, because it 
sometimes happens Urat tho funds are 
u-;ed by State Governments in their own 
way. Sometimes the State Governments 
divert the funds to other schc:mes that 
arC approved at thei r own level. Thou~h 
the funds on the one hand provide 
employment to the j )bless and the 
workers but on the other hi:1Dd it is no 
permanent solution to the problem. We 
should try to see whether it wou!d be 
beneficial in the long run or not. 

Each vill"ge will have to be linked with 
a metalled road; canals will have to be 
constructed fQr irrigetion ,lnd they have 
to be lined where they are not so const-
ructed. Theil, there is need to prOvide 
drinking water fa~iljty. Thcr! is drinking 
water problem in the villages today and 
it b~comcs grave especially dUring the 
summ a se:lson. It is a serious problem 
in north IndiJ. It is observed that 
during summer season when the situation 
is gruve, haDu·pumps and taps are imme-
diately installed but a permanent 
solution to the pfllblcm will have to be 
found out. Drinking water will have to 
be made avaibble to each villare 
through hand-pumps. 

Sir, provision hJS particularly been 
madc for education in the Supplemontary 
DCffi'inds for Grants Education is in the 
Concurrent Li 8t at prescnt and it is a 
wdcome step. It bccJmcs obligatory 
on the P~Ht of the Government to pro· 
vi de sufficient funds and make other 
provisions for education. The State 
Governments have played a great role 
in spreadlng primary, higher secondary 
and collage education and the situation 
is s.\tisfactory at present. The Centre has 
speCially cmp~lasjzcd the need for 
primary education and has allocated 
special gr::lOts for it. Besides that, emph-
asis is being laiu on adult education , 
women education and on providing 
education to nco-l\terates. 

The plight of primary education in the 
States is not good today. The, primary 
'Schools in the vi1lages or town do not have 
buildings, they arc ill-equipped and do 
Dot have enough space for children and, 
therefore, we see the mad rush for the 
public schools these days. There is a 
mushroom growth of nursery schools. 
There are schemes to oper model schools 
in every district and funds have bee" 
allocated, which is praiseworthy. I hope 
t hat wherever such schools can be 
opened, they wi1l be immedi ately ope" 
ned. 

It remains to be seen who will 10 to 
these model schools. Priority is be~DI 
given to educate children of the State 
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Government employees and just now an 
hon. Member was saying that a large 
amount of money was being spent on 
this scheme. All the people and political 
parties demand the release of additional 
dearness allowanCe- The State Govern-
ment employees. children are being 
educated in most of the Kendriya Vidal" 
ayas and naturally it is their children 
who would get admission to these model 
schools. So, in a way, only the State 
Government employees arc being helped. 
I would request you ro provide admis'" 
sian to the children of middle class 
families and to those who live in the 
villa@;es and who do not get education 
facility and to those whose parents are 
not Government employees. The children 
of the O(.'vernment employees can go to 
other colleges also. They are fortunate 
citizens of this country and they also get 
more salary. So, jf their children are 
to be admitted to these schools it will not 
be of much help. Instead of this, the 
children of middle class families and 
the Weakl?T sections should be allowed 
admission to thcs: schools. The Central 
Ooverlllllct't have recognised three' year 
delree course. The 10+ 2+ 3 system 
was introduced and the Central Univorsi-
ties implemented it but the State Ooverr.-
monts are not in a p09ition to introduce 
it. For instance, in Uttar Pradesh there 
is two-year degree course. If it is to be 
made three-year degree Course, more 
teachers will hav~ to be provided. Tbe 
U.G.C., the State Government and the 
Central Government will have to allocate 
special grant. for this, and only then this 
three year degree course can be imple-
mented. Otherwise, it would create great 
anomaly. The Banaras Hindu U niversi ty 
has three year degree course and if anyone 
110es not hold a three year degree course 
hetcannot seek admission to M.A. course. 
In other Universities of U. P" the two 
year degree course is in force. A link 
course was introduced last year but it is 
beill8 abandoned this year. This is caul-
ina disorder. I would, therefore, request 
you to sanction more funds to the 
de,reo colleaes and the universities to 
a40pt this sChettle. 

The efForts of the Governmtnt to 
ttaearth bla~k money have borne aood 

results and I hope these efforts would 
continue in futUte also. 

In the end, I would like to say ~ome· 
thing with regard to Health. Some 
fund~ have been allocated for Health 
also. As an hon. Member from North 
Eust p.:>inted out-and I agree with him-
that the All India Institute of Medical 
Sciences, New Ddhi, is serving a great 
deal ~ nd its role is praiseWorthy, but 
such Institutes should be set up in other 
parts of the country also. One such 
medical institutt' is att~ched to Banaras 
Hindu University in U. P. The funds it 
is gettina are inadequate. Many able 
and eminent Professors arc . teaching 
there but they do not have equipment 
and facilities. The per bed ratio of money 
allocated is very little. There is no 
provision for medicine and for other 
facilities. So that Medical Institute is 
not able to serve as is expected of tt. 
The common people believe that bl illg 
a Medical Institute it must be gettiog 
good amount of funds and grants and 
they axpect lot of help there but they 
do not get it. I would, therefore. 
request the Government to encou;age 
Medical Institute at Banaras and such 
other already established In"titul es which 
are getting funds from the Central 
Government so that these Inditutes could 
serve the people well and in a better way. 

With these words" I support the 
Demands for Grants. 

[English] 

SHRI G M. BANATWALLA 
(Ponnani): Mr. Chairman, Sir. we have 
the first Suppicmentary Dernands for 
Grants before us. It is hardly four 
months since the commencement of the 
present financial year and we have 
demands whi(:h represent a massive 
inst1l1mcnt. 

Sir, we find that tho Supplementary 
Demand:l would involve a net additio-
nal expenditure of Rs, 2,876.25 crorOl, 
a very huge amount within just four 
months of the commencement of the 
prosent financial year. 
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It would involve Q net additional 
expenditure of Rs. 2,876.25 crores. 
Compare this figure with the dt!ftc it we 
had in our present Budget for the year 
1985-86. We find that the deficit was 
Rs 3349 crores. So, while the budge-
tary deficit was Rs. 3349 crores, now 
on the top of it, within a matter of four 
months, we have this massiv-! ins:alment 
of an additional expenditure that wIJuld 
involve Rs. 2876 crores. Sir t I must, 
therefore, submit that this is making a 
mockery of Budget. It is rendering the 
exercise of presel"tation of tbe Hud ]ct 
irrelevant and meaningless. This is not 
a critichm from any Party point of view. 
This is the criticism in order to prevail 
upon the Govenmcnt for grtatcr caution, 
for great..!r care in the prcpara tion of 
Budget. 

Sir, I must specifically take exception 
to such items included in the supplemen-
tary demands for grants as could have 
been easily envisaged and visualised at 
the time of preparation of BudQet. 
There arc so many itt"ms here which 
could have bel:n easily imagined and 
visualised at the time of preparation of 
.Budget "nd could have been included in 
the Budget, giving the nation a proper 
picture of the Budget, the eConomy of 
the country. I will give you examples 
later. While I say so, I do not mean to 
object to those dema nds. That 
is not the point. I am not objecting to 
those demands. My obj~ction is to the 
reckless manner of fiscal .md budg( tary 
control. For example, you have a good 
item. You have an item here for Cuns-
truction of houses for the Scheduled 
Castes and Tribes and the demand is for 
Rs. 100 crores. It has not come up 
overnight. Hardly a few months have 
passed after the m~ill Budget and the 
exercise was on, and the matter could 
ha.ve been visualised at the time of pl'e-
paration of the Budget. I support the 
dt:mand. But my point must be pro-
perly understood and that is, that th ~ 
Bud,et should not be deprived of its 
meaning. 

Similarly, we have so many other 
items. We !lave aq it~Jlt h~r" f9r Rs. 7' 

cror~s which are required for 6 ps 
turbine units in D~lhi. The. scheme or 
the programme was visualised a year ago. 
Why was there such a delay? Why this 
scheme was visualised a year ago, you 
could have easily visualised the it em at 
the time of preparation of your Budget 
and provisiohS duly made. So many 
items are th~rc. 

Therefore, I must emphasize" in tbe 
first instance, my dissatisfaction and my 
taking exception to this method of fi)cal 
and budgetary control that makes a moc-
kery of our Budget. 

First we had a deficit (Jf Rs. 3j 349 
crores in our Budget which deficit was 
90 per ceut higher .tban the envisaged 
deficit of 1984- 8 ~ of R:;. 1 t 7 62 crores. 
I say this in order to emphasize that we 
are having such a massive dose of Supple-
mentary Demands within a mat t\ r of 
just four months of the opening of this 
fiscal y car. 

I now refer to Demand No. 25. An 
amonnt of Rs. 108 crores is required for 
expansion of programm:':8 with respect to 
Education about which bon. Member 
Shri Shyam Lal Yadav was speaking. It 
is a go:)d demand. You want more 
money for Education. Education 
demands more money. But just look at 
the, position. The BUdget included a 
provision of Rs. 221 crorlS for the Cen-
tral Sector Plan, and within a matter of 
four months you are corning forward 
with additional demands, Supplementary 
Demands, to the tune of 50 per cent of 
tbe total budget provision. That shows 
the poor mclnngement and poor foresight 
in the functioning of the Various Depart-
ments in the Governm~nt. We are asked 
to vote Rs. 108 crores for expansion of 
educational programmes. A good thing. 
But the new Education Policy is still not 
in sight. All provisions are being made, 
and one docs OCtt even know what has 
happened to the new Educa tion Policy 
and the way in which this am.ount would 
b~ spent. A reference was made here 
to model schools, and hon. Member 
Sbri Shyam Lal Yadav made . a very' 
laudable auaeltion that tho doors of 
tQcse lIIo4el tchools should ~ 'bro,wo 



SUfJPl~~lIIary SRAVANA t 5, 1901 (SAK~) 
Demands lor 

Grants (GtMr.l). 
1985-86 

open for the people in general. Here a 
sum of Rs. 108 crores is wanted. We 
are being told tbat the new Education 
Policy is on the anvil and yet, theril' is no 
sight of that new Bducation Policy. I 
must, thererore, emphasize upon the 
Government one thing. The Government 
says that it is a Government th~t not 
merely works but works faster. Then, 
Sir, let it work '0 faster in the interest 
of the nation. 

When an additional amount of Rs. 108 
crores is wanted for various educational 
programmes. for opening model schools, 
polytechnics, and so on and so forth, I 
must also remind' the Government of a 
suggestion that hfld been made or the 
directive that had bfen given by the late 
lamented Prime Minister Shrimati 
Indira Gandhi or about the 11 th day of 
May, 1983. A directive was issue'd by her 
on our representation to her that more 
and more schools, colleges, polytechnics, 
etc., should be opened in those places 
where there is a concentration of the 
minorities. That was her direction in 
the year 1983. I am sure that, when 
you have come forward to ask for addi-
tional funds in order to open more poty-
technics, and so on and so forth, this 
direction will be duly observed. 

I might refer here to a Demand-
Demand No. 52-with respect to Delhi. 
The Demand is for Rs. 75 crores which 
are required for six gas turbine units of 
30 Megawatts ea.ch in replacement of 
the old units of DESU. The Demand 
is most welcome. But, as I said. the 
scheme was finalised last year. Why";s 
it so late '1 

Because the Government is so late 
in makinl provisions, the people suffer. 

Sir, in Delhi we have frequent power 
break downs and the break downs here 
in some places last (or as many houtS as 
twelve to fourteen. It sefm8 incredible. 
But Sir, over one thousand breaJc downs 
and eiahty thousand "no current" com-
plaints were received from various parts 
of tbe city in tbe month of June alone,; 
Dot to talk of a 1arle number of Imall 
break downa wbidl bIlvo ,ODO unrepor. 

ted. Sir, DESU takes aU the blame for 
this load shedding and break downs, but 
the Government is also to bbme., to 
blame for its laxity in finalising tbe seh. 
mel, in al'proving the schemel and' 
making provi~ion for the fund. Thit i. 
the snail's pace at which th e Government 
is working. This is a cause 0' If-
hardship to the people. 

Sir.. before I conclude. I may welcome 
the demand incorporated bere viz., -to 
intensify the drive against smug.linl ...... 
The Government has decided to set up 
three funds, to provide seccarity, wel-
fare and inoentives to the officers and 
st~ff of the Customs and the Central 
Excise Department. The reward is also 
sought to be increased to our custom. 
people. This is quite a welcome move 
and every effort must be made in order 
to intensify our drive against the smuggl-
ing. It must be undentood that the 
value o.L gold seizures has increased at a 
very snail's pace i.e., from Rs. 2,22 
cror es in 197 S to hardly Rs. 7' 8" cro· 
res ir 1984. See the pace with whicb 
we have been going on. The value of 
the seizure of gold, watches, synthetic 
fibres, dhmonds, etc., in 1983 came to 
only Rs. 90 crores and in 1984 to ooly 
Rs. 9 S crores. This is despite the pro-
fitability in gold smuggling baving increa-
sed from Rs. 48 per 10 grams of ,01d 
in 1983 to Rs. per 10 grams by Novem-
ber 1 984. With such great increase in 
tho profitability in lold smuggliDI OQe 
can imagine the necessity for proper 
intensificSltion of the smuAling drive to 

, check smuilling. I, therefore. heartiy 
welcome this provi sion. Not ooly tbat, 
I may even urge upon the Govern.,.t 
to further augment tho fundi that have 
been created by more and more contri-
butions, especially the fund that i. there 
to look after the security of the custoqal 
people who face Ireat risks to their 
lives and security. 

Sir, I conclude by referrin, to Demand 
No. 49. An amount of RI. 12 l.leba i. 
required for a Commislion 0 r Inquiry 
set up to inquire into the violoace io 
Delhi foUowing the asaasaioatioJ\ of Smt. 
Indira Gandhi. Thit tbows that: ..... 
OovcnunCQt II responsive to pubUo 
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demand. Tbere was a great dema.ld for 
such ,.n inquiry. The Government, 
without standing on any quest Ion of 
prestige, haa responded to that particular 
demand, Therefore. the Gover~ment 
should be congratulated f0r bemg so 
responsive to the public voice. Here, I 
would only say a word that every relief, 
.~ccour and rebabilitation should be. pr? .. 
vldcd to all the victims of the not 10 
De1hi. At thG same time, Sir, similarly, 
every relief, succour and rehabilitation 
should also be provided to the unfortu-
nate victims of violence in Gujarat. 

In Oujaiat things are in a very bad 
Condition, DS far as the relief work is 
concerned. You will be shocked to 
know that the refugee camps were 
evacuated under strict orders of the 
police and by the Police itself, that the 
refugees had no place to go as their 
houses were burnt down. They were left 
homeless. Such is t he attitude of the 
Government towards our own citizens. I 
must, therefore, emphasize upon the 
Government not only the necessity for 
.proper security of life, honour and pro-
perty but also ao adequate provision of 
relief, succour and rehabilitation of the 
unfortunate victims. 

With these words I tbank you. 

SHRI J. RAMA RAI (Kasaragod) : 
The supplementary demands give a mas-
live dose of deficit financing. Anyway 
we have to take consolation in the fact 
that the present administration is very 
keen and anxious to give employment 
.nd succour to the down-trodden people 
of the society. We s.!e that Rs. 121.55 
and 'Rs. 42.49 crores arc allotted for 

· Rural L2ndless Employment Guarantee 
· I'rolramme and National Rural Employ-
· merit Programme, and for Rural Func-
tional Literacy Programme, etc. But 
there is a sayin., in Kannada : 

D~vttr Kodru, Pujarl beda 

It says that even if God is i~c1ined to 
Ii,e you something, the PuJari m \y not 

:' 'llow it to give . to poor peo~le, 
" I 

(Interruptions) I am sorry, I am not 
meaning our Mr. Pooj('ry, the hon. 
Minister. He has admitted that the 
bank officials and the bank staff arc not 
working upto the mark. It is nn admit. 
ted fact and I will come to that aspect 
a little later. 

Under most of these programmes, 
viz." NREP, RLEOP, etc. tbe Central 
Goverl1lilent is giving 100% grant. So 
we have to sec that the rural poor peo-
ple get the jobS and get employment 
opportunities in the Jean months of the 
agricultural period. 

When you say about these program-
mes and other things, our Prime Minister 
recently visited Orissa. We could read 
some news that even now there are peuple 
who depend on boiled leaves for their 
food and there are pcople who have to 
sell their ehildrcJ1 to maintain themsel-
ves. A woman wall forced to sell her 
sister-in-law for Rs. 40 so that she 
could feed the other family members. 
Therc are so many instances of this type. 
Of coursc, India has achieved much but 
evon with these achievements, it is a 
shame that such things still happen in 
our c~')untry. So we have to go ahead 
and we havc to see that the programmes 
are implemented properly aud people 
who arc Jiving below the poverty line 
~lfe lifted as far as possiblo and in quic-
ker pace. 

About the rural employment program-
me scheme I wanted to give a sugges-
tion. When planning and other tbinas 
are made, it is better to study the clima-
tic conditions of each State because India 
consists of so many States and so many 
regions of different climatic conditions. 
One day we hear news about floods and 
the next day we hear news about drought. 
So these climatic conditions mllst be 
taken into account before chalking out 
programme~ and p1ans for these NREP 
and RLEGP work. Especially tbe 
unorganiscd labour classes in the aaricw. 
tural sector in the village side have to 
be looked after. Their interests hav~ 
to be )()9ke~ after, - , 
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A word about tho non-plan expen-
diture of converting 90% of overdrafts 
of the States as on 28th January 198 S 
into medium term 10a.ns. 

Here again 1 want to point out that 
there are some public seClor Corpora-
tions and Board, run by the State 
Government which are crippling the 
financial condition of the State. These 
Corporations and Boards are run at a 
great loss thus making it very difficult 
for the State Government to cope up 
with the losses. They are a white ele-
phant to the State G~)ycrllm~n~s. ~e 
must emph:lsise on better admllllstratlOn 
of these BO~\fds. Certain conditions have 
to be put so that the~c Corporations and 
Boards are run on profitabh: b:l.sis. 

Sir, in Kcrala we h,tvJ L~\1t Electricity 
Board and the RoaJ Transport Corpora-
tion which are all running at a great 
less thus adding to th~ financial crisis of 
the State. A word ubout the nationali-
sed banks. We ara going to spend 
Rs. 4,000 crores on the nationalised 
banks. It is a well known fact that 
most of the nationalised banks after 
nationalisation their working has not 
come upto the mark especially in the 
implementation of the 20~point program-
me. There is already a regular racket 
specialising 10 pilfering the development 
loans allotted under 20.point program-
me. In that even the bank officials also 
collude and the poor people ore usually 
duped. There arc so many· instances 
when subsidies are kllowked out by these 
people. 

Sir, I do not want to take more time 
and will conclude only by saying that 
even if there is a deficit budget, I think, 
the Government is keen on looking after 
the interests of the down-trodden. I 
",ould like to make one more sugges· 
tions, that is, some special grant or aid 
must be provided for the u 1fortunate 
victims of natural calamities in Kerala. 
Government must consider this aspect. 
With these words, t conclude. 

SHRIMATI VYJAYANTWMAl..A 
BALI (Madras South): Mr. Cbairman, 

Sir, I am gra.teful to you for givia, me 
this opportunity to say a few words. 
While I welcome the BW, I wo ... ld Jilce 
to express my views on the deterioratinl 
social and moral values all over the 
world. OUf country is also CalliD. a 
prey to this evil and dlseaso of druis and 
narcotics. Drllg addictiol is spreadiol 
like cancer in the lives of young and 
tender school going and collese going 
students. In olden days our gurus used 
to take their stud-Jnts under their tute-
lage and impart training and education 
while 10oki!1g after their growth and 
development Recently a week back, there 
Was a sfwcking neWs item in the 
newspapers that teachers and professors 
a re peddling in drugs. )t has been stated 
in the newspaper:; that a lecturer of 
Political Science in Dayal Singh College, 
was arrested one morning for being in 
possession of a special variety of heroin 
'Thailand Powder' worth Rs. 10 to 
12 lakhs in the international market. 
Today we are all talJdna about the 
various developmental schemes. But ill 
reality we arc finuing it difficult to 
implement them. Instead of giving the 
young necta.r of educa.t ion, they are 
giving them poison. What a come down 
my c0untrymen ! Sir we are all respon-
sible for this state of degradation and 
degeneration. (Interruptions) 

PROF. SALFUDDIN SOZ (Bara .. 
mulla): Sir, I hoi ve a point of order. 
Will she stick to her remark that today 
professors and teachers, a. a class, have 
taken hero\n 7 She can say that SQalO 
teachers and some professors are iodul .. 
aing in this, but not the Whole commu. 
nity. Will she stick to the romark 
made by b er tha t today teachers and 
professors are taking heroin? That i. 
the point. Let her say 'some toaoherl 
and pro fossors' • 

SHRIMATI VYJAYANTHIMALA 
BALI: I acn quotioa from the "owa-
paper. I do not know haw many a~e 
in duling in tbis in our country. I CijlJ 
only referring to the Dews item th~ 
appeared in the news paper. Sir, we 
havo ruined the system of educatloo 
by apina tbe West without keopina tbe 
most important and sacred pat t ~t ~l*, 
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own culture and heritage as an integ-
ral part of our system. The so-called 
freedom given to young boys and girls 
in their teens when they are so impres-
sionable and vulnerable coupled with lack 
of close contact with their parents has 
Jed to the spread or thi 8 menace. 

The burning point today is that this 
alarming use of drugs and narcotics 
amona the college and school students 
outside the school premises and cam-
puses invaded by illicit use of drugs 
spreading like wild fire and this 
should be stopped immediately. D_,:ug 
abuse is more prevalent among the 
stud :nts belonging to higher income 
group familie'1. These drugs arc avai. 
lable very easily and at very cheap price. 
The minds of our young men and the 
youth are poisoned. We do not kllOW 

if there is any conspiracy in this drug-
trafficking and I think there is a plot 
in this to change the minds" to lure 
the minds of our young and to CUL'b 
their progress in our society and make 
them abllolutely helpless and useless 
citizens of our country. 

rrug abuse was more prevalent among 
the students. A survey was conducted in 
1976 in Bombyy" Hyderabad, Sccundera-
bad, Jaipur, Jabalpur, Madras, Delhi and 
Varanasi. It revealed that the hishest 
rate of drug abuse was in Varanasi, the 
res!)ectod and sacred holy city of our 
CouDtry. In Delhi and Allahabad Uni-
yorsitic'1, about 33% of the students 
are drug addicts. In Allahabad Uni-
Versity, about 1/4 of the stud~nts who 
are drug addicts are girl s. Tod;lYJ the 
number of girls who aTe drug addicts 
is more than that 01 boys. The girls 
outnumber the boys in this respect. 

The reaSons for taking drugs arc 
many and varied. It is because of plea-
• ure that i. beiDI derived by repeated 
consumption. Then, tbere is tho phyf.i-
cal reason for it. The students take to 
drug consumption in order to keep 
awake for studying; it stimulates them 
and sharpen. tbe insight. 

Another reason for it is the frustra-
tion. The competition for education 
and work has increased tremendoully 
tod.\y. Detter education and less pro-
fessional avenues and desire to achieve 
t he ends quickl y ha vo resu lted in frus· 
tratios in the minds of our students. 
Today, the youth is looking for ways 
of escape through drugs; he wanta to 
relieve himself from tension, bor~dom, 
lonliness ard so on through the use of 
drug~. Even the school children are 
not spared; they are also led Into this 
kind of disease because tbey are also 
given candies, sweets and lollypops, 
which is another form of drugs, and tbe 
innocent children take them and their 
minds get affected and their future gets 
broken. 

The societ y seems to have accepted 
this dangerous trend and consequences 
of narcotics addiction. Unless the 
Government takes a very serious ard 
firm stand to curb this drug menace 
through proper education, througb 
proper propaganda, there can be po 
cu:-e, no remedy to the dangerous situa-
tion, our country is facing today. We 
are all awaro that our country is suffer· 
ing from this mo~t dangerous disease, 
the tendency to drug and narcotics addic-
tion and we must all put our heads 
together to end it. 

PROF. SAIFUDDIN SOZ (Dara-
mulla).: Mr. Chairman, Sir, I will 
briefly participate in the discussion 00 
the Sllpplementary D~mands for Orants, 
but before I speak, I want to say wi th 
a certain amount of seriousness, that 
although I have great respect for my 
colleagues, VyjayanthimaJa J i, and. she 
made very good poin tst yet she should 
not have made a very sweeping remark., 
that the teaching community bas taken 
to heroin. I expect ed tha t she would 
apeak in a responsible way .• • (lnterrup· 
tions). But it happens that from that 
side some people do not exhibit res-
ponsible behaviL ur som..;:tjrnes, but we 
show our larae heartcdnesi. What 
else, in fact, can we do ? 

I shall react on some of the Demands 
briefty. One is the Demand for Rut al 
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Development. Tho intentions of the 
Government are certainly laudable. I 
must lay. Unfortuoately. the Minister 
for Alriculture and Rural D.!velopment 
is Dot here, and I th ink. Shri Poojary 
is representing all the Ministers. 

You have put forth these demands and 
certainly the~e will be voted . •• (lnttrrup-
lions). Bar Her also in the discussion 
pertaining to natural .alamities we 
said that your good intentions shou Id 
trickle down to the district level, to the 
tcbsil level and to the village level. There 
is a lot of corruption' and your Minister 
admitted it. There is lot of leakage 
and wastage. So far as my State is 
concern ed, I - must t ell you in all 
seriousness the scene in my State is very 
horrible. I do not know what Shri 
Namgyal is thinking about it. He will 
talk about it later. I tell you, corrup· 
tion is rampant ard for whatever money, 
be it subsidy, be it loao, people have 
to struggle for that and they have to 
greas e the palms of people who are 
incharge of these scht:mes. Public men 
are not associated with these schemes 
at all, because of political dift'erepces. 
Political differences have to be there. 
But in Jammu and Kashmir, an over 
whelming majority of the representa-
tives in tbe State belon, to the Natio-
Dal Conference and tbey are not asso. 
ciated at the block level and they are 
not associated at the district level. I 
bappen to be a member of the District 
Development Board. But the 'Shah' 
Government chose not to invite me 
to those discussio:1s and the di strict 
plan is made and passed. The Ministor 
of Agriculture has committed that tbo 
representatives of people Will be invited 
to participate in the formulation of 
IObemos and they will invite us to 
uses. tho implementation of tbe schemes. 
Therofore, for future there is a comit-
ment and we will see it. 

After all, you ahould be interested 
not only in aettilll' the mODt;y san~ 
don ed, but you should also havo a sys-
tem of evaluation whereby it can be 
ensured tbat this money really loes down 
to those people 'for whom it is meant. 
Now I tell 10u about a ache me wbere-
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by you can get a jersey cow. The 
value of the cow is about Rs. 4500/-
and ail amount of Rs 3000 is sanctioned 
as a loan and an am~)Uot of Rs. 1500/-
is sanctioned as subaidy. But, to get 
that Rs. 1 SOO usually, the farmer has 
to spend about Rs. 1800/- in rural 
Kashmir. Perhaps, it must be the sarno 
io other places also. I do not say that 
Kashmir is a different State. This 
may be happening in Uttar Pradesh as 
also in Bihar. But this is my personal 
experience. For getting a subsidy of 
Rs. 1500/. a person has to spend 
Rs. 1 800 by way of bI ibes to those 
agencies which are involved. It is not 
a complaint that has come to me alone. 
The Public Accounts Committee went 
recently to Kashmir and they went to 
the villages sometimes no t under the 
escort of a Government selvant. 

[Translation] 

SHRI GIRDHARI LAL VYAS (Bhil. 
wara): The subsidy is fifty-fifty. It 
has been raised to Rs. 1 800 in your 
States. 

PROF. SAIFUDDIN SOZ: He has 
to give Rs. 1 800 as b .. ibe in order to let 
the subsidy of Rs. 1500 1 irvite you 
to come there and see for yourself. 

[ English] 

So, this is happening in Kashmir in 
Jammu province. And one particular 
oistrict with the most difficult terrain .. 
i. e. Ladakh is in much gr ea ter diffi-
culty. Take Kargtl for instance. It 
bas a working season of four months. 
Yesterday I received a lettor from Kari 
Mohammad aDd he said that these new 
developmental projects have not yot 
started there. But what do they do? 
When the working season is over, 
either the money Japses or it gool to 
the pockets of some people. In Ladakh 
district it happened. There were ima" 
BinarY roads because the money allo· 
cated for them bas gone to certain 
pockets. Both KargiJ and Ladakh are in 
very areat difficulty. KargH does not have 
a pacen all-wheatber link road and there 
is a need to have a tunoel under J ojila, 
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so that we can have an all wheathcr 
road to Kargil and those p~op1e living 
there can also participate in the drama 
of development that is taking place in 
the breadth and length of India. So 
felr as Ladakh is co(}cerned, you can 
coonect Leh thr. ugh Manila. Jammu 
and Kashmir has so mlny provinces. 

17.00 brs. 

But so far as rural development is 
concerned and in Government of India 
has laudable schemes. And the intention 
behind asking thioi money is very g,)od. 
I give support to that. But you don't 
take slock of the situation as it obtains 
at the district 1 evel and you don't 
evaluate whether this money goes to 
the people for whom it is meant. Are 
you prepared to have a survey in 
Ladakh district? You arc not. I was 
talking about Kargil and Leh. What 
about Zanskar which is a very difficult, 
highly i.laccessible area where recently 
we had elect ions at 37 booths. There 
were no agents on behalf of the 
National Conference because it was 
under a thick cover of snow and much-
much hanky·panky took place there ..• 
(Interruptions) 

I am not bringing it here. I am not 
talking about that. ... 

(lnterruptionJ) 

SHRI P. NAMOYAL (Ladakh): I 
bave a Point of Order Sir. 

MR. CHAIRMAN : What is your 
Point of Order ? ... 

(Interruptions) 

MR. CHAIRMAN: Let me under-
stand what is your Point or Order. 

MR. P. NAMGYAL: My Point of 
Ord er is Sir, he- is discussing the Elec tion 
Commission. 

PROF. SA1FUDDIN SOZ: It is 
Got a Point of Order ••• (lnterrllptloltl) 
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MR. P. NAMOYAL: Whatever he 
wanted to say be can s.ly that before 
the Election Commission. and there is a 
petition about that and it is sub-judice, 
I must say. So he cannot raise such 
things in this House. 

MR. CHAIRMAN : There is no 
point of order. Mr. Soz, please stick 
on to the dcm lnds. 

MR. P. NAMGYAL : This sub-judice. 
This is my point of order; 

MR. CHAIRMAN : There is no 
point of order. Mr. Soz please confine 
yourself to the demands. 

PROF. SAIFUDD IN SOZ: That is 
what I have told you, Sir. There is no 
point of order. He want cd to make a 
point, anyway Sir .... (lnterruptlons) 

MR. CHAIRMAN: Please confine 
yourself to the demands before the 
House. 

PROF. SAIFUDDIN SOZ I stron-
gly plead the case of Jammu and 
Kashmir State, which has remained 
backward in various sectors-be it 
Railway or be it industrial develop· 
ment. Unfortunatoly, Mr. Arif Moha-
mmad Khan is not here. Earlier he 
was here, being a youDg man, he should 
not have been absent. So in these rural 
developments, these are laudable schemes 
and the Jammu and Kashmir State al.o 
should derive benefit, particularly the 
Ladakh district which is very back. 
ward. 

I would take the next demand, educa-
tion. Now education is a lubject-I 
will make a very brief point. But 
tbis is \lery important point. Of cour8e, 

I will represent you also. Sir so far 
as ... . (lnterruptions). 

MR. CHAIRMAN : Please address 
the Chair. Your time haa exhausted.· •. 

(lnt.rruptlons) 

P·,ROF. SAIPUDD,IN SOZ : Wh~ 
tbore is an bon, Member like 
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Prof. Ranga, I have to look to him witb 
respect. Sir I education bas no priority 
witH the Central Government. That is 
known to all of us. It is a lamentable 
situation that education carries only 
3 per cent of the Budlet. Yet out of 
this meagre amount, I have no figures 
to say, but so far as different sectors 
are concerned. I plead it bere on the 
floor of the House that out of this 
meagre Budget available for education, 
tbere is lot of leakale and thero j" 
lot of wastage. And recently, when I 
had an occasion to talk in the Consul-
tative Committee, I raised an objec-
tioa to your Adult Educa tion Pro-
gramme. That should be scrapped al-
together. Even in the Supplementary 
Budget-I have some facts and figures-
an amount of Rs. 4 crores it being 
asked for voluntary organisation. I am 
r~isinl a question about the formal 
lector. At tht, elementary stage, there 
is 60 per cent drop out ratio. This is 
the fiaure quoted by the Bducat ion 
MiniIJter. Now, the formal sector is 
in jeopardy. The formal sector is suffer-
ing for want of funds. In the formal 
sectors of the elementary stage, we have 
54 per cent drop out rdte. You are 
still wanting the people to become lite-
rate through Adult Education! Last 
time a figure was quoted, by 1990 as 
to how nllny people wiJ1 drop but of 
that nonfqrmal se ctor. So you are pum-
p ina funds tor no advantage. And I 
make a strong plea-may be 10 years 
after, we will be debating, whether 
Adult Education is good or bild, but, 
I feel OD the basis of the facts known 
to me that Adult Education and other 
schemes, J am not opposing tbe func-
tional literacy programme·. But Adult 
Education as a scbeme is being 
opeTated is a wasteful activity and a 
very mealf. amount 'of money is avai-
labl" for education and part of that is 
wasted. 

SHRI PRIYA RANJAN DAS MUNSI 
(Howrah): This programme is' doing 
very wen, in OU,r State. 

PROP. SAIFUDOIN SOZ: Now 
about industry. I want Mr. Artf 

Mohammad Kh!tn to listen to me. 
When I want S()me fundS, some friends 
raise objections. I do not say that 
development h1s not taken place io 
my country. I do not say that 
nothing has been done in Jammu and 
Kashmlf State. But so far as indu~tr:Y' 
i~ concerned, it is a totally neglected 
State. For h1~tance, in public sector 
industries, we have never received any 
share. Our abare, as per figures quoted 
by the Finance Ministry, is O. O~/o
the amount that you sp~nt in institut-
ing the Hindustan Machine Tools fac-
tory there. During the past 30 years .. 
Rs. 25,550 crores were spent on public 
sector industries. I raised a Question: 
'What is my State's sh(1rc 1 The 
then Finance Minister Mr. Pranab 
Mukherjee said : "0. 06~~," because it 
was Rs. 7 crorcs. This is why I 
wanted Mr. Arif Khan to listen. 
Not only that. Only one unit of 
HMT was established in Srinagar, and 
that amount of nearly Rs. 1 crores 
meant 0.06%. 

I want you to know furrther from 
me that some auxiliary units support-
ing the HMT unit at Srinagar had to 
come in the private sector, and those 
auxiliary, supplementary industri es did 
not come up. (Interruptions) This is 
not corrcct .... (Interruptlons) 

AN HON. MEMBER : What about 
I.T.I.1 

PROF. SA(FUDDIN SOZ : It comes 
under a different scheme. You don't 
understand. 

This is a figure I got from Shri 
Pranab Mukherjee. When I talk 
allout development; my responsibility is 
doubled now· Not only that. J repre-
sent my State, the entire State. My 
responsibility is double, because there is 
a Government which cannot and does 
not speak for the people. I wolnt to 
remind you, Mr. Chairman and tho 
hon. Members of this House, that.-
come to lalandhar two months ago .•• 
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MR. CHAIRMAN 
self to the Demands. 

Confine your-

PROP. SAIFUDDIN SOZ: He came 
to lal&.ndhar and held a Press Confe-
rence or he called the Press peopJe; 
and one of the things he 52 id there 
was this-you did not pay any heed. 
He said : "We are beggars. How can 
we have a confrontation with t he Ceo'" 
tre? We cannot do that. We arc 
beggars. Whatever little they can give, 
tbey can give." 

This is the speech or words 0 r a 
person who has not been elected by 
people. How can I say I am a 
beggar? I am an honourable citizen 
of India; this great country. (/nterrup-
tlorlS) So, I must have a legitimate 
share. Our Stat«' mu~t have an equal 
share. ** May be a b.!ggar. (Interrup-
lions) 

SHRI PRIY A RANJAN DAS 
MUNSr: I am on a 1)oint of order. 
In tbis very House you gave a rule 
ing. 

MR. CHAIRMAN Your time is 
over, Prof. Soz. Now the next speaker, 
Shri Bharat Singh. 

SHRI PRIY A RANJAN DAS MUNSI : 
On a point of order. 

SHRI BHARAT SINGH rose 

MR. CHAIRMAN Mr. Dbarat 
Singh. please. Your time is over, 
Prof. Soz. 

I Translation] 

SHRI BHARAT SINOH (Outer 
Delhi) : Mr. Chairman, Sir, I rise to 
lupport the Supplementary Demands for 
Grants. You know when tho Budget 
was prepared, at that time in the cntire 
country .•• 

[English] 

SHRI PRIYA RANJAN DAS, 
MUNSr: I am on a point of order. 

PROP. SAIFUDDIN SOZ: I will 
finish iLl a while. 

SHRI PRIYA RANJAN DAS 
MUNSI : I am on a point of order. 

MR. CHAIRM~N : Kindly resume 
your seat, Mr. Boz. Mr. Das Munsi, I 
will listen to the point of order. 

PROF. SAIFUDDIN SOZ: Half-a-
minute, Sir. 

MR. CHAIRMAN 
point of order ? 

Whet is the 

SHRI PRIY A RANJAN DAS 
MUNSI: The point of order is that 
in this very House, it has been decided 
earlier by the rulings of the Speaker 
and the Chairmen, i.e. about the 
leader of a legislature in a different 
Stat e, who is not a Member of this 
House. that his comments and refe-
rences should not be discussed on the 
floor of the House here. So, what. 
ever he has said, should not 10 on 
record. 

PROF. SAIFUDDIN SOZ : I was refer 
ring to that speech. I wa, not discu_in, 
it. 

MR. CHAIR.MAN: If there is 10111«> 
thing objectionable, we sball sco, and 
then expunge it. 

SHRI P. NAMOY AL (Ladakh): My 
point of order i, that the name of ,the 
person who is not a M ember of this 
House should not be takea, because· be 
cannot defend him8eJf. 

MR.~CHAIRMAN: I have already 
said, if there i. AOY objectionable 
matter, we shall consider and expunae 
it ir necessary. Prol. Soz, pleato .it 
down. 
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PR.OF. SAIFUDDIN SOZ : Should I 
Dot conclude it ? 

MR. CHAIRMAN: No, Sir. You 
have already concluded it. Kindly sit 
down. Kindly resume your seat. When 
I am on my legs, You ple~se sit down. 
Kindly sit down. 

PR.OF. SAIFUDDIN SOZ: Not like 
this. I must conclude my speech. 

MR. CHAIRMAN: I have already 
called the next speaker. 

[ Trtlndat ion 1 
SHRI BHARAT SINGH (Outer 

Delhi): Mr. Chairman, Sir, much has 
been said about price rise and it has 
also been said that the budget has fur-
ther fanned tho increasing trend of the 
prices of commodities. There is no 
doubt that the prices of some commodi-
ties like sugar, pulses, milk etc. have 
increased but I would like to add that 
the budget is not solely responsible for 
this price rise. The prices of these 
commodities have riscn due to shortfall 
in the production of these commodities. 
If their production increases the 
prices will not rise. So, eff?rts should 
be made to incrt,ase production. Take 
for instance the sugarcane. If the 
Government encourages cultivation of 
sugarcane crop and provides facilities 
so that the SUllrcane crop is not affec-
ted by disease and the area under sugar-
cane cultivation is enlarged. the prob-
lem of sugar will not be there. When 
the crop L ready, the fal mer gets only 
B.s. 21.S0 or Rs. 22.50 per quintal 
which is far below the cost of its 
production. The fanner waits for the 
Whole day at the doors of the sugar 
mill along with the loaded sugarcane 
carts and then his turn comes to get 
his IUaarc,lne weighed. Even lh.e price 
of wood is Rs. 40 to Rs. 1)5 per 
quintal today and the price of Bugar-
cane is far Jess than that of Wood. If 
the farmer gets remunerative price for 
IU prcane, it is obvious, be would srow 
it more end the supr production would 
also rise. I would add bwc tbat be-
.id~ &{Owing more sUgarcal'e we 8hou~d 
"lIa Itook: 1'1101'0 Nld lQore aupr lQ 

our godowns 80 that at tho time of 
scar~ity, we may release it and thereby 
control its prices. 

The Pa;r Price Shops are no doubt 
selling sugar at control price, but tH 
problem is that sugar is not atwa,. 
available at these Shop.. These' Shop. 
owners do not have sufficient funds to 
lift sugar from the gocfowns. So, wb'ea 
the fortnightly period of distribution i. 
almost over they Uft sugar on the 14th 
of the month and distribute till tbe 
next day and similarly it happens at 
the end of the month. If these Shops 
are given loans by the banks at lower 
ra te of interest this problem can be 
solved and they oan always keep tbo 
sugar stocks in their Shops. 

Thirdly, mention bas been made about 
pul ses and many farmers are cultivating 
them and !lett 'ng a third crop in a 
year. If pulses are sown just after tbe 
harvesting of wheat, it would inorease 
then production. You must bave o~ 
served that just after the nationalisa-
tion of banks the farmers worked 
hard and incroased wheat pruducholl 
with the belp of tubwells and other 
means of irrigation, quality seeds and 
mechanisation. When the population 
of tbe country was 40 crores. wheat 
used to be import ed, but today when 
the population is 70 croreS we arc 
self·sufficient and feeding all and 
still sur'plus produce is left with us. 
I would suggest to cultivate more 
su~arca.ne and a third crop of pIuso. 
in a year. 

The prices of milk have also risou 
and this is beoause of the ahortfa II in 
milk supply. I would suggest that 
10lin8 should be given to the landJ e.ss 
to buy two to four buffaloes each. Tbc 
loan should be aiven at low rato qf 
interest so that unemployed may lOt 
lelf employment and contributo towar4s 
iDcreuins milk production. If tbo 
production is more, the prices will 
automatically come down. 

I would poi nt out two or three 
problema of tho rural areas. So fir 
.. the pnoratioD of electrioit, in Delhi 
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il concerned, it is far sbort of the con-
lumption. Attention should be paid to 
this 80 that the requirements of increas-
iDa 'POPulation of Delhi could be met. 
We find tbat there is no power cut in 
Ne~ Delhi while there is no power 
IUpply for two to three days at a 
• reldt aD the rural areas. The power 
failure is sometimes attributed to 
at") e fault and sometimes to the fused 
transmitter. I would sugsest that 
electricit~ generation in Delhi should 
be increased. There are two thermal 
JOwer stations, one is the Indl'aprastha 
thermal power Station and the other is 
Badarpur thermal power statiun but still 
the po wer generation is far less than 
the consumption and, this it has to 
be drawn from other States. I would 
lUI. Cit that ODe more thermal power 
.tatian should be installed in Ddhi 
to meet the full requirements of its rural 
areal. 

17.16 brs. 

[MR. DEPUTY SPEAKER in the 
Chair] 

There are no two opinions that much 
bas been done in the villages for the 
farmers, tbe workers and the landless. 
Roads, schools. hospitals, post offices 
and many other facilities have been 
provided there but I would suy that much 
still remains to be don e and ollr dream 
of independence is not yet fully realised. 
The sugarcane cultivators received a 
jolt in 1977-78 When they had to burn 
their standing crops in the fields. If at 
that time .. the surplus sugarcane had been 
converted into sugar, the· farmer would 
have been encouraaed and he would have 
produced more and the shortage of sugar 
that we are facing today would not have 
been tbere. The farmers want more 
incentives for cultivation of sugarcane. 
They live in slums near the mills and 
'they do Dot let their dues from mills for 
six to eight months. A farmer is happy 
if be gets cash price. I would suggest 
that the banks should provide them 
necessary funds and when'the farmer 
socs to tbe mill, he should get money 
io cash 10 that ho is .encouraaod to pay 
'~\~'I,~~~~H~!,.!~.'r~~!~~_'~~~!~~ crop .~ 

future. It should be ensured that the 
mills produce more and more suaar. 

The Kucha roads should be made 
pucca so that the fanners ar e facilitated 
in carrying their produce to the cities. 

Unemployment is becoming a grave 
problem these days and on the other 
hand there is ban on fresh recruitment • 
The schools do not have adequate num-
ber of teachers. When we ask for more 
teachers. it is said that there b a ban on 
fresh recruitment. 40 schools have been 
opened but not even a single teacher has 
been appointed. My point is that if the 
children are not properly educated how 
will they be successful in future? So far 
as school buildings are concerned, many 
schools do not have their own buildings. 
Many schools do not even have tents 
and thousands of children just wander 
?bout. Moreover, children are not gett-
Ing admissions and the parents are facing 
great difficulty in this respect. Atten-
tion should be paid to this aspect also. 

I would also like to say that the 
inhabitants of the resettlement colonies 
also need the civic amenities like drink· 
ing water, electricity, to live in hygienic 
conditions as others ure living. Harijans, 
backward classes and lar!dless people 
have been a1lotted plots free of cost 
under the 20-Point Programme, the 
value of which calculated at Rs. 100 
per yard would work out to an enormous 
amount. The Gram Panchayats have 
given lund to the landless Harijans ami 
the people belonging to other backward 
classes for house sites under the 20-Point 
Programme. The plots given to them 
by us lack in civic amenities like roads .. 
sewer, drains, etc. Attention should be 
paid to this also. 

It is gratifying that Government have 
allotted one acre land to. each landleS'!J 
Harijan family and they are no doubt 
growing crops on this land dnd I, being 
a villaler myself, know that Delhi 
Administration has installed State tube-
wells and bas been supplying water free 
of ;harge to them and the Harijans are 
able to earn their livelihood by srowina 
crops throuahout the year. ' 

I thank you for aivins me an oppor-
tunity to speak. 
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SHIU ANOOP CHAND SHAH 
(Bombay-Nnrth) : Mr, Deputy Speaker, 
Sir, I rise to support the supplementary 
demo:tnds presented to th~ HouC)e but 
would like to put forth certain poin t 
before the hone Minister. 

The demands include a sum of Rs. 250 
crores as subsidy for F.e.!, where"s the 
main budget already h3d a provision of 
Rs. 11.00 Crl)reS und.:r this head. 
Shall we go on subsidising like this? 
We subsidise thing., to ensure that the 
goods procured from the farm~rs are 
made available to the consumers at 
reasonable rates. We purchasa wheat 
from the farmer at Rs, 1 52 per quintal 
and supply that to the COllmmer at 
Rs. 192 per qumtal, Rs. 4 per quintal 
are incurred as tr~nspor1ation and ad-
ministration expenses. Th e consumer does 
not receive as m'l'..:h relief from this 
subsidy as he should. We should try to 
bring down the administrative and trans-
portation cost. So, my ~ubmission is that 
the working of the F .C.I. essentially 
required to be reviewed. 

The issue of rising prices and sugar 
prices have been discussed in this House. 
We are allotting imported sugar to the 
States for supplying it to traders for free 
sale and the traders sell this sugar in 
black market. In todays newspapers the 
sugar price of imported sug.lr has b~en 
quoted as Rs. 700 per quintal. 1 would 
plead that unless you ensure hundred per 
cent distribution of sugar by F.C.l. 
through t be public distribution network. 
the prices of sugar will not come down. 
It is not going to make any substantial 
difference. I have predicted in May 
last that sugar prices would jump up to 
Rs. 10 per kg. U 111ess you take cor-
rective steps. U lliess you m')Ve in the 
right direction, the prices of sugar will 
touch the height of Rs. 10 per kg in 
October. 

Then I would like to say a few words 
the the hon. Minister of Petroleum because 
the Supplementary Demands include 
provision under this hctld also. The hon. 
Minister had said during the discussi.on 
that oat of the kerosene qu~ta. allotted 
to the States, they would not allot more 

than 2S 0 ki lolitres to any distributor. I 
would request you to reduce the quota 
of those distrib"'tor~ who have the quota 
in excess of this limit and grant liccocos 
for the same to the scheduled aastol, 
sch';lduled tribes, disabled persons and 
educated unemployed J)ersons. You JwI 
such n scheme. In how many cases quota 
was reduced by you? In Bombay, diatri .. 
butors are baving 1000, 1200 and 1 SOD 
k.1. quota and they have m~)Qopolisoci 

this business. You should review these 
C]ses and ensure effective implementr 
tion of our policy of restricting the quota 
to 200 k.L. and consider the applicatiou 
of the scheduled castes and scheduled 
tribes, disabled persons, educated uoem-
ployed persons pending with you in this 
connection. 

The Shipping Corporation has advan-
ced h>ans amounting to Rs, 600 to 700 
cror es. What is the pJsition of that 
loan? As far as I know the entire 
amount of Rs. 300 crores advanced to 
the private sector is going to be declared 
as bad debt. I demand an inquiry into 
this. The loan giv~n to the shippilll 
industry is not likely to be recovered. 
This has been our experience. 

In the end, I support the demamd for 
giving awards to the Customs and Ceo-
tral Excise Officers. It is a justified 
deaund and I welcome it- Just now, 
the hon. Member Shrimati' Vyjayaothi-
mala has drawn the attention of the house 
to the abuse of heroin and narcotios. I 
shall go a step further. Today tbis evil 
is confined t(J tho school and colle,e 
studeot~. but the dlY is not far wben It 
will reach top bureaucrats and military 
personnel and the future generation win 
face a very disturbing situation, and tboac 
who could not defeat us in the battle 
field are attempting to defeat us by winl-
ing in such things tbrouab smullli ... 
We sba.l1 have to take very atroDI steps 
to com batt tbis evil. So. tbe offices who 
stake their lives in checkiDa this .. vil 
must be rewarded. 

I am happy that a sum of R I. 11 0""· 
res has been provided for tbe Delhi 
Development Autbority. Tbe De)hi 
administration is direct\y controlled by 



Supplemtntary 
Demands/or 

AUoust 6, 198$ ('irants (Gtneran, 
1985-Sb 

., [Shri Anoop Chand Shah] 

the Oentre. It is our obligation to meet 
ita requirements. But provision should 
al&o be made for the other States as per 
their requirements. I would like to say 
*ollethinl especially about Bombay. 
ThUG wal a question here by Shri Murli 
Deora yeaterday abou t the number of 
bouses that had collapsed and the num-
IMr of penODS killed during the mon~oon 
in Bombay. You know a sum of 
Its. 1000 crores was sought ror repairs 
ahd reconstruction of the houses and 
clearance of slums it' Bombay but we 
'have been given a paltry ~um of Rs. 50 
«ores. This needs reconsideration. You 
wilt not be required to give funds to 
Bombay always, because we have already 
taken in hapd the slum clearance scheme 
in Maharashtra. I hope you will 
reconsider this demand and make some 
provision. 

With these words, I thank you for 
living me an opportunity to speak. 

·SHRI AMAR ROYPRADHAN 
'(Cooch Behar): Mr Deputy Speaker, 
Sir, only a few days back wh~n it was 
pointed out on the floor of this House 
that the Centre was showing step mot-
herly attitute towards West Bengal, the 

,Members on the other side became 
very vocal and raised a hue and cry. But 

, looking to this supplementary demand!' 
'''for irants I want to say very strongly 
'and with all the emphasis at my com-
mand that in this supplementary budget 
all the demands and requests of the 
West Benlal Government have been to-
tally neBlected. This supplementary 

, budKet has without and doubt shown a 
, step. olontherly attitute towards West 
Benaal.' 

Mr. Deputy Speaker, Sir, it has not 
'!Jeen ,ossible for the West Bengal 
~Oovernment 'to rehabiliate the lakhs and 
taths of refugees in West Bengal over the 
long period between 1 9 SO and 1985 only 
due to the step mothorly a ttitude of the 
Central Government. The Wes Benaal 
Ootcrnincllt had demanded a sum of "I.. 750 crores for the refugee rehabili-
tation thore. But it was turned down. 

Whose rCdponsibility is it to solve the 
refugee problem? Is it tbe responsibility 
of the State Govcrnmen t or that of tho 
Central Govt. ? Who was respoilsible 
for the partition of the country? AI a 
result of the partition of the country, 
after losing their hearth and home, beins 
totally uprooted and in pitiable destit ute 
conditions came over to our country and 
set foot on the soil 0 f West Bengal. 
They came over here with biBh hopes 
and aspirations Mr. D~puty Speaker, Sir, 
can you imdginc the plight and distress 
of all those peopl e who are coming over 
to your State after fleeing from Sri lanka? 
In West Bengal we have witcsscd the 
same thing year after year. Today you 
may stand here and II.1Ugh away this 
responsibility. But the then Prime 
Minister of India, Shri Jawaharlal Nehru 
did not ceny this responsibility. Here 
in the Centrnl Hall of Parliament he was 
heard to say, "They are our brothers" 
they are our sisters, they are our kith 
and kin. They have the right to come 
over to India. They have the right to 
stay in India." Where have those com-
mitments gone 1 They have all blown 
away in thin air. Today you have for-
gotten all that. Since 15th August 1947, 
through the partition of the country the 
crisis that has been created in West 
Bengl(, th:lt has turned today for a mere 
problem to that of a last breath. There 
is no room today even to breath freely. 
The Centra 1 Government only can 
save West Bengal from this crisis if they 
discharge their responsibility and com-
mitment'. The demand of West Banlal 
for an assistance of Rs. 7 SO croreS of 
rupees have been i&nored. Therefore, I 
cannot support these d emnnds. 

I cannot support these demands also 
because in 1956 tbe Centre decided 
upon a freight equalisation policy. Can 
you thirk that the distance of Calcutta 
from the coal producing area of Duria-
pur is only 200 Km. But the price of 
coal at far off places like Amritsar and 
Chandiaarh is much cheaper than that in 
Calcutt a. Tb~ Goverr.mcllt does not 
allot railway wagons for carrying coal 
from Durgapur to Calcutta on the 
pr~te"t that the distance is iess than 200 

~---------------------------------- ---------.. ,_,.-.. _ -

*The speech was oriainally deliyered in Ben&ali. 
~: "J' I, ~ 'fA "I '~ J~ 'I, '1i "i .. "J'<, 'I,' \", " ,. I 
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Kma. But ir coal has to be transported 
tbroDgh trucks, tb en you can well ima· 
rine the escalation in price. Only saying 
tbat 'India is on'~' is not enough. We 
arc Indians and we also firmly believe in 
that. But why should this be applicable 
only In the case of coal and steel1 
Why should the same not be 
applicable ill th,; case of cotton or 
in the case of sugarcane 1 There must 
be a unIform rato for all commodities all 
over the country. Sir 9 one issue that has 
been rdised in this House again and 
alain, is about the price of jute. Jute is 
grown in many States like West Bengal" 
Tripura" AssnOl, Bihar, Orissa and in 
s')me places in Andhrn.. But West Bengal 
in the maj,1r producer of jute. In this 
State jute cultivators number over 40 
lakhs. But these jute cultivators do not 
get just and remunerative price for their 
jute. You will be surprised that even 
the Britishers, who exploited the jute 
growers all along" who refused to under-
stand the condition of jute grow;r8, they 
set up a commiSSion in 1943 to fix up 
the price of raw jute. Acc)rding to the 
report of that Sahu Commission they 
decided that the price of one maund of 
jute should be equal to the price of three 
maunds of p.\ddy. If we take into consj .. 
derat:on today's price of paddy which is 
Rs. 200 per quintal, then the price of 
jute today should be Rs. 600/-per qUintal 
according to that formula. But you are 
not giving that price. What have you 
done? You h~ve Olily set up one Com .. 
mittee after anot.her and one Commission 
after another. You have not done any-
thing for the benefit of the farmers. I am 
a~kinl you Mr Finance. Minister, what 
have you done for the juto cultivators 1 
Your have set up Committees, you have 
formed tho jut e Corp')ration, you have 
created the post of jute Commissioner. 
Tbat's all. 

In 1une 1974, you formed the Chakra· 
vartby Committee. That Committee 
au.tosted that the minimum price for 
jute sball have to be fixed. To save the 
poor jute arowers," the primary need 
was to give them loans and adwnces. 
Further to eitable them to get remuraera-. , . . 
tive price, they should have tbo capactty 
to bold tholr produce to sell their pro· 

duce at the proper time. If loans C9n be 
advanced to tea gardens, to cotton and 
sugarcane growers, then there is the 
objection in giving loan to jute growers? 

The Reserve Bank got infuriated when 
the question of giving loans to jute 
growers was raised With them a.,d it was 
pointed out that loans were being advan-
ced to tea gardens, cotton and sugarcane 
growers etc. The C'Jmment of the 
Reserve Bank was, "tea garden is one 
whole gard-:n owned by one person, 
wherea~ in the case of jut e there are 
small holdings." This was a wonderful 
argument indeed! You arc giving crores of 
rupel!s as loans and advances. You have 
allocated 80 crores of rupees to the jute 
mills in the name of moderndisation. 
But the poor farmers with small holdings 
who need the help most, are denied tbe 
help. You are prepared to give money 
to the tea gardens, to the jute mill 
owners, to the big stockists of cotton 
and to the sugar mill owners. But you 
are reluctant to give money to the poor 
farmers, who are destitutes who till their 
soil with their blood and sweat. You 
have no thought for them! Sir, the 
Pubiic Undcrtaking~ Committee calcul-
at cd in 1977 .. 78 what should be the 
minimum pricc of jute. After de tailed 
calculation they said that the minimum 
price 0 f jute should be Rs. 447.65 per 
quintal. According to today's price level 
tbat naturally would be much hijher. 
Taking into consideration all the pro· 
cesses and inputs in jute cultivation like. 
seeds, fertilizers, po"ticides, washing and 
transportation of jute to the market etc. 
plus the cost of labour of the cultivator •• 
tbe West Bengal Government hal 
demanded a price of Rs. 600/-per 
quintal for jute. The Central Govern-
ment has not acceded and has ignored 
that demand. Therefore, I cannot support 
tbis demand for supplementary IIl·antl. 

SHRI' MANKURAM SODI 
(Bastar) : Mr. Deputy Speaker, Sir, I 
consider the Supplementary Domands 
presented by the bon. Finance Minister 
essential because many of tbe develop-
ment works taken up by us are lying in-
complete and the Supplementary 
Demands for arants have been sousht to 
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ensure their completion. The present 
ation of the Supplementary Demands is 
nccessi tated whca with a little more 
expenditure on development works we 
can d~rivc more benefi t in the interest 
of the people and the country. 

In his speech the hon. Finance 
Minister has paid fuil attention to back-
ward areas of the country, The b:lckward 
orcas consist of the trib]] areas and the 
areas predominantly inhabited by the 
HarijJns. You have given a serious 
thought to them and your approach is 
that of seriousness. If YOll go through 
the exp~nditure figures shown on papers 
and comp1.re them with the actual work 
done, you will come to know the differ-
encc. The experience gained so far and 
the evaluation made 80 fn . indicate that 
some sort of lacun~\e is left somewhere. 
So, we sh:l1l have to strive hard to 
remove those shortcJmings, otherwise 
we shall not be able to remove them. 
Unless we impll!ment these development 
works in a plaflned manner, the condi-
tion of these backward areas, the rural 
areas will remain the same a. it was 
hundred years ago no m').tter how mucb 
amount we go on spending on th em. 

We find that the greatest hurdle in 
the way of development of the backwa Id 
areas is the lack of education and the 
people b~ing illdterate do not take 
advantage of these works. We hav.! 
constructed schools and collage on road-
sides which open between 1 1 and 1 2 in 
the Doon and if you go into a little 
interior, you will firld that schools hardJy 
function for 15 days iii a month, what to 
speak of openi.18 on time. We formed 
village committees and tried to improve 
tbe functioning of schools, we requested 
tbe teachers to be punctual but they 
came out to be more clever. They lot 
the signatures of the committee members 
for six months or onlY year in advance and 
obtained certificate to be able to draw 
their salary. So we shall have to look 
into it. Secondly, the t ~achcrs deputed 
to these interior and backward :lreas are 
most inefficient and shirker". Such 
teachers cJn prepare their stuJents only 
to become a peon or a clerk. $0, com. 

ple-tion of roads is a pre·condition for 
accomplis hment of educational pro-
gramme. No. sch~lllc will succeed there 
and we shall n()t be able to ~omprebend 
any scheme unless we speed up the 
educal lonal progress. 

Then, there is the problem of drinking 
water. We have rot been able to 
arrange drinkhg water supply even after 
spending crOfes of rupees. The Central 
Government are nlaking efforts. the 
Stat e Government are also. making all 
out efforts, but still there are places in 
our area having no proper arrangements 
for drinking water. People complain of 
contaminated water, stinking water. 
All these things confront our area with 
the onset of monsoons. Recently, 300 
persons have died in Bastar district and 
nearly 60 persons have died in Kutlu in 
Madhya Pradesh after drinking contami-
nated water. So, my submission is that 
unless we make adtquate arrangements 
fJr drinking water, we shall not be able 
to dovelop these backward areas. 

I would also like to dwell on the 
means of communications which aro 
badly needed in our area. There are no 
road links to enable us go to to inspect 
the progress of work done or the constr-
uction of a school or a well, onCe 
award~d to the Village Panchayat under 
the 20 P..,int Programme, or lRDP or 
NREP. The Sarpanch of that Viilale 
pancbayat or his depu ty visits tbe bloCk 
hC-'adquarters to let payment for the 
work done, but he does not receive the 
payment evon after visiting block head-
Quarters thrice because there the 
people demand commission money, 
The work 0 f oonstruction of a 
school or a w ell is aw.arded on 
approved rat os and there it DO que.lion 
of over-estimation or ovec-billing; bow 
can then the Gram Panchbyat pay com-
mission m.>oey ? Tha t is why you .find 
the reports of collapse of such ,choal 
buildinlS immediately after inauauration 
So .. this is the result of demand ,for 
commission m-Joey, ScQondly, we are. 
unable to supply foodgrains to fait· price 
shops in time due to dHBcult terrains. 
The local middle-man takes advantage 
of this situation. He curse. the Oovern-
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ment and tella the people; whom he has 
aJI atool been exploitina. that what sort 
of your OQvoroment is; it hal opened 
fair price shops, but there arc QO supp)ie~. 
This way, these poor people are aaain 
let befooled by him. Tne same mrto then 
makes a deal for their standing crops 
on low rates and after harvest, tak.es 
food,ra.ins rrom them 00 the salUe rates 
and thus exploits theln. 

It is this region which deserves your 
sincere attention. The officer or emp-
loyee deputed there by you should be 
conversant with the atmosphere there 
and sympathetic tow~ud,; the people and 
also he should be intelligent. He shoUld 
have the Qualities of a local coordin-
ator. But the fact is that you always 
seDd condemned persons there. How 
can such a person help develop this 
backward area? HiS attitudct will always 
be to spoil thillgs in this way or that 
way to such an extent that the people 
tbere after bein(f, fed up with him demand 
his immediate transfer. This will in turn 
be a boon for him as he will be trans-
ferred nearer to his home and that place 
will not definitely be worse in any way. 
Such are the arraolements there todayr 

As regards medical facilities, even if 
you app0int some doctor and he is forced 
to 10 to this backward area of ours to 
his dismaYI be finds that there is no 
house for bim to live in, there is no 
place for dispensary. The position is if 
medicines are available, the doctor is oot 
there; if doctor is there, the medicines 
are not available and the compounder 
is not available. This is the position 
obtaining in our area. Nobody cares to 
see to it. Government must ensure 
that the benefits of the schemes form-
ulated so far or of those beiDg formula-
ted for this area r each the people and 
reach adequately. With these words, I 
conclude. 

DR. B.L. SHAILESH (ChaiJ): ~r. 
Depu~y Speaker, Sir, I am greatful to 
you for. aiving an opportullity to take 
part iq this debate. 

Through you, Sir, I congratulate the 
boa. Pinanoc MlDiator for preaentin, 

such a unique budget which is really 
unprecedented in our history. I extend 
full support for it. 

The price rise in the context 0 f the 
Budget has been discussed at length in 
this House and the hon. Finance Minis-
ter has placed before this HOUle and 
before the country the deta iled factors 
responsible for the price rise. He has 
also indicated in details the stringent 
measures being adopted by the Govern-
ment to combat the price risco I trust 
that we and our countrymen rising 
above party politics, would extend full 
cooperation to the Government in 
makill& anti-price rjse measures a 
success. 

It is my pious duty to invite the 
Government's attention to my constitu. 
ency Chail, Allahabad, which is a back .. 
ward area. The representatives from 
this constituency before me did Dot 
do anything concrete for the develop. 
ment of this area and indulged in poli-
tical gimmicks by feeding the poor 
and the distressed electrorate on assu-
rances which were never fulfilled. There 
is nothing like development in my cons-
tituency. I feel that under the dyna-
mic leadership of our Hon. Prime 
Minister.. Shri Rajiv Gandhi, we shall 
come out successfull in our pious 
bat tie against povertv and succeed in 
mitigating the sufferi~gs of our people 
in the shortest possible time and my 
electorate and I earnestly hope that 
the Government would make efforts to 
8alva~e this area from poverty by imple-
menting special schemes. 

I am really sorry to say that even 
after 38 years of independence t we have 
not been able to so.ve the basic civic 
problem of drinking water in my cons· 
tituency. Sir, it is a fact that 90 
per cent \illages in my con1tituency do 
not have drinking water facility fQr 
which I feel very disturbed. I trult 
the Government of lnd ia will provide 
special financial assistance and al,o 
give maximum economic heJp to the 
State Government for arranging drink-
itt, water supply in m,. coDstituoo",. 
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This area is totally devoid of means 
of communications also, having no 
roads, no link roads, approach roadfi" 
culverts and bridges. Therefore, through 
you, Sir, J appeal to the han. Finance 
Minister to allocate special funds in 
the Seventh Plan for my State for the 
constructil.l!l of roads, approach 
roads, bridges ar~d culverts in my cOllsti· 
tuency. 

Sir, according to Chanakya, a weI .. 
fare State is tha t which provides its 
people with inexpensive medical (.lci. 
lity, inexpensive education and true 
justice. The misfortune of my consti-
tuency is that nobody has even attemp· 
ted to provide medical and educ<1tional 
facilities th-:re, what to speak of their 
being extensive or inexp!nsive. I~ is 
a matter of surprise that instead of 
providing medical facilities to the people 
of my area, lethal weapons have ,been 
inducted on large scale to create panic 
and to spread discord and fear. So, 
I plead that the Government of India 
should provide special assistance under 
some special plan for construction of 
schools and hospitals with a view to 
providing educational and medIcal 
faciJities to the people of my consti. 
tUOQcy. 

Same is true of rural electrificatioQ. 
There is utter absence of canals, tube-
. wells and minor irrigation schemes. 
The distribution of essential commodi-
ties like diesel, kerosene. sugar and 
foodgrains is also not satisfactory. 
There is no factory wort h the name 
there. A coach factory was to be set 
up there, but the same is reported to 
have been shifted to Punjab. I hope 
tbe conditions will improve as per 
the assrrance liven by the hon. Finance 
Minister and special financial assistance 
allocated for the all rourld prolress and 
development of my constituency. 

Sir, 1 am arcateful to you for giving 
an opportunity to speak. 

*SHRI SRIHARI RAO (Rajamundty): 
Mr. Chairman, Sir, I welcome' the in-
creased allocation being made in the 
Supplementary Demands for various 
Public Sector Undcrtakinls. I am happy 
about it. But I am quite unhappy 
about the way this money is beinl 
spent. There is no systematic way 6f 
utilising our resources. There are many 
States of which have been neglected and 
especially the State of Andhra 
Pradesh. 

Sir, my State, Andhra Prad esh bas been 
negl ected very badly. A lot of injustice 
has been done to my State Andhra 
Pradesh abounds in many natural 
resources. I am proud to say that tho 
natural resourceS available in my State 
are much mOre than any other State. 
You should not 'orget the fact that 
Andhra Pradesh is an integral part of 
the country. So far no etJ'ort has been 
made by the Central Government to 
utilise the abundant natural resource~ 

available in Andhra Pradesh. The ear-
lier plans prove my contentions. J am 
sorry to say this. 

The budget makes' it clear that the 
Central Government h:iS failed once 
again til make use of the resources 
available in my State. I will live 
you an instance. Polavaran Project 
in Andhra Pradesh is one such project 
which benefits ~ot only that State 
but the entire country. With less ex· 
peadit ure invesment lhis proj cct can live 
us immense benefits. This project can 
be completed with just Rs. 1230 crores. 
The left canal of this project, if com-
pleted, links Vansh~dhar8: and Mala-
vaIi goes upto Orissa bri n aiog a vast 
stretch of area under cultivation. The 
right canal will be I inked with riv~r 
Krishana, tbu~ taking drinkiPI watC(r 
upto Madras to quench tbe thirst of our 
Tamil brother •. It helps to brinl the 
entire Ruyalascema area under cultivat on. 
Rayp laseoma, which happens to be a 
chrooic 4ro".bt prone area wiJI turD 
Into lush greeo pasture. Millions of 
acres of land thus, can be cultivated 
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upon the completion of this project. 
This irrigation project which casts not 
much and benefits both the State and 
the country alike. More paddy can be 
grown to feed the hungry in the en-
tire country. The food production 
in the country can 110 up. Such an 
important project has been once again 
neglected in this Supplementary budget. 
It is most unfortunate tha t despite 
its national importance it has not been 
taken up as a national project 
in spite of repeated requests. There is 
not even a token provision made for 
this project. 

Sir. the countries which have emerged 
independent after us, hav~ overtaken 
us in the matter of development. 
When compared with India these COUll-
tries bavo very much less manpower 
and natural resources. 

Yet they have developed. Though 
we have got plenty of manpower and 
abuI)d.\ nt natural resources we are 
lagging far behind. I am ashamed to 
say this. Is it due to the wrong 
policies pursued by the Government '1 
Or is it due to our dcfecti vc planning 
which has fail cd to . pool our man-
power and n l tural resOUrces for the 
progress of the country '1 I want the 
Government to ponder over this seri-
ously. OUf planning appears to be 
very much defective This is not an 
issue confronting one State or one 
party. Every State is a part of the 
country. So the natural resources 
must be made use of irrespective of 
the State in which they are a vailabfe. 
Only the Government which is capnbl e 
of pooling Hs resources well can take 
tbe country forward. Though the 
Govern·mept of India bave taken up 
many irriga tion projectes in different 

. States as national projects not even a 
single project has been taken up in 
Andbra Pradesh so far a8 a national 
project. I hope and trust that tbe Contral 
Government will take up Polavaram 
project as a national project and execute 
it immediately. This project is very much 
useful to tbe country. 

Sir, It is unfortunate that tbo Govern-
IQOQt i, Dot ,. t all l)lowins aD)' iotor. 

to develop our ports. particularly 
Kakinada port. So far no steps have 
been taken to dev~lop this· important 
port into a major part of the couatry. 
Visakhapatnam port has already be como 
congested. Discmbarc~tjon of goods is 
being affcc:ed due to congestion in Viz'ii 
port. The best way to reduce the burden 
of Viz'lg port is to develop Kakinada 
into an alternativo tn1jor port. Thero 
is no problem of workers in Kakinada. 
Iron ore and marine products are beinl 
already exported through this port. No 
allocation was made in this year's 
general budget to develop Kakinada into 
a maj()r port. I regret this neglect and 
hope at least in future the Government 
will come forward with necessary grant, 
to develop this port. 

Sir, Hyderabad is one of the major 
and important cities in the country. 
Thou')ands of persons who are working 
in the gulf proceed through Hyderabad. 
Vegetables are bei~g exported to the 
Gulf countries from this place to earn 
valuable for eign exchange. Muslims go 
on 'Haj' pilgrimage in thousands from 
this place every year. Above all, Hyd~ra
bad happens t() be the "gateway of the 
South." It is regrettable tbat this promi-
nent city has no International Air port. 
A survey was conducted earlier to convert 
Hyderabad domestic Airport into an 
intern~tional air port. So far nothing 
bas b .!en done to upgrade this air port 
and accord international status to it. I 
earnestly request the bon. Finance 
Minister to have all the npcessary steps 
and allocate fUDds to develop Hyderabad 
air port into an international air port. 

Sir, I take this' opportunity to plead 
with the Government to declare Visak. 
hapatnam as a Free Trade Zone. It is 
rot only a major port but also centrally 
located in the east coast of the country. 
Its ideal location makes it possible to be 
the nerve centre o.f trade in the east 

. coast. Foreign trade will bloom. Tral'ls· 
port facilities are very good here. So, 
by declaring Vizaa as a Free Trade Zone 
like Kandla in Gujarat, we can boost our 4 

foreiao trade and thus can earn much 
more foroip excb anle. Moreover, It 
will be a ,~o tQ tbe toeal ~ple.· I 
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hope, the Government in immediate 
future, will declare Vi sr kba-patnam as a 
Free trade zone. 

Sir" a survey was conducted lome time 
back to establish a nuclear power 
project at Nagarjunsagar and found the 
)btation moat suita ble. Talugu people 
relt vcry happy and were looking forward 
for the day of its commissioning. But, to 
U,is dismay this Government chanKed 
ita decision and shifted the project to 
IG.arnataka. We don't grudge the 
Karnataka people gettina this atomic 
power plant as they are our brothers. 
But Sir, we too have a very "enuine 
claim for it. Nagarjunsagar is the most 
suitable place for it. The Government 
has raised the hopes of the Tolugu people 
to dizzy heiahts by conducting a survey. 
Now they cannot and should not 
abandon the project dashing to ground 
all tbe bopes of Andhra people. I earne-
stly hope that the Government will stick 
to itl word in establishing a nuclear 
power project Nagarjunlagar. At least 
in the next Budget. I hopeI justice will 
be done to Andhra Pradesh by giving 
this atomic project. 

Sir, Kotipalli-Kakinada railway line 
was in operation during the days of 
British. The earning was quite aood 
.wen in those days when the population 
was mere 3 lakhs. Later on, during the 
Second World War this line was abando· 
• d. No effort was made to revive this 
line so far. Now the population is 
around 1 S lakhs. All the necessary 
infrastructure is available. Bund bridges 
and -buildings are already there. All that 
the Government have to do is to lay the 
track and run the train on it. Expendi-
tUre is quite negligible in reviving this 
line. We are not able to make use of 
the Une which was alrel!dy there. What 
lort of pr08reas it it? What is - the 
development that we have achieved so 
tar? We arc not able to make use of 

• the infrastructure which 11 already avail· 
able JUlt to lay a line and run the train 
on it, let alone going for new line by 
~eatinl irfrastructure. One must feel 
lOrrY tor this kind of lad state 0' affair •• 

With minimum investment Government 
can earn maximum profits, In fact, it 
should be the policy of the Government 
to take up projects with minimum invest-
ment to earn more profits. The policy 
pursued now is in reverse direction. Tho 
Government investments ere' more and 
profits are very less.' With the result, 
the Government is loing bankrupt. If 
the country has to'prosper the Govern-
ment should have to change this policy 
Let it be any region, any step. Please 
take up only such projects whjch are 
eCOnomically viable. I have no hesita-
tion in saying that KotipalJi-Kakinada 
railway line is one such, which, with less 
investment can yield maximum profits. 
I hope the Government will revive this 
line immediately. Sir. the Telugu Desam 
Government tn Andhra Pradesh devised 
a new scheme known as "single window 
system" to help the farmers. Under this 
scheme farmers will be in a position to 
get loans without any harassment and 
under one roof. This scheme has got to 
be sanctioned by R. B. I. Hence Prime 
Minister was requested to sanction this 
scheme. But unfortunately, it has not 
been sanctioned so far. I don't under-
stand why this inordinate delay lfl sanc.ti-
oning this scheme which benefits the 
farmers immensely. Am I to understand 
that this extremely useful novel scheme 
brings credit to Telugu Desam party and 
hence has Dot been sanctioned by the 
Centre? Let no onc forget that TeJuau 
Desam is part and parcel of Bharat 
Desum. I request the Government to 
sanction this scheme at the earlielt . 

Sir, I cOt'clude my speech thankina 
you for givina me this opportulli ty. 

[English) 

MR. DEPUTY SPEAKER : Now it is 
6 p. m, and there are still many more 
hon. M embers who want to speak. There-
fore, if the House agrees we can lit half 
an hour more alld finish it. 

SOMB HON. MEMBERS: We ftaree, 
8ir~ 
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*SHRI C. K. KUPPUSWAMY: 
(Coimbatore) : Mr. Deputy Speaker, Sir. 
I am grateful to you for giving me this 
opportunity to participate in the discuss-
ion on the Supplementary Demands for 
Graat q , 1985 86. 

My parliamentary constituency, 
Coimbatore, is the biggest industrial 
town in the State of Tamil Nadu with 
more than 100 textile mills and more 
than 2 lakhs of textil~ workers, besides 
numerous foundries. Presently 10000 
textile workers are on the verge of star-
vation because many textile mills are 
rcmaining closed for the past several 
months. I appeal to the bon. Finance 
Minister that he should endeaveour to 
to have these textile mil1s re-opened by 
providing necessary fU:1ds. He should be 
the saviour of 10000 textHe workers and 
their families in Coimbatore. 

ThrOUGhout the country there are 
7000 banyan factories. In my native 
place, Tiruppur, there are 1300 blnYtln 
U1lits. Banyan unit is a small scale uni t 
with very little investment. But it bas 
provided job.> to 1,40 .. 000 people 
in Tiruppur. The industry has earned 
Rs. 38 crorcs last year in foreigll ex-
change by the export of this under-gar-
ment. Tiruppur is now internationally 
known. Previously a cess was being 
levied by the Textile Commissioner in 
197 S. Now the Text Be Commissioner 
has ordered with the removal of this 
cess. Since the Government has not yet 
issued Notification in this regard, the 
cess is still being collected. I want that 
the Centre should issue the necessary 
Notificatioll immediately so that this 
cess is not collected from the banyan 
industry. 

The Hogenekal Power project was 
conceived during the time of late Shri 
Kamaraj when he was the Chief Minister 
of Tamil Nadu. Similarly, the Punoanr 
puzba-Pandiyar Project was also concei-
ved at that time. The PunD ampuzba-
Pandiyar Project will SUW" water to -tho 
parched earth of CoimbatoJ'e District 
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and t~e HogenekaJ Project will supply 
electnc power" when they are imple-
mented. I want that adequate fu04s 
~hould be made available to theso pro-
Jccts for early completion. 

I am happy to note tbat the Centre 
is taking steps for solving the shorta.c 
of small coins throughout the COUDt1')'. 
The worst-hit are the common people. 
This problem must be sol ved soon. This 
has assumed alarming proportions. 

We .have been talking about recurring 
~oods In the North and recurring drou&ht 
In South. For example .. drinking water is 
a perennial p;'oblem ill my constituency. 
In fact it is so throughout Tamil Nadu 
and in adjoining States. Weare talking 
about Ganga-Cauvery link up .for so 
many years. We should implement this 
within a fixed time-frame of S years or 
10 years. This will strengthen national 
unity and everyone from Kanyakumari 
to Kashmir will feel that he is an Indian 
first and last. The Centre should tako 
immediate action. 

It is becoming difficult to get seats in 
Schools and Colleges all oy~r the 
country. Those who have money can let 
admission anywhere and everywhere. Tho 
Scbools and Colleges are overcrowded. 
Their growth has not kept pace with tho 
growth in bur popu lation. The Central 
Government should come forwe.rd to 
open Schools and Colleges where admis-
sion has become an acute problem. 

I also demand that Centre SbOllld 
allot more public lector undcrtakiop to 
to Tamil Nadu .. as the pro.blem or un~m· 
plo),ment arnona the edl1C8ted has be-
COme endemic in Tamil Nadu. . 

A Railway over-bridae in North 
Coimbatore has been tho lonratanclial 
demand or the people. Similarly, on 
Coimbator e· Tiruchi rappall i Natioaal 
Hi.hway, an overbridge in Olldipu'''· 
SiDlanaUur area must be cOD8tract_. In 
Tiruppur junction, tlaere i8 a dilapidated 
ovcrbridge buHt duriDI British p.edod. 

----------.----------------------~-----------------------'-----
*The speech was ori,inal1y deJivo.(od in Tamil. 
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A. new bridge was sanctioned some tcn 
years age. Yet this has not been taken 
up for execution. I want the Finance 
Minister to en sure financial allocation 
for these works which are in public 
interest. I am sure tha t the hon. 
Minister will give serious consideration 
to the suggestion I have enumerated. 

SHRI RAM PUJAN PATEL 
(Phulpur): Mr. Deputy Sper ker. Sir, 1 am 
grateful to you for "Howing me an 
opportunity to express my views and to 
support the Supplementary Demands 
for Grants presented by the hon. 
Finance Mini~ter. 

As the Supplementary Demands 
pertain to many departments, J shall 
invite hon. Finance Minister's attention 
to some major points. It is imperative 
to strengthen the economy of the country. 
As 80 per cent of our people 1 ive in the 
villages, it is through the rur""l dev.elop .. 
ment that we can f('cie the country 
ahead. The farmer works in his field at 
least fOI 18 hours a day and if the entire 
labour put in by him is wo,·ked out. I 
think he incurs los9. I am sorry to say 
that prices for his foodgrains arc fixed 
ooly after they have reached the 
lodow.ns of the traders. The prices of 
foodgrains in the open market rise to 
such an extent that a common consumer 
cannot purchase thell'. 1 shall quote an 
instance. When the falmer brought his 
wheat produce in market, it fetched 
a price of R~. 1 20 to Rs. 140 per 
quintal wbile the Government fixed the 
procurement price at Rs. 1 57 per quin-
tnl. Now, when tbe farmer had sold his 
entire produce, the price went upto 
Ra. 180 or Rs. 190 per quintal. So, tbe 
Government should announce procure· 
ment price well in advance of the arrival 
of grains in the market, so as to enable 
the farmer to sell his produce at reason-
able ratea. The official procurement 
oentres should have strict instructions to 
porchase the produce because, as you 
know, official machinary is very callous 
to tile farmers and does not purchase 
their produce. 

Ye8terday, discussion was held in the 
House on the production and price& of 

sugar. At that tiane, I .was not allowed 
to speak for want of time and today also 
the time is short. But I would like to 
draw the nttention of the Hon. Minister 
to one point. The price of sugar is 
increasing whccas sugarcane is produced 
abundantlY in the country. The main 
reason for the increase in the pricC'ls of 
sugar is th'.it the price fixed for the 
sugarcane produced by the farmer is 
low. The sugarcane is not crushed and 
its growers are not paid its prices in 
time. In this way, their morale goes 
down and the production of sugarcane is 
adversely affect cd. And when the pro-
duction of sugarcane goes down then we 
shall have to import sugar. I would 
submit that the prices of fertilizers 
shou\d be' reduced because if its prices 
arc not reduced then the farmers will not 
use them in adequate quantity and that 
will be ad versely affocting the production 
of sugarcane. 

Besides this, I would like to say that 
we should pclrticularly pay attention 
towards the secu rity of the country. At 
present, democratic set up is not there 
in our neighbouring countries. For the 
projection of the democracy, jt is neces-
sary that we should increase allocation 
for defence in our bud get so that the 
Jawans in the country are looked after 
well and their morale goes high. 

Electricity is very important for the 
development of the country. There is 
need for a comprehensive schemes for 
the generation of power through hydro, 
therm:\l and solar energy systems. 
Besides agricultural and industrial deve-
lopment, the standard of the rural people 
will be raised thereby. The p0wer has 
an important role in raising the standard 
of the rural people besides helping in th e 
process of agricultural and industrial 
development. 

Today, the whole country is facing 
the problem of drinking water. Efforts 
should be made on war footing to solve 
this problem The facility of dr.inking 
water should be providrd to the SChedu· 
led Caste and the Sch~duled Tribe 
people on priority basis. . 

I would like to submit to the H()n. 
Finance Minister that since the linkins 
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of rural development schemes with banks 
dishonesty and corruption has become 
rampant in the banks. Banks are pro-
viding Joans to the educated unemployed 
youth. The persons whose names are 
sponsored by the district level commi-
ttees to the b:.mks become victims of 
corruption of bank employees. We want 
that sOll}c concrete steps should be taken 
in this regard so that those persons whose 
Dames are sponsored by the district level 
committees, could easily get loans. 

I would like to say a few words abotlt 
the education policy. There should be 
a uniform education policy in th~ Coun-
try. The present education policy is 
responsible, to a great extent, for the 
disparity between the poor and the rich. 
It creates a feeling of high and low bet-
ween them. This situation should b! 
rectified. 

With these words, I support the Sup-
plementary D!.!mands for Grants and hope 
that measures would be adopted by the 
Government in the interest of the coun-
try. 

SHRI C. JANGA REDDY (Hanam-
konda) : Mr. Deputy Speaker, Sir, from 
the speeches made by the Metnbers in 
their mother-trmgues it seems that what 
the Central Government are doing in the 
matter of providing facilities like driuk-
ing water, irrigation, education, rural 
development, etc. is not enough. Regal d-
ing the farmers, every Member has said 
in his speech that they are being fleeced 
and exploited. It has been just mentioned 
that aUJar is beina imported. Why this 
happens? There is no dearth of water. 
agricultural land and 8ugareC1oe growers. 
Iospite of this, the production of sugar-
cane is low and there is scarcity of SUlar. 
The reason for this is that the industria-
lists pay less money to the farmers for 
the sugarcane, as a result thereof the 
farmers have to face great difficulty. The 
Government of the Januta Pa.rty had 
bridled tbe lap betwoen the consumerS 
aDd ,the, farmers to a great extent. They 
paid more price to the farmers for 
suaarcane. At that time, sugar was 
carriod on the cycle rikshaw8 for sa,le at 
as. 2 aQd .20 paise,per ItS. Today, when 

the people are in need of sugar, they 
think of the rule of the lanata Party and 
when they think of the Congress Party, 

'tears well up in their eyes. We should 
go into the reasons for it. Today, th;) 
farmer is getting very Jess price and he 
is not doing his work happily. He bas 
land and means of farming. As he has 
to earn his livelihood, he is doing work 
under compulsion. He is not getting 
any incentive from the Government. 

There has been good crop of cotton 
in Andhra Pradesh. Only 4 or 5 lakh 
bales of cotton are export ed. Out of it) 
the share of Andhra Pradesh for export 
is 15J OOO bales. What is the reason 
that the rates of cotton, sugarcane and 
other fdrm produce have yet not been 
fixed? B::cause the rates ha vo not 
been fixed, the farmer has sown the 
crops under Compulsion keeping ill view 
the rate of the last year. These days the 
agriculture has become a kind of gamble. 
Sometimes the prices of farm produce 
go down and someti11i\es they go up. The 
farmer has no control over them. It is 
only in the hands of th~ industria lists 
and not even ill the hands of the 
Government. Because of this situation, 
the f.trmer is perforce ready to give up 
cultivation. 

A farmer's son told me that he has 
30 acreS of land the price of which is at 
least Rs. 10 lakhs. He expressed his 
desire to give up his 30 acres of land 
of the job of a messenger is secured for 
him in a bank. Why sw:h a situation has 
developed ? why he thinks in this 
manner, we shlll have to think over 
it. A number 0 f agriculturists are 
elected to tho Lok Sabba and the legisla-
tive Assemblies, but once thoy become 
Members they do not think about the 
farm';,rs, they rather think more about 
the oonsumers because they have to act 
votes from them. When they are elected 
tbey think and work on party lines. 
The Members belonging to the ruling 
party have spoken keeping in view tbe 
prinCiples of their party. What I want 
to say that they should make the welfare 
of the farmer as thl1ir principle. 

.. Otherwise, we shall have to im~It 
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wheat and paddy from other countries 
in future. 

. I would like to draw tbe attention of 
the Government towards another point. 
The water disputes arc increasin&. 
Water disputes pertainirg to the 
Pochampadu, the Telugu Ganga, the 
Srise lam" the Echampalli and the 
Polavaram and other rivers are vcr y old. 
They are lying unresolved for lhe last 35 
years. Madras is facing shortage of 
drinking wat cr but Shri Ramkrishna 
Hcgde is obstructing in the wurk of 
diverting water to f hat S tate. The 
surplus water is falling into the sea. 
Even though the same par ty is in 
power at .the Centre and in the States the 
water di sputcs are not resolved. My 
submission is that a commission should 
b, consti~lIted and all the Concerned 
parties should accept its verdict. The 
Central Governm~nt have powers but 
in~pite of this, the issue bas remained 
unresolved. With the result that there 
has b.!ell increase in the cost of a project 
from 20 times to 100 times from what 
it was 20 years ago. The prices of cem~nt 
and iron hlve increased tremendously. 

The work 011 the second phase of the 
Pochampadu which is 248 to 349 Km. 
long Canal has been lying stalled for 
want of clearance from the CentrJ\ Water 
Commissio.l. AbJut 8 lakh acres of 
land OJn b;'! irrigated by digging 65 Km. 
100g canal with a cost of Rs. 200 crores 
but clearance for it is not being grant ed 
even though the State Government is 
prepared to spend money on it. The 
Central Water Commission has been 
keeping file pertaining to it for the last 
10 years. So, my submission is that this 
problem should be lolved a, early as 
possible. We were giveo a note in the 
Consultative Committee about this 
p~oject. The Inchapalli Hydro Electric 
Project pertai:1s to Madhya Pradesh, 
Maharashtra and Andhra Pradesh. Tnese 
three States bad concluded an agreement 
but it has ta ken 30 years to constitute a 
Joint Board which bas yet not been 
constituted. The Central Government 
should immediately call a meeting of the 
Cbief Ministers of these three States and 

constitute the board The. ,C~Dtt41 
Government want to call StIch a meeting 
after consulting the Chi~r Minister. of 
these States. This is noi proper. So. 
my submission is thSlt you should look 
into the water disputes and other pro-
blems of agriculture. If due attention 
is not paid towards it, we shall have to 
depend on th~ foreign countries for food-
Bra ins. This is my warning. 

With these words, I conclude my 
speech. 

SHRI R. P. SUMAN (Akbarpur) 
Mr. Ueputy Speaker, Sir, I rise '0 sup-
port the Supplementary Demands. It 
is a matter of pleasure that our Govern-
ment under the able leadership of Hon. 
Prime Minister, Sbri Rajlv Gandhi, have 
been working steadfastly for the all 
round development of the country. There 
are many good provisions in the Demands 
presented here by the hon. Minister of 
State in the Ministry of Finance. A lot 
of efforts hav\! been mlde for the devel-
opment of the country. 

I will not repeat what has already 
been said. I would like to draW the 
attention of the hon. Minister towards 
one or two things only. One feels satis-
fied after reading the statement made 
by the hon. Minister that a Joan of 
Rs. S ,000 is made available from the 
blnks to the people of the weaker 
sections of the society and the Harijans 
without obtaining any security. He banks 
have been issued necessary instructions 
in this regard. While replying the bon. 
Minister should tell us as to what the 
amount of lo~n that has been advanced 
by the banks io various States to tao 
people of the weaker sections of the 
8o~iety without obtainina any security. So 
far as my iorormltion 100S loans are not 
being given in Uttar Pradesh, partieu} .. 
a~ly in eastern U. P. Even a loan of 
Rs. 1000 or Rs. 2000 is not boiDI given 
without obtain,n, security. This areat 
injl1stice is being done by the banks ·lato 
the people of the weaker sections. 
Weaker sections are not lettis, any 
benefit of this facility. 

Under the Special 'Component Plan 
,ad other devcloprneut scbemes meant 



39' SuppllJ.",.r1 
Demands for 

SRA VANA t $, 1901 (SAKA) Grantl ('Gft~l'III), 
1985.86 

391 

fer the welfare of tbe poor, banks ate 
sUPPoled to give 10,&118. I would like 
to sultrn.it that previously a sense of 
honesty was observed in the banks, 
but now corruption is rampant there. 
ODe cannot get any type of amount 
from the banks without paying 
commiSSion. Previously, the comm-
ilSion W31 1 S per cont, then it became 
20 per cont and DOW it baa been ra.ised 
to 25 per cent. Without it no money 
is disbursed by the banks in the districts. 
This is bow. the poor peop 1e are beinl 
exploited. 

Now I come to education. For 
education afl amount of Rs. 221 
crores has been provided. It is meant 
for opening model schools, importing 
iaformal education and imparting 
primary education to all. An additional 
provision of Rs. 108 crores has been 
made for effective implemrntation of 
the teachers' tra.iniog~ programme. 
Where informal educ"tion is being 
imparted? Nobody knows about it. 
It is only on paper. It is nowhere seen 
in far off' places. In our area the 
primary teachers settle their commission 
in collusion with the Education 
Officers, D. I. and S. D. I. etc. The 
entire money is going to them in the 
name of education. This money is 
entirely misused. 

So far as adult education programme 
if concerned, it is no where seen in the 
vil1aats. If any Minister happens to 
visit tbe villages, he will himself see 
tbe position about the adult education 
prOlramme. It is a very good 
programme but it is nowhere 
implemented in the vilJages. 

Besides, a provision of Rs. 400 
crores has been made for Rllral Landless 
Bmployment Guarantee Scheme to 
ensure rural development. Out of it an 
amount of Rs. 100 crores has been 
earmarked (or constructing houses for 
the people of sched1lkd castes and 
scheduled tribes. The Centre allocates 
funds to the States ror hdpin, tho ,poor 
people, but whenever tho question arises 
about in tbis aupst House, it is a.lways 
said tbat tho)' bave no control over 'a. 

State Governments ill this regard. Whrn 
the Centre provides the funds, then it 
should be their responsibility to $. 
whether those funds are being spent 
for the purJ)ose for which they ar'e 
meant. In the States the Harijans bave 
housing problem. Firstly no Houses arc 
constructed and jf they are constructed, 
tbey become unfit for livin, the llext 
year. In this connection I can give 
many examples where quite inferior 
quality of houles have been constructed 
in the Harijan localities. Yesterday, it 
was being discussed in this House that 
D D.A. was building such inferior houses 
in Delhi.. which is the capital of the 
country and where high officers arc 
there. Thon you can very well imaaine 
what type of houses are being constructed 
in the villages. The condition of the 
houses corstructed there is bad. I. 
therefore, submit that you should keep 
a watch on how this amount of Rs. 100 
crores is spent. Are the Harijans gettilll, 
any benefit of its; are houses being con-
structed for them; the drinkinl water 
problem in their localities being solved; 
are schools being opened in tbe tribal 
areas; all these things are to be looked 
into. You have to see that the schools 
are opened not only On paper but in 
reality also. I would like to say about 
girl school particL:larly. In the schools 
located in far off villages, the lady 
teachers come only to draw their salary. 
Such type of mismanagement is to be 
rectified. 

In the end, I would like to. say on. 
thing about the farmers. The assistance 
given to them by the Centre in the forrn 
of flood or drought relief measures has t-o 
paIs through many levels like district. 
tehsil, block and villa'ge. This causes 
great delay in getting tbe assistance. It 
should be remedied. 

SHRI VIRDm CHANDBR JAIN: 
The State Governments are not utilisiaa 
the funds proper)}'. 

SHaI R.P. SUMAN: That is what 
I want to say_ The State Goverlunenta 
are not utilising the funds proper),. 
Eitber wo have no control over them or 
tbo, 40 00 care to lilton to us. 11 is 
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only proper that there should not be any 
contlict between the Centre and the 
Stales, but it is the duty of the Certre 
to keep a watch on the utilisation of the 
funds by them. 

With these words, I support these 
Demands and conclude my spoech. 

*SHRI V. KRISHNA RAO 
(Chikkaballapur) : Mr. Deputy Speaker. 
Sir, I wholeheartedly support the 
supplementary demands for grants 
presented by our hon. Finance Minister 
for the year 1985-86. Shri Janardhan 
Poojari is rendering yeoman strvice for 
the upliftment of the poor masses. I 
would be failing in my du ty if I do not 
say few words about his sincere efforts 
to help the poor masses of this country. 
He is a staunch fo)lower of the principles 
laid down by our lat e lamented 1 eader 
Smt. Indira Gandhi. His pragmatio 
approach has given a great impetus to 
the twenty point programme launched 
by our late Smt. Indira Gandhi. But I 
regret to state the Karnataka Govern-
ment has not cooperated at the time of 
loan distribution to the down trodden 
people. This is a serious matter and 
I hope that our hon. Finance Minister 
will think over this matter and take 
appropriate action. For the Rural 
LandI ess Employees Gua rantee pro-
gramme the Centre is providing 100% 
assistance. But what is happening in 
KarnatalQ\ '1 Where is the money going '1 
Is it reaching the poor masses '1 This is 
labour oriented. But unfortunately it is 
loing to the middlemen and contractors. 
I want that there should be an inquiry 
into working of the RLEGP in 
Karnataka. Public Works Department 
is incharge of this programme. From 
PWD it goes to the hands of contractors. 
As far as my knowledge goes only 30% 
ot expected benefits are being achieved. 

Central Government i~ Jiving 50% 
subsidy to the National Rural Employ. 
ment programme. But the poor rural 
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labourers are not gettinl the benefit. of 
this programme. This programme is not 
servi ng the purpose for which it i. meant 
in Karnataka. 

Drought prone area programme il 
also not serving the purpose in my 
State. The same kind of work is being 
repeated year after year for the last ten 
years. The money is flowing from the 
Centre to the State to help the people 
1n drought "rone areas. This programme 
is nflt going on according to the 
prescribed norms of the Central Govern-
ment. We find about 200 to 250 
workers in one tlus t er and all pro· 
grammes ]ike RLEGP, NREP, DPAP 
and others are undertaken. To take 
up all these programmes at one parti-
ou1ar area there should be at leas{ 1000 
persons. Therefore I urge upon the 
han. Finance Minister to inquire into 
the matter as to how this DPAP 
programme is &eing undertaken. 

Integrated Rural Development pro-
grrmme is one of the most important 
items of the 20·Point Programme. 
Where is the IRDP loan going? The 
loan facility in this programme is for 
the very poor people. But it is not 
reaohin~ the deserving people. There 
are others who are getting the benefit 
of this loan scheme. Many times the 
money lies in the hands of Block 
Devel~pment Authorities. In tbe village 
group panchayat meeting some decisions 
about the loan distribution will be taken. 
But after the meeting the decisions will 
not carry any weight. The loan gocs to 
the people whose names are reco-
mmended by the Iaota Party workers. I 
can Jive several instances of such 
happenings. 

I wonder at the way in which the 
eduoation department in Karnataka is 
working. There is an instance where 
there IS only one teacher for seven 
classes. If the bon. Minister accompanies 
me I am prepared to show him such 
cases. Basepatti which is a part of my 
constituency bas only one teacher in its 

"4 ; t -no spoccb was ,orisiQall), deUvcrocl in KaQD ••• 
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high school. In this' high school there 
are three c1asses but ooly one ~acher. 
Many of the scbool buildings are in a 
dilapidated condhion. Any time the walls 
of these buildings may collapse and fall 
on the students. No repair work is being 
undertaken in these school buHdkgs. I 
do not know where the money given 
by Centre is going '? 

17 district like Kolar, Tumkur, 
Chi tradurga, Bellary etc. are reeling 
under severe drought. Neither there is 
fodder for the cattle nor drinking water 
for the people. Por digging' borcwel1s 
the State Government is spending 
Rs. 60/- 'Der foot. But there are many 
private parties who can undertake this 
job at the rate of Rs. 30/- per foot. 
I would like to know why is this big 
difference in the ratel. 

Pi'nally I would like to speak about 
'Antyodaya' programme. You wou'd be 
surprised to know what is happening to 
this Antyodaya programme in Karnataka. 
Those who are fortun"Me to please the 
Block Development authorities get the 
benefit of this programme. There is 
large scale misuse of funds in this 
programme also. I hope the hon. 
Minister would give a serious thought 
to this problem and see that Antyoday 
programme really helps the poor people 
for raising their level of living. 

As I had mentioned in this august 
hous~ earlier I would like to reiterate 
about the closure of the cooperative 
sugar factory in Gowribidanur. Today 
about one thousand workers are on the 
streets. I hope the hon. Finance 
Minister would com~ to the sucoour of 
the poor workers. 

I urle upon our CODtral Government 
to convert the metre gauge railway 
line into broad gauge betwoon 
Yelabanka and Bangalore. I also request 
tho (Javer·nment to introduce one 
express trai.a between Ban galore and 
TbirupatJd via Guntakal as this i. tho 
hish deolity line. I thank you fot 
liviDS mt this oppot.tuoity aad with tbose 
WO .. ". I eonclude my speecb. 

[EnglJ,tl 

SHRI V. S. KRISHNA IVER : (Ban,-
alore South): Mr. Deputy Speaker, Sir, 
usuafly the Sap'plemcntary Demand~; 'do 
oot attract attention. Bu't this time tlle1 
have generated a special attraction ~. 
cause never before a 'Finance MiniSter -
has brough1 before tbir House luch a 
big amount as Rs. 3,82 crorel in a sUp'p-
lementary grant, that too within fourt 
months after the main budget was' paS-
sed. Out of this nearly Rs. 1,628 crores 
will be towards the overdrafts to tho 
States. But, even then, more tbaG. 
Rs.2,OOO crores of additional expenditure 
is involved. We saw in the mam budget 
itself that there was a deficit of Rs. 3,400 
oro res or so and th~ la~t year's deficit 
was also to the tUrle of Rs. 3,200 cro. 
res I would like to know from the haft'. 
Finance Minister whether this amount 
of Rs. 3,800 crores excess expendi. 
ture will be added 011 to the deficit of 
the main budget. If so .. I would like '0 
know, how he is going to balance tho 
budget. I do not know. 

Not only that; this is only the first 
instalment. There may be many more 
instalments. I would like to hear froni 
the hon. Finance Minister when be 
replies tomorrow how be is ,OiDI to 
balance the Budlet. 

I would only like 10 mention ju~ OtM! 
or two points. Just now our friend Mr. 
Krishna Rao has referred to lome of t_ 
rura 1 development works in Karnataka. 
I can mention one thing, with authority, 
and that is that in Karnataka State, not, 
a singl c rupee has been misus(d. AM 
the funds aUotted for NREP, RLIOP 
and each other schemes are prGlJEtl'lJ' 
utilised. This very Oovernmept of India 
bas given a certficate to tbe Government 
of Kal1lataka that in the 2O-Point Pt~ 
aramme, it lot first prize in ·.b, 1)OIot.,; 
and SOCOQd prize in seyen points.. or 
coursc, only with reaard to the other 
seveo points wo _.ro aot up' to.' titf 
mark. The Karaataka Goverbftlent 'it-' 
lelf has: coooeded this. But therel 1iat 
beon no Ofte of misuse io Xa'fnatab~ 
In otller StattJt it may be' there, bati Il(Yf 
in ,UlI St __ of •• dahl kl. ' . 
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SHR.I V. KRISHNA RAO : That is 
not qUite correct. 

SHRI V. S. KRISHNA IYBR: It is 
correct. Shri Buta Singh himself said 
tba.t IC.amataka has done very well so far 

'.' as provision of drinking wat er is concer· 
ned. I speak with authoJ'ity be'cause tin 
recently I was in the Karnataka Govern-
mOllt. ,There is no misuse of funds at 
all there. 

This Budaet has caused a lot of disap· 
pointment to the people of Karnataka. 

t want to know the mind of the 
Oovernm ent of India with rel1ard to 
certain project8 connected with my State, 
tbat is Karnataka. 

Pirat of all, I would like to know 
whet is the amount tbat is going to be 
allocated for the Vijayanagar Steel Plant. 
.... 300 crores was set apart for the 
Vip. Steel Plant. I would like to know 
from the hon. Finance Min~ster if any 
provision is going to be made for the 
Vijayanaaar Steel Plant. 

Then, I want to know about the 
Mangalore Refinery. I want to know 
whether it will be taken up in the near 
f'1Iture or DOt. Even ,though we have an 
.. aurance from tbe bon. Finance 
Minister tbat be will Dot allow it to be 
sholved, 1 want to know whether it is 
aoina to be started in the near future or 
not. It is very important that he the 
Mangalore Refinery ii started immedi-
ately for the benefit of the State of 
1(0 raataka. 

Then so far as the power situation is 
OOD4Ctned, the hOD. Finance Minister 
bas pwvided a sum of R,s. 70 crores for 
.. power projects in DelhI. 1 want 
to mention that . Delhi is not the only 
~toprolitiaD ~ty in India. The Karana-
&aka Oovernmellt . .have asked for an 
extra provision of a ps turbine for the 
c~t, of BaDgalore to provide power not 
to; tbo people, but to the various oentral 
industries there includlnl Wheel and 
.Axle plant ill Yolabanles. But for tbat 

the Finance Ministry says that it is 'DOt 
economical. Now, you want to instal 
the same gas turbines in Delhi. I req. 
Uelt tbat las turbines may be installed at 
Bangalore as requested by the Govern-
ment of Karnakata. 

About Bharat Gold Mines, Rs. 3.5 
crores subsidy has been provided. I want 
the Government of India to see that 
modern technology is adpotcd there so 
that it could give more gold. And at no 
circumstances it should be closed. 

So far as Bangalore city is concerned, 
there is scarcity of water. It may be. 
come even worse tban what tbe Madras 
city had experienced a few years ago. 
The Government of Karnataka has taken 
up the third stages of Cauvery Project. 
The Ministry of works and Housing has 
already cleared it. But the Minis.try of 
Irriaation has not cleared it even though 
we have stated categorically that we are 
using out of our own share of water. So 
I would request the Finance Minister to 
see that clearance is given to this scheme 
so that the work on it is started imme-
diately. This scheme is posed for World 
Bank and LIC assistance. I request the 
hon. Minister to sec that necessary funds 
are J?rovidcd for this scheme. 

Bangalore is a metropolitan city. Just 
as you have provided Metro Rail for 
Calcuttl1, Bombay and Madras, I earn-
estly request the Government of India 
to provide Metro Rail for Bangalore city 
also, for which a scheme of Rs. 650 
crores to be spend in 25 years, haa 
already been prepared. It is not a big 
amount. Bangalore is a fast growing 
city and the traffic conaestion is terrific. 

With these words, I thank you for 
giving me this opportunity to speak. 

[TranslatlonI 

SHRI,R.AM PY ARE PANIKA (aoberts-
pnj) : Mr. Deputy Speaker, Sir, first of 
all, 1 Itronaly support the Supplemontary 
Demands for grants. So far as the pre-
seDtation of these Demands after the 
main Budaet is concerned. it is true that 
/'rlltlll/flc/. t bis amount appear. to be 
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very higb. but after going through these 
26 'Head'S', you wilI'find that most of 
the amount is due to overdrafts resorted 
to be the States. Besides, there are 
certain unavoidable expenses, for which 
more funds have to be provided. So , the 
Opposition's plea that a heavy sum has 
been sought for in the form of Supple-
mentary Demands for Grants does not 
hold good. They should not say like 

, this. 

The Government, the Finance Minister 
and the Minister of State in the Ministry 
of Finance have mude great efforts 
during the last four months, as a result 
of which huge amounts hav~ been 
recovered which bas given rise to 
high hopes among us. We remember that 
(he Finance Minister has recently held 
meetings of the Income-tax Officers in 
Calcutta, Bombay and Madras and taken 
many active steps in this regard. If such 
efforts are continued, I hope the deficit 
left in the last Budget would be neutra-
lised. Hence, the Members from the 
Opposition shvuld also make a mention 
of the commendab1e steps being taken 
by the Government in this regard. 

Sir J due to the present Centre·State 
relations whatever the Central Govern-
ment want, that is not being put into 
practice intentions of the Centre I want 
to give an example. Under the 
N. R. E. P., 20 per cent funds are being 
allocated to the Forest Department by 
the Central Government. 

The Minister of State for Finance is 
present here. That is why I am sayina 
that nowhere in the Forest Department .. 
minimum wages are being paid. Under 
N. R. E. P., labour is engaged on cont-
ract basis and the adivasis and plantation 
workers are being eAploited to a great 
extent. It should be looked into. 

Many friends havo pointed out and I 
had also given a suggestion tbat a 
monitoring cell should be set, up in your 
Department to oversee the implement-
ation of the rural development pro-
grammes. The law should bo amended 
f9t the purposo. We can no lODler 
depend on the State.. The Opposition 

1985-86 

says tbat the States should be aiven moro 
powersJ but they do not talk of tho 
achievements. They just put the blame 
on the Centro. I suggest that you should 
set up a monitoring cell to keep control 
over the funds 'to be given by the Centre . 
to the States. Many State Government. ' 
do not spend the funds for the purpose 
for which they are meant. 

The funds given by the Centre for 
rurJ.l electrification are bems misused to 
a great extent. Non-interference in the 
affairs of the Public Undertakinls doe. 
not mean that no walch should be k~pt 
on their functioning. Today, nepotism 
and corruption are rampant in all tho 
undertakings. Their m:magers aro 
b~having \ike kings and emperors of 
olden times. You shuuld have control 
over them. They award contracts to 
their near relatives and provide employ-
ment to the\r friends. An autonomous 
body does not mean that they may be 
allowed to spend money as they like. 

Corruption will have to be rooted out 
from the Income-tax Departm~nt. An 
Income-tax Officer thinks that he will 
be able to amass Rs. 1 croce. There I. 
not a single Income tax Officer who 
has Dot earned illegal money. There may 
be one or two such officers who would 
have worked honestly. Th~ people in the 
country have a fe~ling that high officer. 
of the Income Tax Department arrang" 
lavish feasts in the districts and other 
areas and their children freely Q,e tho 
<?ars of the Income-tax payees. They do 
not recovert he tax dues honestly. 
Strict action should be taken in this 
reaard. 

Farmers are given loans throuab tho 
cooperatives. Now the time has como 
to write-off the loans of those farmer. 
who have suffered duo to drought, floods. 
hailstorm aDd cyclone in hill areu aad 
elsewhere, otherwiso they will not b. 
able to etand up alain. The plisht of 
the farmers has become quite deplorable. 

Several programmes have betQ inolu. 
ded in the Budlet for the walfare of the 
workers. The Central-labour taw. are 
Qot beina implomoutod honestly. Th~ 
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L~i ~ .Pyar.e Pani\ca.] 

St~e Qovermuents are not paying equal 
w .. es .for the equal work anywhere. 
Mtale .ai;ld Cemal e labourers gct different 
wapi. Now, SupPlementary budlct has 
~~ presented in the House. The House 
s~~ld ~ liv~n an assurance that the 
workers would not be a Howed to be 
exploited. There arc four types of 

. labourers in a Government factory 
ll)usterroll labourer, Casual labourer, 
Contract labourer and supply labourer. 
All tbese labourers get different wages. 
Some of them are paid Rs. 30, the 
o~bers are paid Rs. 40 and still others 
afC paid Rs. 16 only. Why is it so? 
You will have to formulate a uniform 
policy in this regard. 

The problem of corruption is the big .. 
gest problem in the country. The funds 
bein, given by the Centre are being 
utilised by the officers in one or the 
other way. Funds are provjded under 
I.R.D.P., N R.E.P. and D.P.A·P. 
You have done a lot to improve the 
working of the b:mks. I. congratulate 
y~u for this. B.lt there is still great 
scope for bringing about more improve-
ments there. In the tribal and backward 
are .. ,. loans are not advanced without 
s~curity and without paying commission 
to the bank managers. You should also 
~old i.nquiry into the conduct of the bank 
Ul.aosgers. 

Witll these words, I support the 
Supplementary Demands. 

fEngli.\h] 

SHRI O. S. BAS A VARAJU (Tumkur): 
Mr. Deputy Speaker, Sir, while I rise 
to support the Firat SuppHementary 
Demands for Orants for Bxpenditure cf 
th.e Central Government, excll1ding 
Railways, I would like to raise a few 
pertinent points also. 

Since the House is to vote now the 
6rst SUPP1~mentary Demands fl)r Grants 
to the ,tune of Rs: 3,872. S4 crores, 
prob.ably we will agaiQ get another 
opportunity to discuss and vote the 
lecond Supplementary D~mands for 

Grants also in the next Session. At tbo 
outset, I would say that the State 
Governments in the country should be 
relieved to find that a sum of 
Rs. 1,628.01 crores bas been given as 
loans to them for clearing part of the 
overdrafts accumulated '0 the last year. 
Sir. it is time that the State Governments 
try to manage their finCloces frugally and 
prudently. I would take this opportunity 
to suggest that the State Governments 
should emulate the Centre's careful 
handling of the available resources, which 
has earned the encomium of the World 
Bank and other international financial 
institutions. 

I sh:Juld oot be misconstrued by tbe 
hon. Finance Minister if I am a little 
bit critical about these Sflpplemen tary 
Demands, in which you will find that the 
non-plan expenditure is double that of 
plan expenditure The Plan exponditure 
is Rs.13SS.83 crorcs and the non-plan 
expenditure is Rs. 2516.71 Crores. The 
hon. Minister will adv;\ncc the argument 
of instalments of Dearness Allowance 
being paid to the Central Government 
empioyees, for the steep increase in non-
plan expenditure. 

Here I would suggest the constitu tion 
Expenditure Commission which should 
be I!Dtrusted with the. duty of curbing 
and curtailing the non.plan expenditure. 

The Central Planning Commission, of 
which the Prime Millister is th.e 
Chairmln, is the apex authority for 
allocating Plan funds to the Centre and 
to tbe States. Similarly, there should 
be ao apex body in the form of 
Expenditure Commission compflsmg 
pre .. e:nincnt economists of the country 
in order to curb urder escalation in 
non-plan expenditure. We cannot 
(ndlessJy endeavour to expand our 
avenues for a.ugmenting resurces, We 
must t:nd tbe anarchy in public 
expenditure. I want that tho hon. 
Finf.\nce Minister should give serious 
thought to this endemic problem of ever 
srowing nan-plan expenditure. 

I would refer to Demand No. 
35-Currency, Coinaae and 



Mint-for Rs. 55.38 crores. I am 
happy to sec that the Government 
proposes to import 2000 million pieces 
of coins to meet a. part of the shortage 
of coins in the country. This is only to 
meet ~ part of shortage of coins in tbe 
country. I do not know whlt steps tbe 
Government proposes to take to meet 
fully the acute shortage of coins 
throughout the country. It is really 
unfortunate that some unscrupulous 
people are ho Iding the masses tu ransom. 
To give an eX"lmple, under the very 
nOSe of Central Government, in front 
of RBI in Parliament Street there is n 
brisk trading in coins-for Rs. 100 
a commission ot Rs. lOis charged (or 
giving coins. Why should not the 
Government take punitive measures 
ag,~inst these • exploit crs of gullible 
people 7 A new Mint is b~irg set up in 
NoiJa. I hope that it will remove the 
paucity of one-rup(;e not cs in the 
country. The Government should also 
initiate measures to invcstigate the cause 
of such an acute shortage of coin~ in the 
country. Under Demand No.8, a sum 
of Ri. 121. 54 crores is being provided 
for construction of houses for Schcduled 
Castes IS cheduled Tribes under the Rural 
Landless Employment Guarantc e Pro-
gramme, for distribution of foodgrains 
at subsidised rates under this programme 
and Under Nationa\ Rural Employment 
Programme. This will be handed over 
to the State Government. Recently, the 
RBI in a rep:>rt has pointed out that only 
20% benefit from such rural d evelop-
ment programme has reached the 
people. Recently, the Agriculture 
Minister has stated about the need for 
setting up a monitoring cell at the 
Central l~vel to ensure that fun benefit 
from such schemes reaches the people. 
The hon. Prime Minister bas also been 
repeatediY stating the need for proper 
monitoring of such rural development 
schemes. After 1985·86 budget, the 
Centre took th~ d!cision to implement 
• scheme for providiol houses to 
Scheduled Castes and Scheduled Tribes. 
for which under this Demand, a sum of 
Its. 100 crares is being provfded. As 
I laid, the Centre sbould not hesitate 
to take punitive steps, if it comes to that, 
against the misu,o of this money by the 
State Govornmonts. . 

Grants <(Jeneral), 
1985·86 

Similarly, under Demand No.2, a 
sum of Rs. 60 crores is being provided 
to tbe State for the purcbase aDd 
distribution of fertilizers and other 
agricuhrual inpuls fJC attaining higher' 
foodgrain production targets. Here also . 
it must be ensured that the State 
Governments utilise this money for this 
particular purpose. Any diversion of 
funds should no t be condoned by the 
Centre. 

Before I conclude, I would say that 
under Demand No. 25, an initial 
amount of Rs. 1.50 Crores is beina 
released to the Indian Institute of Science 
Bang:tlore to enable it to start the' 
construction of building and for other 
preparatory expenses for housing a 
Super-computer. The tot? 1 provision 
of Rs .. 38.60' crores should be released 
on time so tblt the work is completed 
without escalation. 

B:ack marketing, hoarding and tax 
eVlS!On are th.e perennial source of black 
money in the country. The hone Finance 
Minister has assured tbe House that the 
Government is formulating a new 
financial po!icy to root out black 
m'lrketing, hoarding and tax evasion. 
We have the recommendations of the 
Wallchoo Committee in this rcgard. 
Recently also, the Government bave 
got a repor t on black money from a 
premier institution. I request the hon. 
Minister of Fina ncu who is known for his 
pragm(.\tism and dynamism to take aU 
necessary legislative and executive action 
in this matter. 

I would also urge upon the Minist et 
to formulate legislative proposals to curb 
the ever growing speculative and 
manipulative share and atock mark.ts 

. in the country. The stock exchaQlc 
have become the brec:dina around for 
black money. 

[Translation] 

SHRI RAMASHRAY PRASAD 
SINOH (Jehanabad): Mr. Deputy 
Speaker, Sir, first of all 1 would like to 
express my thanks to you for giving me 
aa opportunity to expross my views. 
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Time is very short. Dllring this short 
time, I w luld like to put forw.ud certain 
points relating to my own constituency. 
First of all, I would like to say that du~ 
to devastation caused by the floods every 
year in my area, hundreds of marginal. 
and small farmers are becoming paupers. 
By pauper I mean to say that their 
fertitle lands have been submerged under 
flood-waters and arJ now no more 
suitable for c·.11tivation and thus the 
farmers are becom ing financially 
bankrupt. Even after remaining in 
power for so many years, this Govern-
ment have not been able to cantrol 
floods and the floods are proving to 
be a curse for our area. I would like to 
urge the hone Minister to look into this 
problem, because his reputation ha~ 
created faith that he would pay at tention 
to it. Two schemes relating to my 
area are pending with the Centre. These 
two schemes relate to two very 
dangerous rivers of Punpun and Palagu 
which are causing devastation by causir,g 
floods in the area. If you clear both 
these schemes and provide the necessary 
funds for them you wou Id provide 
protection to south Bihar from floods 
for all times to come and the country 
w\)uld be able to march forward towards 
the path of progress. 

Secondly, you are sponding huge 
funds on education. One thing has not 
been brought to the notice of the House. 
Nobody has paid attention towards the 
condition of the technical education at 
Patna. People sit in the competitive 
examination for the post of overseers. 
There are many T hekedars and agents 

'who are 'extorting Rs. 20,000 eech 
from the C')f"dldates for s~curing success 
for them in the competition. The 
candidates who had left their studies 
three or four years back are passed. 
The candidates who had passed their 
matriculation examination in third 
division and are now sitting idle, are 
declared successful in the competition 
for payment of a sum of Rs, 20.000 
whicb they can afford because they arc 
related to the rich and the corrupt 
people or to the contractor .. or officers, 
and the iutelligent candidates beloDging 

to the poorer sections of the society', 
who could prove to be very lood 
technicians" are 1 eft behind in the race 
as they are unable to pay the illegal 
gratification. You would have to see to 
what extent corrupti on has spread in 
the country under your rule. If you 
do not check corruption, you would 
Dot be able to save this country. 

One basic point is that the corruption 
in the country i') spreading due to the 
wrong economic policies of the Govern-
ment. Your economic policy is like an 
allopathic medicine which cures one 
disease but causes another disease. 
You should, therefore, modify your 
eCJnomic policies so that development 
could b() brought about ,in the country-
side. You have always declared that 
the Government want to devcloi the 
villages. Though I belong to an 
oppostion party, yet I say at every place 
that the 2a-Point Programme can 
benefit the poor, but the M.Ps and 
M.L,As belonging to the ruling party 
are putting hurdles in its impl ement~tion. 
It is never discussed at the district 
level as to how th e 20-Point Pro-
gramme shouid b" implemented. If 
your officers and your plrty·men 
implement it honestly, then many of 
the problems which we points out here 
in the House could be solved. But your 
own people are putting hurdles in its 
implementation. 

I wou1d like to submit that if tho 
two projects, I.e. the Phalagu Project, 
Muhana dam and Puopun Ghaghra 
Irrigation Project, are implemented in 
our area, our area would become a 
aranary_ 

SHRI RAMDEO RAt (Samastipur): 
Mr. Deputy Speaker, Sir, wbile support-
ing Supplementary Demands for Grants 
I would like to submit two points. 
The entire House is aware of the fact 
that our country is a poor country aDd 
Bihar is the Olost backward Slate in tho 
country, thougb there are huge ,deposits 
of minerals in Bihar. Our Government 
serve the entire nation without alJ)' 
discrimination ,and our lato Prime 
Minister, Shrima ti Indira Gandhi, had 
mado oWorts to understand and removo 
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tbe backwardneas of tbe country. Due 
to her efforts, projects in the field of 
irrigation and power are going to be 
undertaken. Through you .. Sir, I would 
like to request the Central G;Jvernment 
that small-scale and cottage industries 
shoutd be er,couraged in our country, as 
we cannot make our country rich and 
prosperous witbout setting up' such 
industries. By utilising the resources 
a vailable in our Stat e of Bihar J small 
industries could be set up and only then 
prosperity could be brcught ab(1ut in 
the country. 

Secondly, I would like to submit that 
there are so many rivers in our State. 
Thore are no less than five rivers 
flow ing any area but we have not been 
able to make proper use of river waters, 
which we should have done. I would 
therefore, like to suggest that a master 
plan should be (",rmulated in this regard 
so that we could make headway ill the 
field of irrigation. The land of Bihar 
is very fertile, but in the absence of 
irrigalional facilitie5:~ we have not been 
able to make . full use of the f-.!rtile 
land. 

Thirdly, our Government want to 
remove poverty from the country. We 
want to lift those people above the 
poverty line who are at present 
living below the poverty line. The 
system of distribution of loans 
through the banks under N .R.B.P. 
and other programmes is defective. 
The local administration docs not have 
any control over it. Banks are working 
in an arbitrary manner. The District 
Magistrate does not have any control 
over them. As a result, tbe people are 
not aetting the benefit which they should 
have got otherwise. I would, therefore; 
like to suggest tbr.t special laws should 
be enacted and the b3nks should be 
brought under the control of the Collector 
and tfle 8.D.0., so that the practice of 
demanding illegai gratification and the 
corruption prevalent in the banks" at the 
time ot sanctioning lonns to the poor 
could be l'ut to an end. Until the scheme or granting loans and assistance for 
purcbasins' cows, buffaloes.. rickshaws, 
!\O,a, •• ~nd ~bOp8 ,~br~uaht under ~be 
'Obutrol . Of tbe Colltc:tof, the poop!' 

would not get the desired benefits and 
the targets in this regard w0uld not be 
achieved. 

With these words, I support the 
Supplementary Demands for Grants aDd 
I expresg my thanks for giving me two 
minutes' time to express nlY views. 

" SHR} GIRDHARI LAL VYAS' 
(Bhilwara): Mr. Deputy Speaker, 
Sir, I rise to support the Supplementary 
Demands for Grants. Members of 
various opposition parties, who were 
expressing their views on Supplementary 
Demands for Grants, have left the 
House now. 

I would like to congratulate our 
Government that they have made 
provision to meet tbe requirements of 
those State Governments which had 
drawn overdrafts in a wrong manner. 
It shows the large·beart edness of our 
Government. The Government of West 
Bengal and other State Governments 
had spent money in a wrong manner .. 
even then our Central Government have 
provided funds to meet the requinments 
of the ov~rdrafts. It is definitely a 
welcome measure. 

The Central Government have 
provided funds for ways, and meant 
advances also. Government have also 
provided funds for the 20·Point Pro-
gramme and for the schemes under the 
2.0·Point Programme, like IRDP, NREP 
and PLEGP. etc. I think if this mo~ey 
is spent in a proper manner" then all 
tho programmes which are going on in 
our country for the removal of p,>verty 
can definitely succeed in achieving their 
objectives. I recently visited certain 
States like Karnataka, Kerala.. Andhta 
Pradesh, Maharashtra and my home 
State R~jasthan. I have seen that these 
programmeS are not being implemented 
properly. and the funds are bei ng 
misused. Such misuse of funds mUst 
be checked. If our Government do not 
take steps in this direction.. tben, I 
think, the policy of the Government 
aimed at removing the poverty from the 
country at this earliest could not prove 
to be 611CCCS.rul. "I would, therefore, 
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request the hone Minister that ro should 
take some concrete ateps in this rcgard 
and stringent act ion should be taken 
.pinst the pcople who misuse the funds. 
If such steps are taken, then it would 
dcfinit ely be a good thina. 

It is your special responsibility to 
atreamline the banking system. You 
are particularly looking a fter this 
Department. The programmes for 
removing poverty are being undert~ ken 
through tbe banks, and suc h pro-
grammes are to be made successful. 
If tbese programmes are to be made 
successful, then the banking syst em 
must be streamlined. The present 
condition of the banks is not good. I 
have made submissions to you in this 
regard many a time earlier also. There 
are no two opinions about it that you 
have visited banks at many places and 
encouraged them to work properly. b~t 
even then the condition of the banks IS 
very bad there is an urgent need to 
'improve their functioning. The, hon. 
Member who spoke just before me was 
saying correctly that there was no 
cbecking authority at the "'strict level 
to remove the minor grievances. If an 
officer misuses the amount of subsidy" 
there is nobody to check it at the 
district level. In the District level 
Committee, no M.P. or MLA or any 
Public representative has been included. 
Only Col1ector or your officers are 
included in it and hence no action could 
be taken against them. In this 
connection, request was made earlier 
a180 that public representatives should 
also be associated with these committees. 
You may not empower them to sa nction 
the loans. You say that if you 
associate them with these committees. 
they would show favouritism to their 
own people. It mi)ht be possibl e, but 
tbere must be some machinery to take 
action aaainst the people who iodulge in 
corrupt practices or illegal acts, so that 
the system could function prop~rly. 

I would also like to' submit that if 
money is advanced to . millionaires and 
w~ it b~IllO$ irr~vel'abl e, actioQ 

alalnst them is delayed, but it a loan of 
Rs. 3000 or Rs. 4000 is advanced to tbe 
poor and if it is not repaid in time, six 
or Seven times the amount of the foan 
is recovered from them. What is th e 
loaie behind this policy of the Govern-
ment ? You say that there i. no law 
regarding this in the banks and they 
eba rge compound interest from thorn. It 
a sum of Rs. 3000 is advanced as loan 
to a person, it becomes Rs. 15000 pfter 
five years. Due to this anomaly, your 
20-Point Programme is not being imple-
mented in a proper way. The lands and 
the houses be1ongin(! to the poor are 
being auctioned and all sorts of injustice 
is being done to them. A law should 
be enacted in this regard, Thero is a 
law in Civil Procedure Code jn this 
regard. The law Mini ster is present here 
and it can be verified from him. Under 
tbe MC'neyender Act, no money.lender 
can recover more than double the amount 
of the loan. Then how have the banks 
been a Howed to rCCOVlr five or seven 
times the amount of loan? Banks do not 
recover five or seven times the amount 
of 10~n from the rich persons who receive 
Rs. S Crores or Rs. 10 crores as loan. 
But they recover Rs. 1 5000 or 
Rs. 20,000 from those persons Who had 
taken only Rs. 3000 as Joan for boring 
a well. The poverty can not be eradicated 
in this manner" it would rather ag8T8-
vate the prob1em. You must look into 
it so that the poor could get some relief. 
You would bcapplauded for it. The 
people would say ta~t the Congress 
Party has done a commendab I e job by 
providing reI ief to the poor. I would 
request the hon. Law Minister to advise 
him in this connection so that a Jaw 
could be enacted in respect of the banks 
in this regard and the poor could be 
saved from exploitation. 

Mcwar Textile Mill in my area b 
lying closed for the last one year. Mean-
while the Central Government had deci-
ded to take it over in consultation with 
the Rajasthan Government. Under tbe 
arrangement, an agreement was sianod 
with the Trade Union that the Trade 
Uoion would not raiae. any demand (or 
wale metcas e durin, the next five yeara. 
Now tbis l.Qattcr is p4Qdin. witla rDBI 
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for Joan. 2500 workers are jobless for 
1 he last one year and if loan is advanced 
tothe mill at the earliest. 25 (}O w(}rkers 

would be ablo to oarll their livelihood 
and provide bread to their rami lies. 

Now I would come tQ regional imba-
lance in Rajasthan. The Central Govern-
ment have rmde a very meagre invest-
ment in Rojasthan. You hav-e provide 
only 1. 5 per cent of funds to Rajastban, 
which is a qui t e meagre. At least 6 or 7 
per cent of the funds should be prc.vided 
to Raja sthan. 

There was a long-.standing demand 
for setting up a Zinc Smelter Plant in 
Rajasthan and a decision has also been 
taken for its installation. Not only of 
India, but Asia's largest deposits of Zinc 
have been found in R~:jasthan. Some 
inlerested people W:H1t installation of 
Zinc smelter 7) or 80 miles away 
from the site of the deposits, but 
intsallation of the plant at such a far away 
place from the site of the deposits would 
incr~ase the cost of transportation. I 
would, therefore, like to submit that 
the Zinc Smelter Plant should be 
installed at Rarnpur-Aguncha where 
Zinc deposits have been found. With 
the installation of this Plant. We wou!d 
be able to save forcgin eXChange to the 
tune of Rs. 30 crOfes per annum, which 
we spend on the import of Zinc and lead 

every year. By saving this money you 
can make a great contribution towards 
making the country self-sufficient. 

There is a long-standing demand for 
setting up a Mica factory at Bhilwara. 
A scheme must be fOlmulated in this 
regard. The mica deposits found there 
is the gift of God for that area and the 
setting up of a factory there would help in 
removing the unemployment in the area 
and we would aJso be able' to save 
for ~ign eXChange. 

With these words, I express my thanks 
to you and hope that the hon. Minister 
would dcfini tcly pay attention to the 
points raised by me. A legislation 
regarding the loans adv ~nced by the 
banks must be b;-ought so that the poor 
could get some relief. 

[English] 
MR. DEPUTY SPEAKER The 

Minister will reply to the debate 
tomorrow. 

Now the House stands adjourned till 
tomorrow. 

SEVERAL HON. MEMBERS: Thank 
you very much. 

19.15. hrs. 

The Lok Sabha then adjourned till 
Eleven of the Clock 011 Wedne.fdoy, the 
7th August, 1985/Sral'ona 16, 1907 
(Saka) 
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